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1} Introduction

1.1 Population

Tamil Nadu is a fast growing and the maost urbanised state in India. The link between
economic development and urba.nisat'ma is well established. According to the 2011 Census,
Tamil Nadu ranks third in the level of urbanisation (48.45%) in the country among the larger
States. The urban population of Tamil Nadu is 34.95 million (Census of India, 2011} out of a
total state population of 72.14 million and constitutes 48.45% of the population. While the
percentage of urban population in the country increased from 10.85% to 11.16% during
1901-2011, Tamil Nadu registered a much higher percentage increase ie. from 14.15% to
48.45% during the above period. Extended areas of urban agglomerations (LAs) in Tamil
Nadu have also been witnessing rapid growth, with nearly 58% of the urban population living
in the top 25 UAs,

In Tamil Nadu, Municipal Administration and Water Supply Department has the
administrative control over Greater Chennai Corporation, Commissionerate of Municipal
Administration and Directorate of Town Panchayat. The Commissioner of Greater Chennai
Corporation administers the Greater Chennai Corporation with a population of 6867184, The
Commissioner of Municipal Administration manages 11 Corporations {Madurai, Coimbutore,
Tiruchirappalli, Salem, Tiruelveli, Thoothukudi, Erode. Tiruppur, Vellore, Dindigul and
Thanjavur} and 124 Mumicipalities with a Population of 187270489, Similarly 528 Town
Panchayat with a Population of 9876996 is managed by the Director of Town Panchayar.

Administration Division and Urban population Details of state of Tamilnadu

Total Urban Population —_—
i ta
Population in C i Municinalifi Town U:Ihlu Percentage
Tamilnadu (As orporations unicipalitics Panchayats | poroiation
per Year 2018) | (1% (124 ULBS) | gy TP
ROBE 5600 16325487 G268 740 ETAURE | 35471229 | 43.85%

Source: Census of India & Population Projections jor 2015
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1.2 Waste Quantification
The total estimuated quantity of solid waste generation from all the ULBs of Tamilnadu for the
year 2018 from all the type of generators is 13,744 TPD. The detsils of solid waste generated
are provided below:

Details of the oversll waste generation quantity in the State.

Particulars Corporation | Municipalities h:;":::. & Total
No. of ULBs 12 124 528 564
Population (present) 16325487 9268746 ORTHI9E | 35471229
Garbage generation (TPD) 8480 3164 2100 13744
Residential (TPD) 5514 2039 1481 90134
Man HKesidential —

Commercial & 2021 976 401 1348
Institutional (TPD}

éﬁm*:t“mg including 445 149 218 1312

1.3 Categories of waste

The Mumicipal Solid Waste (MSW) generated in the State has been broadly
categorized into three types viz. Wet, Dry Domestic Hazardous Waste, E waste and [nert &
Sili.

It is observed that out of the 1ol wasie —13744 TPD: wet waste is estimated to he
=F0L]L TPD (51%), dry waste is estimated 10 be ~S088 TPD (37%), domestic hazardous
waste is estimated to be ~292 TPD (2%) , E-Waste |5 estimated to be <41 TPD (0.5%), Inent
&5ilt i estimated to be —1312TPD {9.5%),

rticul | Corporafi Municipalities | T0Wn Total

Particalars arporafion umicipa L [

| No. of LULBs 12 124 528 hid
Papulation (present) 16325487 | O26RT46 | 9876996 | 35471220 |
Garbage generation (TPD) B480 364 2100 13744

. Wt waste, Marker & Food | 4138 1851 1032 01
WS =
Dy Wesie ‘inchifing | .o, 057 797 S088
plastic waste |
Domestic hazardous waste | 1 i By 44 291

E Wasie = 13 E] v 4l
Inert & Silt 945 149 218 | 1m3 |

| Total B480 | 3164 2100 | 13744
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1.4 Details about waste collection in the State

The total quantum of waste collected at door step by Urban Local bedies of Tamil
Nadu ig —171543 TPD out of which wet waste collected is ~6341 T71, dry waste collected is
_4730 TPD and domestic hazardous waste collected is ~272 TPD. The table gives the details
af overall was collected in the State.
Details of the overall waste collected in the state.

(08

Waste Collection in TPD | Total % of
\Waste | TR M C::ﬂ Collection
S.no Department | Generation Wet | Dry | ssrdous Swecping i
TPD Waste | Waste Wiste including D
(TPD) | (TPD} | Inert &
Silt
I | Corporations 8480 | 3863 | 2982 165 945 7955 94%
2 | Municipalities 3164 | 1749 [ 1031 67 149 2906 #5%
3 Town
o 919 1%
Panchayat 21 Ti7 40 218 (R
Total 13744 6541 | 4730 T2 1312 11855 03%
1.5 Door to Duor Collection and Source Segregation
Particulars Corporations | Municipalities Lo Total | Remarks |
Panchavat !
Nao. Of ULBs 12 124 528 Gh4 '
. Door to Door Collection
ULBs achicved . g I
100 % callection 6 o A1 M| e will b
ULBs  achieved achieved belore
more than 75 % fo 6 57 234 317 | 30.0419
09 %% cullection
| Spurce Segregation
;’;lﬁglmd = 8 113 421 542 | 100 % will be
LB s achieved before |
¥ . OO0 2.7 40
ess than 60 % 4 1 107 122 321340
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2. Status of Compliance of Solid Waste Management Rules, 2016

In Tamil MNadu there are

12 Corporations, 124 Municipalities and 528 Town

Panchayats, The total generation of municipal solid waste from the urban local hodies is
13,744 TPD Tonnes per day (TPD) in which, the total waste generation from Chennaj

Corporation is arcund 3250 TP and other Corporations and Municipalities generates waste
around 6394 TPD and Town Panchayats around 2100 TP,

Rule | Duties / Responsibilities Compliance staius
12 ‘Duties  of  District | Commissioner of Municipal Administration addressed all
Magistrate  or  District | the District Collectors to conduct periodical review
| Collector  or  Deputy | meeting with local bodies for successful implementation
Commissioner of SWM Rules.

- to review | The Corporation  Commissioners and  all  Regional |
performance of | Directors  of Municipal  Administration  have been
local bodies requested 1o coordinate the review meetings.

Meetings have been conducted by the District Collectors
and they will continue o review the performance of local
bodies on compliance to SWM Rules 2016, The minutes
af the meeting conducted by the District Collectors: are
annexed,
15 Duties and responsibilities of local autherities
15(n) | Notification of Solid Waste | » State policy on Selid waste Manugr:n{;:'r{l nifified on
Managemeni Policy and 24.8.18.
Strategy * ULB wise SWM Policy and Action plan on SWM
prepared and approved by CMA,
= Notification by ULBs afier Election Model code of
| conduct,
15(b) | Door to Door Collection & | = 93 % Door to Door Collection achieved,
Segregation |+ B0 % Source Scgregation practiced at door step,
* 100% Door 1o Door collection & source segregation
will be achieved by 30.9.2019 and 31.03.2020
| respeetively.
15(c) | Inchusion of Organisation * Waste pickers operating organizations have been

| of Waste pickers and
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Operate & Mainain Solid

| Waste Processing Facilities

| informal waste collectons integrated in to the SWM svetem by engaging them !
in SWM through outsourcing agencies.
| 15(d) | Facilinte SHG Formation, | * Collection process alsa outsourced o SHGs and
Provide ID Cards & integrated in the SWM System,
Inteprate m SWH » Dy to day functioning of MCCs entrusted with SHGs
D cards issued and biometric attendance mamntained.
15(m), | Street sweeping and silt - Strect sweeping done on daily basis in all Main areas, |
(o), (k) | removal Market areas & Bus stand areas.
« Secondary storage bins maintained for temporary
storage of drain silt and street sweepings.
. Locations identified and earmarked 1o store them along !
with C&D waste for further transport and disposal.
" 15(h), | Segregation, Material | Segregation:
(), (i), | Recovery Facilities, v Wel wastes are collected on Daily Basis.
(v}, (zc) | Domestic hazardous v Diry wastes collected on a designated day of the
wastes, . week (every Wednesday) & wansporied 1o
Preference 1o Construct, Resource recovery centre (RRCs™MRTs )

+ Workers educated o collect the waste in a
segregated manner.
¥ Waste generstors directed to deposit the domestic
Hazardous waste directly at MRFs or BRRCs
¥ E waste eollection on a monthly basis and stored
in Resource recovery centre for disposal 1o
TNPCB periodically.
Material Recovery Facilitics
v 0] MREFs established & 24 MRFs arc in progress
n Corpomations & Municipalities.
¢ In smaller Municipalities (63 nos) and Town
Panchayats ( 501 nos) with waste generation less
than 20 TPD - MREFs provided nesr the wet wasie
processing centers
Domestic Hazardous YWaste
< Domestic hazardous waste such as Napkins,




i Dispers and Paramedical wastes collected |
separately on a daily basis and are being
incinerated in the MU Cs

¥ Other domestic hazardous waste such as Pain
drums, Thermometers, expired medicines, Tube
lights etc. are being collected separately on a
weekly basis and transported to the Dhomestic
hazardous waste deposition centre/™MRFs  and
periodically disposed to the facilitator authorized
by TNPCB.

Processing Facilities

¥ Biodegradable waste collected st door step &
processed in Micro Composting Centres (MCCs)
in Corporations and Municipalities.

¥ Each MCC will cater to the waste generated from
F000-3000 HHs.

¥ 967 MCCs sanctioned, of which 628 MCC  are
functioning in 12  Corporations and 124
Munzcipalitics

< 908 Windrow Composting plants are functioning

in Municipalities and  Town Panchayats

¥ 314 Vermi Composting plents sre functioning in
Mumnicipalities and Town Panchavats

¥ 104 Biomethanation plants are functioning

v Waste 10 Energy plamts are proposed in the
Chennai Corporations,

| 15(ze) | Builling  Bye  law | Provision made in section 35(17) of Tamil Nadu
enforcement Combined Development & Building Rules 2014
IS{e), | Frame Bye Laws for Rules. = Al ULBs framed & notified the Bye law with

(M (el user fee  for  waste provisions for user fee & spot fines.

generators, Levy of fines

| ete.

15(m) |Seming wup of Bio

|04 Biomethanation plants established with a handling
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Methanation Plants capacity of 254 TPD.

. Riomethanation plants located near the pouliry & fish

market/vegetahle market

+ Wastes gencrated in the raarkets handled m the
Biomethanation plants for the production of Biogas.

- ULBs without Biomethanation plants dispose the fish /
meat wisie to pigeres.

15(1) | Self Help group Activities |- SliGs involved in primary collection of Municipal |
Solid Waste and day to day functioning of MCCs .

«  SHGs are alse promoting source segregation & home
composting along with Animators

15(r), | Transportation of Non- » Non b degradable wastes transpored 10 the
15(w), = Biodegradable Waste MRFsMCCs & recyelables sold.

15{zh), | Scientific Land fill-Desired Mon-recyelable wastes generated are sent fo- cement
15(zi) | Objective of Zero Wasts plants/ sugar mills’ power plants for usage as fuel
Concept . 3720 MT of non saleable and non recyclable waste arc
wsed for laying 3100 Kms of Roads in the last 4 vears,
. 10537 Tonnes of non-saleable, non-recyclable wastes
disposed to cement plants from 49 ULBs of ChA
from the month of May 2018.

. 4700 Tonnes of Non-saleable plastic waste arc bailed
and kept in Resource Recovery Centres,

L 1,71,131 MT of recyclable waste were sold and
Rs.43.19 Crore distributed to sanitary workers for the
period from August 2017 1o 10.3.19 in 11
Carporations & 124 Municipalities of CMA.

. Combustible waste and non — recyclable wastc

proposed o be processed in the pyrolysis plans.

. In Greater Chennai Corporation dispesing 100 TPD of
plastic waste to Paterson Energy LTD., Sriperumbudur
from 1.1.19 for usage as fuel,

. Conversion of Plastic Waste as Tiles and Bricks

|

using Extrusion with Hydraulics techniques from non-
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usshle, non-recyclable, non-biodegradable, non-
cambustible and non-reactive inert waste peiiposed.
Marching towards “Zero Residue Concept” -

-

15(p), | Onsite Composting Centre
I5(q) | in Parks and gardens

To process the honticultural waste from parks, separatis
Onsite Composting Centers (OCCs) constructsd in |
parks and gardens.

876 OCCs are functioning in Corpocations &
Municipalities with a handling capacity of 416 TPD,
Decentralized approach on onsite basis prioritized and
followed.

15(s) | C & D Waste .

C & D waste processing plant proposed in Chennai,
Madurai, Coimbatore and Tirunelvelj carporations
where the C&D waste generation is more than 50
TPD currently stored in earmarked location,

Action Plan prepared in the ULBs and sepurate stare
sites for C&D waste earmarked. Suitable Collection
Mechanism will be formulated and will be followed
effectively before the month of September 2019

-

15(u} | Utilization of Manure

MCCs provided with green belt and compost prodoced
s utilized for producing organic greens & vegetnbles.
Compost usage promoted in coordination with the
Madras Fertilizer Limited (MELY,

From 2016 10 Feb 2019, 16254 tonnes of cam post
generated in 664 ULBs are sold at marginal cost (given
at free of cost to farmers/is used in the parks & pardens
maintained by ULBs,

15{x) | Budgetary Provision .

Adequate fund provision through Special Solid Wasie |
Management scheme by the State Govermment and
SBM by GOl and GOTN.

Operation and Maintenance by the ULBs from general
fund

15(y) | Authorization of Pollution i-
15(z) | Control Board ,

ULB wise Solid Waste Management policy and Action |
plan prepared for 219 ULBs. Gazette Notification will |
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be done afier the election model code of conduct.
« THNPCH has issued suthorisation under SWM Rules
2016 to-all the 219 ULBs,

_'Ii{ﬂ}.,
15(zb)

Submission of  Annual
Report by the local bodies

=

Annual Report for the vear 2017-18 as per' Form IV |

submitted 1o PCB in the month of May 2018,
Will be followed in subsequent years also.

15(xc),
15(1),
15(g)
15(zg)

Information. Education,

Communication

+ Periodical and regular training PTOLTAMITIES |
arganized.

» Capacity building programmes for the year 201 8-
19 organized in 35 Locations to tramn 33,000
Sanitary Workers.

Training Programme will be completed by August
20149,

-  Periodical RWA meetings conducted to enlighten
the wastc generalors.

o 2846 animators, 230 supervisors & 1l
coordinators engaged exclusively for [EC under
SBM.

«  Special Task Foree has been formulated vide

G.0 (Ms) No.58 Municipal Administration and
Water Supply (MAIV) Department.

15(ed)

Ensuring personal safety of

waste handlers

Safety equipments and uniform provided to sanitary
workers.

Workers ore  using these Personal protection
equipments during their routine collection works and

processing activities,

15¢ki),
15(zk)

Bio Mining, Bio
| Remediation Bio
capping of legacy wasic in
dumpsite

or

Reclamation of dump yard filled with legacy waste
through bio mining.

Bio remediation of old and abandoned dump site have
been taken up in 116 ULBs to remove the 74 Lakhs
Cu.m of Legacy waste through bio mining process a
a total estimated cost of Rs.468.3 Crores. After the
completion of these works about 7635 acres of land

11|Page
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valuable to Rs.300 Crore is expécted to be reclaimed.
Bio Mimng work completed in  Kumhakonam,
Pammal and Sembakkam Municipality -2.82.476
Cum of legacy waste cleared -20 Acres of land
reclaimed.

Works are in various stages,

Centre  for  Environmental  studies, Guindy
Campus. Anma University Chennai engaped 55
Third Party inspection Agesey in 116 ULBs for
guidance in Technical aspects of Bio-mining warks.
The Bie mining work will be completed before
301122021,

Authorisation under WM Rules, 2016 issued 1o all

| from Tourists

16 Duties of Stte Pollution

Contral Board ar applicd 219 ULBs,

Committes TNPCB  continwously monitors  ground  water,
ambient air and leachate quality around the landfill
sites of SWM facilities.

20| Solid Waste Management in hilly arcas
20m), | Avoiding Construction of | « Al the ULBs disposing waste with a concept of Zero |
20(b) | Landfills on Hills Residue and the Landfills are not established so far
Wet waste converted to Bio manure through DMCCy.
Dhry waste disposed 1o identified vendors.
St C&dD waste and mert stored and used for filling
potholes.
Regional Sanitary Landfill will be developed hased
on the outcome of residues after completion of W
Processing plants,
| 2iNe) | Awareness on fion-littering Hoardings displayed
20(d) | Awareness on Provisions
of Bye-law  through
Hoardings
20e) |Levy of SWM  Charge Framed & Notified the Bye law with provisions for

user fee & spot fines from Touriss |




200f)

Identification of land for
SWM Processing facilities
in hilly areas

Decentralized  Micre  composting  centre |

(DMCC)established in hilly area of Nilgiris, Dindigul
and Theni Districts

Milgiris District (5 ULBs)- 0 Nos of DMCC with a
handling capacity of 32TPD and 14 Nos Onsite
Composting Centre (OCCs) with a handling capacity
af 5 TPD and windrows composting (o handle 10
TPD.

11 TPs in Nilgins Dismict handling their waste
(44.33TPD) through windrow composting.
Kodaikanal Municipality 4 Nos of DMCC with a
handling capacity of 8 TPD and 4 Nos Onsite
Composting centre (OCCs) with a handling capacity
of 2 TPD.

12 TPS of Dindigul, Theni and Tirunelveli districts
process their waste (46,155 TPD} through Windrow
composting,

Recyclables sold 1o recyclers and Non-recyclables
sent to Ulera tech & ACC cements.
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2.1 Status of compliance with Rule 22 of the Solid Waste Management

Rules, 2016, reg., time frame for implementation.

5. Artivity Time limit | Present status of compliance by the State of
M. from the Tamilnudu
date of
notification
N —— PO PR L PO 1 uf“n?ﬂ -------- = irms
| ldentification of suitable sics | wear Sites are [dentified. All the UULBs in
for sewing up solid wasie Tamilnadu are processing the wei wasie
processing facilities on Decentralized method by establishing
Micro  level composting centrés by
dividing the Town into No.of Zonation
each comprising 2 to 3 Wards without
exceeding garbage generation guantity
mawe than 5 TPD. Matenal Becovery
Facilitv Resource. Recovery Facility also
proposed in 4t [0 Locabons covernng
maximum of 10 wards for each locations,
2 Identification of suitable sites | vear | All the ULBs are in the Way Forward of
for seming up common regional Processing and  Dispose  the Wasie
sanitary  landfill facilities for collected on Day to Day basis with femo
suitable  clusters  of  local Residue Concept.
authorities under 035 million
population and for setting up
common  regional  sanitary
landhill focilities or standalose
sanitary landfill facilities by all
lpeal  authorities having @
population of 0.5 million or |
mare.
3 Procurement of suitable sites | 2 vears | Bio-degradables are  processed  in

for semting up solid  wase
processing facility and sanitary

landfill facilities.

| Decentralized Micro Compost Centres.
l Non-recyclable wastes generated are sent

to cement plants’ sugar miils' power

14 |Pzge




®

M,

—— =

Activily

Time limit
from the
date of

Present status of compliance by the State of
Tamilnadu

plants for usage as fuel.

In GCCI00 TPD of plastic waste
disposed to Paterson  Energy LTO,
Sriperumbudur from 1.1.19 for usage as
fuel

Pyrolysis.  plants are  proposed o
scientifically process and dispose the non-
recyclables.

Conversion of Plastic Waste as Tiles and |
Bricks using Extrusion with Hydraulics |
technigues from  non-usable, non- |
recyclable, non-biodegradable,  non- |
combustible and non-reactive inert waste |
proposed.

Marching towards “Fero  Residue
Concept™.

None of the ULBs have landfill since the
State is successfully marching towands
Fero — Residue Concepd.

Planned for comprehensive SWM
processing  facility on  Zero  residue
concepls.

Enforcing waste geperators 1o
practice segregation of bio
degradable, recyclable,
combustible, sanitary  waste
domestic hazardous and inert
salid wastes at source,

2 years

Waste Generators are properly educated
and communicated to practice the
segregation of waste by conducting
varipus  awereness.  program ond
enforcement initinted through notification
of Bye-laws. So far segregation has been
achieved B0% and expected to 100%
before March I020.
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5 | Activity | Time limit | Present status of compliance by the State of

Nao. | from the Tamilnadu

date of
nofification
_ N of Hukes .

5 | Ensure door to door collection | 2 wears | 93% door 1o door collection achieved snd
!-:ll" segregaled waste and its 10004 Collestion will be achieved before
imqm-na:.inn in  covered September 2019,

vehicles to  processing o
dispozal facilities.

6 | Ensare  separate  Storage, | 2years | Action Plan prepared in the ULBs and
collection and transportation of separate store sites for C&D  waste
construction  and  demolition carmarked Suitable Collectzon

| wasles Mechanism will be formulated and will be

r followed effectively before the month of

| September 2019,

7 |Sedting up solid wasie| 2 years v Biodegradable waste collecied at
processing facilities by all local door step & processed in Mjcml
bodies having 100000 or more Composting Centres (MCCs) in |
population Corporatiens and Municipalities.

B Setting up solid  waste | 3 vears ¥ Bach MCC will cater 10 the waste
processing facilities by local generated from 30005000 HHs.
bodies and census towns below ¥ G687 MCCs sanctioned, of which |
10 populations. 628 MCC are functioning in 12 |

Caorporations and 124
Municipalitics

v S8 Windrow Composting plants
i A
are functioning in Municipalities
and Town Panchayvats

o M@ngmm'gg_p]mrs are
functioning in Municipalities and
Town Panchayats

« 14 Biomethanabion  plants are
funchioming

¥ Waste to  Energy planis  are

IE‘II"'-.'L.".
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| 8. Activity Time limit | Present status of compliance by the State of
Man, from the Tamilmadu
date of
nofification
of Rules
proposed in the  Chenna
Corporations.
[ Seftine wup common or | 3years | Replyasserial no. 2 & 3 above
standalome sanitary landfills by
or for all local bodies having
0.5 million or more population
for the disposal of only such
residusal wastes from  the
processing facilities as well as
untreatable imert  wasies  as
permitted under the Rules
10 | Setting up common or regional | 3 vears | Reply as serial no. 2 & 3 above
sapitary landfills by all local
badies and census towns under
0.5 million populstion for the
disposal of permitted waste
under the rules
11 | Bioremediation or capping of | 5 years | Bio remedistion of old and shandoned |
old and abandoned dump sites dump site have been taken M
ULBs to remove the 74 Lakhs Cu.m of
Legacy waste through bio mining process |
at & total estimated cost of Rs4683
Crores. After the completion of these
works about 765 acres of valuable land is
expected 0 be reclaimed. So far legacy
waste has been removed in Kumbakonam,
and Sembakkam. The Biomining work
will be completed in the all the ULBs
before 31.12.2021.
12 | Legal Frame Work I. SWM Policy for the State as per clause

17 | Pag e
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8. Activity Time limit | Present status of complinnce by the State of
N Troim the Tamilnadu
dste of
naotification
M“uh - o T i 0
11 (&) of the SWM Rules: has been
Notified m 24" Aupust 2018 by the
Ciovernment.
2. Bye laws as per clause |5 (e) of SWM
Rules 2016 for all LILR's have been
Motified and in force.
13 | Annual Repor The annual report as per clavse 24 of

SWM Rule, 2016 has been submitted by
the ULBs o the State PCB for the year
2018 and will be followed for the

subsequent years.
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Rule

Duties | Responsibilities

Compliance status

Formation of State Level

Advisory Body

State Jevel Advisory Body formed as per G.O. (MS).
Mo, § MA & WS (MAIY) Department dated;
24012017 under the chairmeanship of Principal

Secretary to Government, MA&WS Department.

Meetings  have been  conducted on 16.03.2017,

21.03.2018. 25.02.2019 & 5.4.2019,

7o)

=2

14

Annual Report

TNPCB submitted Annual Report for the year 2017-
2018 o the Cenmral Pollution Contral Board on

07.11.2018.
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3. Seatus of Compliance of Plastic Waste Management Rules, 2016
3.1 Government Notification on Plastic Ban:

The Government of Tamil Naduw, in exercise of the powers conferred under Section S
of the Enviromnent (Protection) Act, 1986 notified ban on manufacture, store, supply,
transport, sale or diswibute of use and throwaway plastics plastic sheets used for food
wrapping, spreading on dining table etc., plastic plates, plastic coated 1ea cups and plastic
wmbler, water pouches and packets. plastic straw, plastic carry bag and plastic flags
srespective of thickness vide G.O. (Ms). No.&4 dated 25.06.2018. The said ban came iato
effect from 01.01.2019:

For effective implementation of the ban, the following actions were taken:

* A en-member Sieering Committee under the chairmanship of Chiel Secretary,
Government of Tamil Nadu has been constituted and subsequently meetings were held on
12072018, 07.092018 & 03.04.2019.

o Three Regional Coordinators have been appointed for monitoring and successul
implementation of the plastic ban.

Further, TNPCB has carried out the following initiatives:

= Meetings were conducted with the representatives of IT Parks, Shopping Malls, Hotels
and Marriage Halls, TASMAC and bar owner associstions of all the disteicts for
sensitizing on the changeover from banned throwaway plastic items 10 eco-friendly
altlernatives.

* Meenng conducted with representarives from Eco- Clubs, NGC Coordinators and
Dhistrict Coordinators of Tamil Nadu to creste swareness among public on bar on one
time use of “use and throwaway plastics™ invalving NGOs and school students.

» District Environmental Committee meetings and massive awareness rally under the
chairmanship of District Collectors were conducted at all the districts of Tsmilnadu and
resolutions passed to create one time use and throwaway plastic free distriet

* TNPCB had direeted all the large industries throughout the state af Tamil Nadu to
comply with the order of the Government on the han on use of one time use and
throwaway plastic items and o create awareness on ban on use and throwaway plastcs
in arcas adjoining the industry and at 43 toll plasss, display hoards showing banned
iems are placed,

= In order o ereate awareness and sensitize among public on the lig of banned ke znd

throwaway plastic items; wide publicity through newspaper dailies were published
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s An exhibit vehicle was lsunched towards creating awareness ameng public and schocl
children around all the districts of Tamil Madu.

s Regional Conferences for Plastic Pollution Free Tamil Nadu to create awareness among
various stake holders was conduvcted at. Coimbatore, Trichy, Madurai, Tirunelveli,
Chennai & Salem.

» Plastic bye law is notified and enforced. As per the G.O (Ms) No. 84 enforcing ban on
one time use plastic, so far, 635.64 MT of single use plastics had been seized and a fine
of Bs 89 30 lakhs has been :Ehf.‘tﬂd till 15.4.19. e
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3.2 Status of Compliance of Plastic Waste Management Rules, 2006

" Rule | Duties | Responsibilities

Compliance status

(& Diuties of wrban local badies

To ensure segregated collection, dry wasle
collection practiced on a designated dav of the
week in LILBs.

Resource Recovery Centre [ Material F.:n:nv:q_.‘l
Facility -To store and periodically dispose the
segregated plastic waste in LLHs.

9] MRFs established & 24 MRFs in progress.
Sufficient space available in 967 MCCs to store
the segregated dry waste.

159 MCCs functioning in GOC also have MRF
tacility in the MCCs.

Town Panchayats (301 nos) with wasie generation
less than 20 TPD -MREFs provided near the wet
wasle processing centers.

Recyvelables sold and remuneration  disbursed
AMNE Sanitary workers.
Non-recyelable/non-saleable fraction disposed
cement plants'paper mills and sugar factones.

| bil), Eegmgafl-fnn. collection,
6(2a) | storage, transportation,
j%prmeﬂsing and disposal of
| plastee waste
6{2h), | Ensuring environmental
6(3) | safety & EPR

Ensured by impervious  concrete

platform and coversd platform for  Hesource

providing

recover Centre,

Collect back system by the producer for safe
disposal envisaged & practiced.

EPR will be ensured by conducting a mecting with
all the Manufacturers m coordmation  with
TNPCB.

6(2¢) | Ensuring channclization of
recyclables

Well-organized mechanism being followed by the
UL Bs for the channelization of récyclables
1,714,131 MT of recyclable waste were sold and

R5.43.19 Crore distributed 1o sanitary workers for
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[ the period from August 2017 to 0319 In 11|
Corporations &124 Municipalities of CMA

6(2¢) |Creation of awanness| e EC activities to educate stakeholders and public 1o

among stakeholders handover the dry waste (Both Recvelables and
Mon-recyclables) to the saniary workers on
designated day in a week.

. Animators involved in [EC activities.

T 6(20) | Engaging civil societies  Samitary workers operating as organizations is |
integrated into the SWhi system by engaging them
through outsourcing agencies..

. (Collection process alse outsourced to SHGs and
integrated i the 5WM System,

. $HGs are involved in day to day functioning of
MOCCs.

6(2d) | Processing and disposal on | * Mon-recyclable/on-saleable fraction disposed 1o

non-recyclables cement plants/paper mills and sugar factories.

. About 49 ULBs of CMA disposing their non-
recvelables & about 10537 Tonnes of non-
recyclables disposed from May 2018 onwards.

- In GCC,100 TPD of plastic waste disposed to |
Paterson Energy LTD., Sriperumbudur from 1.1.19

for usage as fuel.

- Pyrolysis plants proposed for safe processing and
dizposal of plastic wastes generated.

- Proposed o process both recyclable and Non-
recyclable plastic wastes for conversion as tiles,
pavers eic, uSing extrugion  with  hydraulic
compression technigues.

» During the last six years, 1632 MT of non-saleable
waste has been utilized in laying 1036 km roads in
Municipalities and Corporations of CMA.

. All such facilities will be created in accordance
with the guidelines issued by CPCB.
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Provisions imposing penalties. for open I:lurni'ng.__cl’r_'!
plastics incorporated in the plastic hve-law and

===

Ban on one time use and throwaway plastics from ..
0LOLZNY  vide G.O( MS) NoB4 Environment |
and Forests(EC2 } Department deted 25,06.18.

Penalties and fines for the manulacture, SinTage

Effective and rigorous  enforcement of the
Government Order. About 635.64 tonnes of single
use plastics seized & fine of Re89.30 Inkhs

| 6(2g) | Prevention  of Open
| Burming of Plastics
| notified,
| 6(4) | Framing bve laws PIH_'.u'.:_h;'.-Haw notified and enfarced.
and use of single use plastics.
collected tll 15.4.19
12 | Swtte Pollution Control

Board is the prescribed
authority for enforcement
of the provisions of these
rules relating 1o
registration,  manufacture
of plastic products  and
multilayered  packaging,
processing and disposal of
plastic wastes

TNPCB has issued Registration wunder PWM
Rules, 2016
* 445 number plastic manufacturing  /
recyeling units.
* 23 number multilayer plastic units.
TNPCB issued Directions under section 5 of
Environment (Protection) Act, | U86.
* I numbers of CPCB cenified Manufacturers |
! sellers of Compostable Plastics.
= 095  pumbers of
Multilayered plastics'products.
= To obiain Registration as per Rule 13 of
Plastic Waste Management Rules, 201 &

manufactirers  of

The concemed Secretary-
in-charge of  Urban
Development  of the State
or a Union Territory shall
be the authority for

enforcement of the

provisions of these rules

Ban on one time use and throwasway plastics from
(F1.01.2019 vide G.OMS) No:84 Envirenment
and Forests{EC2 ) Department dated 25.06, 14,
Enforcement done through Penalties and fines for

the manufacture, storage and use of single use

plastics. |

Effective and rigorous  enforcement of  the
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| relating waste

matagement by wasie
generator, use of plastic
carry bags, plastic sheets

or like, covers made of

plastic  sheets anid
multilavered packaging.

Ciovernment Drder. About 635,64 tonnes of single |
use plastics scized & fine of Rs.89.30 lakhs
collected till 15.4.19.

9& 13

Role: of  Producess,
Importers, Brand Owners
in  Extended  Producer
Responsibility

< Diroction issued 1 95 Multilayered Plastic units
such as Britannia, Dabur, Pepsico, Amul, Cavin
Kare, Nestle etc to work out EPR with the proposed |
integrated model for the state of Tamil Nadu. '

» Mectings conducted by the Principal Secretary,
MAWS Department on 29.03.2019 & 12.04.2019
with various stake holders to propose EPR model
for the state of Tamilnadu.

16

State  Level  Advisory

Committes

« Stafe Level Advisory Comenittee consiifuted vide
G.0. (Ms). No. 148 dated 25, 10.2016 of Municipal
Adminisiration & Water Supply Deparimeint

e First Comnitiee meeting - 05042007
s Second Commitice meeting - 16.03.2018
o Third Committee meeting - 25.02.2009
o Fourth Committee meeting - 05.04,2019

T17(3)

Submission of Annusal
Report

Annual Report on the implementation of Plastic Wasle

Management Rules 2016 for the year 2017-18 was
| submitted 1o CPCB on 03.12.2018.

— —
=
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4.

Status of Compliance of Bio-Medieal Waste Management Rules 2016
In Tamilnadu there are 4192 Health Care Facilities which includes bedded hospitals.
Mursing Homes, Clinics, Dispensaries, Pathological labs, Blood Banks, etc. from which

around 46.8 Tons' Day of Biomedical Waste is penerated, This bicmedical waste is treated in

Il Common Biomedical Waste Treatment and Disposal Facilities located in Tamilnady, O

of 11T CBMWTFs, 8 arc in operation and 3 facilitics were issued with Closure direction by
INPCB. Further 3 CBMWTFs are under establishment.

' Name of the | Na.of HCFs | Awthorisation Qaty of Qotvof | Na,of Mo oof CEMWTFs
Simte details of HCFs | BVIW | BNV CHMWTFs | captive insgalbed
generated | pendraled facilities OCENMS
inmkp/day | in kgiday imstalled
| by HCFs
Tamilnady | Bedded - 3972 Applicd— 3956 | 468188 | 468188 " NIL
hvon-bedded - 220 | pranted - 3931 |
Temal - 4192 bk |
[
*- CBMWTF in operation, ** - under closure, *** - under establishment
L [ins
SN, fssues Action points

clinics,

[nventory of non-bedded HCFs such as

pathological

Research Institutes; etc., is incomplete.

laboratories,

| s0 far issued consent of the Board for

Tamilnadu Pollution Contral Board has

4192 Health Care Facilities (Private and
Govemnment hospials) which includes
3972 bedded and 220 non-bedded HCTs.

Action s bemg taken to advise all the
Health Care Facililes as defined In
Biomedical Waste
Handling) Rules, 2006 1w apply and
pbtain consent under the Water (P&C)
Act, 1974 and the Air (PECP) Act, 1981

—_—

iManagement &
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[and  Authorization under  Biomedical |

Waste (Management & Handling) Rules,
2016 and dispose the biomedical wasic
through Common Biomedical Wasle
Treatment and Disposal Facilities in
respect  of Governtent & Private
Hospitals, so as 1o comply with the

BMW (MEH) Rules, 2016.

1)

CBMWTFEs are not upgraded 1 comply

with new emission norms.

The CBMWTFs namely, M/s Ramky |

Encrgy and Environment Lid, Salem and
h/s. Teknotherm Industries, Coimbatore
have upgraded their incinerator of same
existing capacity W achieve the
standards for retention time in secondary
chamber.

The other Commaon Biomedical Waste
Treatment and Disposal Facilities have
been upgrade  their
incineration systems to comply with the

instructed 10
new  Cmission  NOMms. Howewer, 1he
CRMWTFs are vet to comply with the

same due to the following reasons,

As per the MoEF, GOl clarification
letter dated 27102017,

1. In case CBMWTF desires 1o replace
the existing incinerator and install new
incinerator of same capacity, EC will be

required, as there might be configuration

changes that might impacl the
performance efficiency of  the
incmeraldr.
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2. If the CBMWTF desires 1o enharsce |
the existing capacity, while upgrading
the facility to comply with the seringen!

emission norms, EC is applicable.

In this regard, TNPCB has addressed
MoEF & CC, New Delhi vide letter
dated 14.11.2018 to consider the i=sme
of the following amendments  in
Schedule 7 (da) of MoEF Notification
dated 17.04.2015;

I.  Common  Bismedical Waste
Treatment and Disposal facilities in
existence before ELA Notification, 2006
w5 amcnded, shall not obtain EC for
modernization  of i equipments
including incinerator if there is nn
change in the capacity of the equipments
which is being modernised,

2. For Expansion of existing facility and
cstablishment of new facility, EC may be
abtained under B2 category,

W) | 7 MNos. of CBMWTFs not installed
| OCEMS

Out of 11 CBMWTFs, 8 facilitics have
installed online moenitoring system for
the parameters PM, NOx, HCLL CO, €02
& 2.

Remaining three facilitics namely, M's,
Kovai  Biowaste Management  Lid,
Coimbatore is under closure and M7,
Society  for  Biomedical  Waste
Management. Nileris & M Neat &
Clean Service Squad. Ramnad have only
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deep burial system and no incinerator |
and hence, inswmllation

monitoring system is not required.

of online

iv)

Deep burial pits are being wsed by
CBMWTFs for disposal of biomedical
waste which is riot ‘allowed as per
BMWM Rules, 2016.

In Tamilnadu, two facilities namely,
M/s. Society for Biomedical Waste
Management, Nilgris & M5,
Clean Service Squad, Ramnad have
Deep burial pits for disposal  of

Meat &

biomedical waste which was permitted

earlier.

Whereas, Mis. Society for Biomedical
Waste Management, Milgris was issued
with closure direction by TNPCH for
non-compliance of BMWM Rules, 2016.

The ofher facility, M/s. Neat & Clean
Service Squad, Rammad have been
instructed to stop the deep burial ackvity
and install treatment system &s Per
Revised Guidelines issued by CPCB [for
CRMWITFs
operator that, only meagre guantity of
hiomedical waste generated from few of

i is informed by the

the Covernment hospitals is being
collected and disposed through deep
burial. The biomedical waste from the
other HCFs (Private & Government) are
being collected and disposed through
another  CBMWTE
Virudhunagar.

located at
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M\ Complianee of Rufes

\\"/ | Rule (4) | Duties of the Oecupier of HOF | Compliance to Rule (4) by the Occupier |
| of HCF

idy Phase out use of chlorinated plastic | Complied.  Non-chlorinated plastic bags |
bags {excluding blood bags) and gloves | supplied to HCFs,

by 27 March, 2019, | |

_ | |
(i} Establish o Bar- Code System for bags | All the CEMWTT: have provided Ba.:'

Or containers containing bic-medical Code System under rial basic and will be |
wiaiste by 27th March, 2019, compieted on or before 05.05.2019, except
two facilities namely, Ms Society  for

Biomedical Waste Management, Nilgris
which is under closure and My Near & |
| Clean Service Squad, Ramnad which will
| be completed on o before 31,08.20]9

(p) Make available the annua) report on s | All the HCFs have been mstructed 1o |
web-site by 15 March 2020, comply within the time frame, |

| (t} Existing  incinerators. 1o schieve | In - Tamilnady, no captive cha-rmum|
retention time in secondary chamber by | faciliies are  availahle The entire
27th March 2019, bicmedical waste generated from the HCFy
15 disposed through 11 Common
Biomedical Waste Treatmeri and Disposy) |
Facilities located in Tamilnadu,

" Rule (5) Dutics of Operators of CBMWTFs | Compliance to Rule {51 by Operators of
CHMWTFs

{ch Establish bar coding and global | Ba i Tem:
positioning systern for handling of big-
medical waste by 27" March, 2019,

All the CBMWTFs have provided Har-
| Code System under trial basis and will be
| completed on ar before 05.05 30 %, except |
| wo facilites mamely, M/'s Society  for |

|
IBitlrnJ:dicaJ Waste  Management, Milgrl'al
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| which s under closure and Ms. Neal & |
| Clean  Service Squad, Ramnad  will
| complete on or before 31 052019, |

| GPS Tracking System: ||

All the vehicles used for the transporiation
| of biomedical wasle have been fitted with |
GiPS tracking systemm. J

All the CBMWTFs have uploaded the daily

@ | Shall display details of antharisation,
reatment, annoal report el of its weh- | report on ihe waste collected and treated.
site. Instructions have beei issued to MYy, Neat
& Clean Service Sguad, Remnad 10
uploaded the daily report on the wasle
collected and treated. |
(@ | Upgrade existing memerators 1o | The CBMWIFs namely, M Ramky

achieve the standards for retention Gme
in secondary chamber and Dioxin and
Furans by 27" March, 2018

Energy and Environment Lid, Salem and
Mis. Teknotherm Industrics, Coimbatore

have upgraded their incinerator of same

existing capacity o achieve the 'Etanda:dsl

for retention time in gecondary chamber.

The cther Comman Biomedical Wasle
Treatment and Disposal Facilities ham:'
been insmucted o npgrace m:‘.:l

incineration systems 10 comply with the

pew cmission  MOTMS. However, the |
remaining CBMWTFs are yel 1o comply
with the same due to the following reascns. |

As per the MoEF, GOl clarification letter |
dated 27.10.2017, |

1. In case CBMWTF desires 10 replace the |

cxisting  incinerats and insall nmew |
A
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| incinerator of same capacity, EC will EI
| required. as there might be configuration |
| changes that mught impact the petformance |
' efficiency of the Incinerator, '

I ;

| 2. If the CBMWTF desires 10 enhance the |
SXISHNE  capacity, while kpgrading  the |
tacifity o comply  ‘with  the siringent |

eimnission norms, EC jg applicable.

|IH this regard, TNPCB bas sddressed
MoEF & ©C, New Dellii vide I:Herl
dated 14.11.2018 1o consider the issue nl'l
the following smendments in Sehedule 7 |
(da) of MoEF Notification dated |
17.04.2015:

l. Common Biomedical Waste Treatment |
and Disposal facilities M existence before |
EIA Naotification, 2004 as amended. shall |
hot obtain EC for modernization of iLr.l
|4:quipmuutﬁ mcluding incinerator if there is |
no change in the capacity of the equipments |
| whtich i being modermised, |’

| 2. For Expansion of existing facility an
| establishment of pew facility, EC may be |
| obtained under B2 category, |

(hhers

| - ]
Status of installation of onling emission | Out of 1] CBMWTFs, § facilities have |
| monitoning system & Connectivity 1o | installed online monoring system for the |

} TNPCE server,

| Parameters. PM, NOx, HC, €0, €02 & |
| 02, [

|
| Remaining {hree lacilities namely, M, |
(Kovai  Biowaste  Management Ltd, |
| Coimbatore is under closure and My
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“Schedule |
11 [Rule
6 and
%3]

Board

Duties of State Pollution Control

for
| Management, Nilgris & wifs, Neat & Clean |
|5+:n-"|cc Squad. Ramnad have only dea:pl

incinerator, hends,

[ Sacicty Miomedical ~ Waste |

|hu:la! system and 0o

installation of enlne monitoring system is |

=

- not required,

e

Compliance to Rule 6 and 9(3) as per
schedule TH by Tamilnadu Pollution
Control Board

Inventorisation

6 (1)

Submission of annual report to C
Pollution Control Board.

6l

5 (i) | Grant and renewal, suspension, T

ar cancellation of authorisation

entral

Tamilnadu Soiiaiian Control Board has 50
far issued consent of the Board for 4192
Health Care Facilities (Private and
Govemment  hospitals) which im:1udl::~:|
3972 hedded and 220 noti-hedded HCFs. ||

The biomedical waste generated as per the |
Annual report submitted to CPCB for the |
year 2016 is 15082.987 TiAnnum, 2017 is |
17088862 T/ Annum & 2018 is J7226.58 |

T/ Annurm. |

suhmitﬁ |

‘As per Rule 13 (2, SPCH has to
Annual report to CPCB on OF before Lh:|
115t July of every Y&ar. TNPCB  has |
submitted Annual report 10 CPCB for the |

de T.0 letter dated 26.07.2018. |

year 2017 vi

lities, 3931
valid

Dul of 4192 Health Care Faci
Health Care

fusal
Facilities  have
Authorisation  and  the remaining 261
Health Care Facilities are urider the process

of obtaining renewal of Authorisation.

_'_-_,_:—'_.__I
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6 (iv) | Monitoring of compliance conditions of | Autherisation 15 issued 1o the HCFs nnl
| authorisation | verification of compliance of the previous |
| |Au:thunsatinn Issued 10 the HOEs under |

| | BMWXM Rules, |

| . | "
B{v} | Action against healih care facilities or | Owr af 17 Common  Biomedical Waste

common  biomedical wasie teatment | Freatmenr and Disposal  Facilitfes, 1
facilities for violation. | Jacifities namely, My Kovai Hmrmrrrl
| Manmagemenr [y, Coimbarore, Mf:|
[-i'ﬂciax_r Jor  Biomedicul H’u.m:|
| | Managemens, Nilgriv & MA5. Tamitnady |
| | Waste Managemeny Company L1
| Kancheepuram Districe have been ivvied
with closure direction amd disconnection |
| af power supply Jor ror-complivnee of |
| | | BMWM Rules. Also 100 Heaip Care |
| Facilities were fssyed with show -:aus:|

notices & Directions for violation of |
| |BMWM Rules. |

6 (vi) (Eimngmmm | HCFs and CBMWTFs have conducted
|3+5-’.:|? famings  on  ghe Segregation, ||
| collecton, storage, transportation,
| | trestment and disposal of bio-medical
| | wasles in co-ordination with TNPCB a5 ner
| the Annual Report of 2018

[ | o ,
| 6 (vl | Undertake  research regarding  hin- |: TNPCB is under the Process of camying out |
| medical waste management. | mventory) gap analysis of Health care |

| | |Facjljties gencrating biomedical wasie 5 |
| | | per the Biomedical Waste Machmmr|
| Rules. 2016, Tender documents have bizen |

uploaded i PCR website g well  ay |
| published m Newspaper with Jast date 1}f|
[#7D22019. No tender was received, |
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Hence, the willingness from repulm
| Institutions has been called for to carry oul
| the gap analysis.

6 (viil}

Undertake third party audits of The | TNPCB vide B.P. No.53 Dated 18.122018
common bio-medical waste trearment | has formed an Environmental Audit team
facilities in their Staie. for conducting Third Party Environmental
Audit, The audit will be carried out during
the year 2019.

6 (ix)

Any other function under These rules | TNPCB is complying with the Notification
assigned by Ministry of Environment, & Guidelines issued by MoEF and CPCR
Forest and Climate Change of Central | from time to time.

Pollution Control Board from time 1o

time.

6 (x)

Advisory Commitles The Health, Family & Welfare (H1) |
Department vide G.O.[Ms). No. 277 damd|
29.11.2016 had constituted the State Level

Advisory ~ Commitiee  tnder the |

chairmanship of Principal Secretary nf]
| ealth & Family Welfare Department. |

First State Level Advisory Eﬂmmittu:|
meeting was held on 10052017 a.nd|
Gecond Staie Level Advisory Cnmmiﬁﬁel
mecting o0 10.01.2018. |

Further, Third & Fourlh State Level |
Advisory Commities meetings were held |
on 25.09.2018 & 10.04.2019. |

Also, the Health, Family & Welfare (HI) |
Department vide G.0.(Ms), No. 179 dated |
06.07 2016 and GO, (Ms) No. 192 Dated |
19.05.2017 had issucd orders 10 constituts

I|Jm: District Level Monitorng Eumm]m:el
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under  the chairmanship  of respective
Distner Collectars. In (his regard, Dhstrict |

|L:w:i Monitoring Committees had J_w_-n!

i formed in all 32 Districte. Disinigt Level |
| Memitoring Commities meetings have been
|hr.'irJ in the Districts of Vimdhunagar §

| Tirwvallur on 16.04.2017 & 1807 2018,

Publish the list of Registered  or | Contaminated Recyclable  Waste  are
Authorised (or pive consent) Recyclers | autoclaved ond shredded and the trezted
Waste are sent to registered recyclers, The |

|

list of the Registered’ consented Recyclers
has been published in the TNPCH website.

Others Earlier, all the above 11 CBMWTFs hm'|
been earmarked with rerritarial boundary

Jurisdiction, Now it has decided that, Rin

Medical Waste gencrated  from HCFs

| situated anvwhere in Tamil Nady can be

| taken for treatment and disposal within 48

hrs by & CBWTF situated anvwhere 'Ln|
Tamil Nadu and there js ng restriction for

establishment  of  another Commaon

Biomedical Waste Treatmen Facility

within a radial distance of 75 Kms. It has

been  resoived  vide B.PNo.4g dated |
18.122018
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5. Status of identification and development model cities and towns

Siatuis of the identification and development of Model Cities and Towns in the State m
the first phase which can be replicated later foe other cities and towns of the State.

e The following cities are identified as Model Cities

| &. Mo | Name of the Cities/Towns

1 | Corporations:

Vellore & Tiruchirapalli

2 | Municipalities

Kumbakonam & Sembakkam

3 | Town Panchavats

Uthiramerur & Ponnampatti
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o 6. Status of Functioning of Committees constituted by the Orders passed
by the NGT in a matter 0. A. no. 606 of 2018

The State has constituted:

A

State Level Advisory Body (SLAR)

Under rule 23 of SWM Rules 2016, the State Government has constituted the SLAB
on 25" Lamuary 2017 Meetings are being conducted regularly,

State Level Advisory Committee (SLAC)

Under role 16 of PWMC Rules 2016, the Staic Govemnment has constituted SLAC
on 25* October 2016, Meetings are being conducted regularly.

Regional Monitoring Committee of Southern States constiiuted vide NGT in a
matter . A. no, 606 of 2018, Meetings are being conducted regulariy,

District Monitoring Committes has been formed in all Districts as per the Rule
12 of SWM Rule 2016,

Special Task Force has been formulated vide GOy (Ms) NoSH Municipal
Administration and Water Supply (MAIV) Departmént.

Conversion of Regional Monitoring Committes into State Monitoring Committee of
NGT dated 29.01.2019,

An Otfice accommodation has been provided in Building owned by Greater Chennai
Corporation at Kil pauk, Chennai.

The State Level Monitoring Comminee (SLMC)Y in Tamil Nadu was constituted on

“9.01.200% under the chairmanship of Dr, P, Jyothimani, Former Judge, Madras High Coun
Former Judicial Member, National Green Tribunal and the Merrber Secretary. TNPCR s the

Member Secretary of the Committee. The athier members of the Committee are a5 follows:

a)  Ihe Principal Secretary, Municipal Administration and Water supply Deparment

b} The Additional Chief Secretary, Rural Development and Panchayat Raj
Department

€] The Principal Secretary, Housing and Urban Development Depariment

di The Principal Secretary, Environment & Forest Department

el The Principal Secretary, Health & family Welfare Departrment

I} Representative of the Central Pollution Contrel Board
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The SLMC meetings were conducted on 17.02.2019, 22.02.2019. Also, one site visit

was conducted at Coimbatore on 22.3.2019.
A joint meeting was conducted chaired by the
Chairperson Justice Dr. P, Tyothimani with the Chiel Secretary and the Committee Members

Giate Level Monitoring Commites

on 2932019

33 |Page



& |
"'ll
r
= 7. Status of Action Plan for River Rejuvenation Committee for identified
polluted river stretches and compliance with directions of the NGT
passed in (LA, 673 /2018
I s _ ! Stretches BOD in | _
Wi i From i Distance | mgd i Frioeiiy
1 sarabanpa Thathay smparti T Konagagadi 15 78 Demeshe I
Sewae
2 Thiremanimu | Salem Papporopans |5 1] Domestic I
tharu Sewnge
3 Vasista Manivitundhan Thivaganur 10 675 Erxomestic I
Sewage
4 Caijvery Pel=ttur Mayiladuthural | 200 33 - | Domestic I
32 Sewage
3 | Bhavan Strumugat o Kaltngarayan | &0 3.3-6.6 | Domestic v
Sewape
6 | Tamursbarani | Pappankulam Arumuganeri 80 i1 -4 | Domestic v
Scwage
*  Based on the directions, data was collected along the Polluted river stretches and placed

was placed before the meeting headed by the Principal Secretary, E&F Diepartment with
the line Department officials on 14.11.2018 and decided to evolve the detatled action
plan similar 1o River Hindon action plan,

As per the Hon"ble NGT ordess River Rejuvenation Committee |RRC) wis constituted [n
Famil Nadu

Action Plan was prepared and submitted 10 CPCB far approval on 28.00.2019,

Action plan was evalusted by CPCB on 11.2 2019 and requested 10 furnish the presens
status of the Sewage Treatment Plant available at the river streiches, proposed STPs by
focal bodies and the time limit for conseruction along with the funding details and along
with details of solid wiaste management.

Action plan for four priority | river stretches have been
wits senl 10 CPCB by 18.4.19 for final approval,

After

formed for monitoring as per Hon"ble NGT (PB) directions,

revised and approved by RRC,
the approval by CPCB, the Special Environment Surveillance Task Force will be

The Task Force will also ensure that no tlegal mining takes place in riverbeds of such

polluted stretches and also monitor the execution of the action plan.
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8 Status of functioning of committees constituted in respect of Air
Ouality in 102 cities

In Temil Nadu, Thoothukudi has been identified as non — attainment city based on the
parameter PM;, which exceeds the NAAG standards.
As per the directions of Hon'ble NGT. Air Quality Monitoring commitiee was

W

w

censtituted,

Action plan for improving the air guality for Thoothukudi city was prepared and sent
to CPCB on 18:122018.

¥ The commitiee comprising of members from CPCB, IIT Delhi and IIT Kanpur

"f

examined the action plan submitted and informed on 12.2.2019 that action plan has to
be revised including the additional details such as source identification, Source
Apportionment (SA) and Emission Inventory (EI) ete.

% Anna University has been engaged to conduct survey and prepare action plan, Action
plan has been sent to TNPCE.
¥ Discussions will be made with all the stakeholders and will approved by Air Quality

Monitoring (AQC) Committee and  will be submitted 1o CPCB before 30.4.19 for

approval,
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9, Status of Action plan for identification of polluted industrial Clusters

Critically Polluted Area {CPA) ldentified - 4 Nos(Ranipet SIPCOT, Cuddalore
SIPCOT, Maonali Industrial Complex & Kuruchi Industrial Area, Coimbatose),
Severely Polluted Areas (SPA) identified- — 4 Nos. (Mettur- Industrial Complex,
Erode, Tiruppur & Thoothukudi),

As per the directions, TNPCB has short listed the parameters which are relevant for
caleulating the CEPI Index and has communicated the same to CPCB vide THNPCR
Letter dated: 06,10.2018,

The CPCB has been requested 1o share the data so that TNPCB could prepare the
action plan for the PLAs based on CPCB report for the year 2018-201% vide Lr. dated
12.02.2019.

Orrders have been igsued o0 AC Tech of Anna University to condect the Pre Monsoon
& Post Monsoon survey for the 8 Polluted Industrial Areas during April -May 2019
and September - October 2019 for certain specific parameters for analysis of Amblent
Air Quality, Surface Water Quality & Ground Water Quality survey and 1o evaluate
CEPl mdex for approwal by CPCB.
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10. Status of amount collected from erring industries on basis of Polluters
Pay Principle
Sigtus of amount collected from erring industries on hasis of Polluters Pay Principle:
Introduction:
Pollution fine has besn collectzd from the erring sndustrial units based on Polluters
Pay Principle only hased on the Directions of the Hon 'ble Supreme Court of india, Hon'ble
High Court of Madras and Hon'ble Mational Cireen Tribunal,

However, the guidelines for calculating Environmental Compensation based on the
CPCB formula yet @ be finalized by the CPUR and the same will be adopted after

finalization.
Fine imposed to Textile Bleaching and Dyeing units:

Hen'ble High Court of Madras i WP No.28791 of 2003 has ardered the Bleaching
and Dyeing units of Tiruppur 10 remit the amount in the following heads namely Fine
Amount, Orathupalayam Dam Cleaning, Loss of Ecology Compensation award and Adhoc
Compensation and are a5 follows:

5. No. Fine details Amount Remitted Remarks
in Crores to DL
Collector.

| |Fine Amount from dyeing & 60,46 Rz, 25 Crores available
bleaching units as pPer orders of with Madras High
Hon'ble High Court of Madras on Court. {(Not Disbursed}
22.12.2006. Rsd4.46 Crotes
available with Tiruppur
Collector as on
07.07.2012 (Mot

Disbursed).
7 |Orathupalayam ~ Dam Cleaning 7.79 Al the identified
charges works have been
completed and
completion rq:lril
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submitted by EE, PWD,

Erode
3. |Details of Compensation collected as .02 Tiruppur Collector
per Loss of Ecology award of Dec disbursed Rs.11.96
2004 Crores 10 17758 no. of

affected Farmers and

the remaining is with

Tiruppur Collector |

4. | Adhoc Compensation 804 Avaslahle with
Ordered by Hon'ble High Coort of Tirsppur Collector,
Madras on 22,12.2006. {Not Dxisbursed)

Hon'ble High Court of Madras in W.P.Ng 2790 of 2012 challenged by the affected
farmers, not included in G.OMs No.200 E&F Dept. dated 31.12.2011, in which relessed Rs,
75 Crores 1o Noavyal River Ayacuidars  Protection Association, Karwr (Litigant of
W.P.No.2979] of 2003). The Cort in fts order dated 01.11.2012 has passed the following:

|- Already available amount (LOEA awarded) shall be dishursed 1o 28596 alfected

irmers,
Rs.15 Crores shall be kept in reserve to compensste the other affected farmers
identified by LOEA as per the claim.

- Apart from the amount allotied {o cleaning of Orathupalavam Dam the remaining
amount  of Compensation  shall be dishursed on pro rata basis to the affected
farmers,

(W]

Fine imposed to Tan BEry units:

The Loss of Ecology (Prevention and Payment of Compensation) Authority has been
constituted by the Ministry of Environment and Forests, Gavernment of Indis s per
directives of the Supreme Court of India in connection with WP (civil) No. Q9] o
assess the compensation payahle to affected persons by the tanneries,
¥ Loss of Ecology Authority has stated that the alfected agricultyral land area in Vellore

ared is IS164.96 hectares and the total amount of compensation pavable 1o the
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affected individuals and reversal of ecology 1o be recovered from polluting industries
as R 33,30 crones.
¥ The compensation amount disbursed to 29754 beneficiaries is Rs.30.51 crores,

Fine imposed to Construction Projects:

As per the Hon'ble NGT(P) order dated 7.7.2015 made in O.A.No.37 of 2013, the
project proponents (12 Nos.) have to remit  Rs 92,2757 300/ Out of which remined Rs,
72 &4, 57, 399/ snd vet 1o remit the balance amount of Rs.19,43,00,000/- towards the
environment compensation for the restoration and restitution of the environment and
ecology as well as towards their ligbility arising from impacts of the illegal and
unauthorized constroctions carried cut by the project proponents.

¥ Further as per the Hon' ble NGT (PB} order dated 07.02.2017, TWPCHE remitted Rs.
18,21,14,350/~ o CPCB, Delhi as 25% of the amount received from the project
proponent.

v Meanwhile, ns per the Hon'ble NGT (PB) dated 03.07.2018, sn amount of Rs.
13.39,79,178 was released to the unit of M/s. SSM Builders & Promaoters, Chennal —

&00 063.
»  Received line amount = Rs. T2, 84, 57, 39%/-
s 25% remitted 1o CPCB - Rs. 18, 21, 14, 3504~
+ Released to Mfs. SSM builders & Promaoter = Rs.13, 39, 79, 178/
s Balance amount with TNPCB = Rs. 41,23.63.871/-

Further an affidavit was filed by the Board, during March 2017 before the Hon'ble
NGT (PB} in M.A.No. 18 of 2018 in O.A Mo, 676 of 2017 to utilise the balance amount
available with the TNPCB for eco-restoration of lakes in Tamil nadu massive free plantation
programme in the State, Automatic weather Stations, Training programme for effective

implementation of Waste Management Rules, Environmental Awamess programme, Further
order awasted.
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Fine imposed to M5 Sterlite Limited, Toticorin:

Hon"ble Supreme Court of India in its order dated 02.04.2013, in Civil Appeal Nos
2T76-2783 of 2013 (arising out of SLP {C] Nos. 28116-2/123 of 2010} se1 aside the orders of
the Hon"ble High Court, Madras with a direction to the unit to deposit Rs. 100 Crores with the
District Collector, Thoothukudi as compensation and further directed that the compensation
amount will be kept in a FD» in a Nationalized Bank for a minmum of five vears and the
interest accrued there from shonkd be spent om suituhle measures for improvement of the
Environment, including water and soil, of the vicinity of the sterlite plant .after consultation
with TNPCB and approval of the Secretary. Environment, Government of Tamilnadu.

As per the Hon ble Supreme Court order dated 02,04 2013, the unit has deposited Rs
100 crares with the District Collector, Thoothukudi in the SBIL Thoothukudi in S8 Account
N 33123691584 on 13.07.2013 for formulation of necessary schemes for the improvement
im the Enviranment of the vicinity of the sterilite plant.

The present status of the fund utilization is furnished below, (as on 31.12.201E)

[' S1. No Details Amount

| I [nterest amount from 01.07.2013 to 31122018 | RsA47,19,79,440

2 So far approval given by the Government for the | RSJH.E‘ﬂ:‘ﬁ:‘?ﬁ_
|
following works.

s [mplementmg raim water Enw:sl.i.ng wiork,
construction  of draindge. pround water
recharges  shaft =0 vanous  villages,
construction of labour ward at Ctnpidaram

cic

-

s Regarding construction of Sorm warer
drain, flood protection wall at various
places, improvement of Yillage Ovrani,

construction of 3 check dams ez,

e  For Construction of Respirntory Medicine
Linit at Thoothukudi Medical Coliege, Park
11 Pudur Pandiapuram  in  Ortapidarsm
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Block, heritage Park at Collectarale campus |
in Thoothukudi |

For removal of slag, removal of sholes and |

dehris in Tuticorin |

Desilting of Korampallam  Tank and |
Creation of Oxy Zone near mMadural Bypess
Road, Thoathukudi — Phase 1. Rejuvenaiion
of Panchayat Umon Tanks /Ooranies and |
Tree Plaptation  along their Bunds in |

Plamt) in Panchayat Union Schools in
Thoothukudi Block. Providing Combined
Water Supply Scheme (CWSS) Panchayats
adjoiming SIPCOT in Ottapidaram Block,
providing Greenery & Park  Facilities
nearby  Villages of SIPCOT, Drainage
Facilities in nearby Yillages of SIPCOT,
Crtapidaram Block

the Govt for approval during December-2018.

T | Amount already released for The above said works | Re.16,38, 15917
4 | Other works pending in variois stages in execution Rs22,55.53.,000 =i
—% | Balance interest amount as on 31. 12,2018 Rs.B,26,10,523 =
—& | Further proposals scat by the Samiet Collector to | Rs.9,46.85,000

=]

TNPCB

has imposed Environmental Compensation of Rs.2082 Lakhs from

M/<.SPIC and Rs.58.8 Lakhs from /s JSW Limited, Salem

consent order.

for vielation of conditions
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1. Status of setting up and praper functioning of STPs/CETPs/ ETPy

(OA/59320] 7

= Based an the Coun order, the CPCR has requested the TNPCB 1o sybmit the Action
Taken report.

# TNPCB filed & reply  affidavit during July 2017 by fumishing the stitus  of
ETPs/CETPL/S TS provided by Industrial units/ocal bodies in the State of Tami] Nadu,

# Public notice was 1ssued on 10.052017 to industrial usits in English and Tamil Dhaily
News Paper as compliance of one of the directions of the Hon'hle Stpreme Court so as
o make the ETP fully operational 1o athieve the norms prescribed by the Bogrd,

= During April 2018 TNPCR agsin filed 4 reply affidavit by fumishing the updated status
of ETPS'CETPo/STP: Provided by Industrial unire/jocal bodies in the Stare of Tamil
Nadu

ko

Compliance Status of ETPs/CETPs/STPs furnished to CPCRs us on February -2019

Complignee s us of

*  No. ofindustries which require ETP - 10995
*  No. of industries having funceional ETp =10975
v No. of industries complying - 10947
¥ Mo, of mdusteies mog-com plying - 28
* Show cause notice is5ued -4
% Closure directions issued - |9
* WMo of industrics operating withour ETP - 2]
# Show cause notice issued -13
% Clogure directions issued -k
Cin status of
*  No of CETPs - 35
¥ No, of CETPs complying - 34
¥ No, ol CETPs non-cormphying - ]
% Bhow cause notice rasued -1

( Madavaram CETP, Ambattur -Tannery )
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e No.of STPs—240
v No. of $TPs complying -137
# No. of STPs non-complying -3
& Show casse notice issued - |
( Thirumazhisai Common STP , Tiruvallur)
& Action under process -2
{ Villupuram Municipality UGSS cum §TP,Zone-1,Zone-2)

ils of u r structi

s No. of under construction/proposed CETPs - 4

(Chennai for Engineering |

ndustries, Kanchipuram . Erode-Andikulam,

Erode- Kadayampatti for Textile Industries)
» Targeted tme period - Jan, 2019 - 2020

ils of under co jon/proposed S E

« Mo, of under construction/prop
o Targeted time perind -Oct, 201

pscd STPs — 28
§ - March, 2020

Wi (] data in idomain i1

» Available

% |n order 10 restrain the operation of the illczal units discharging the untreated effluent o0

land or into Water bodies, TNPCB has constituted [Hstrict Co-ordination Committee 0

all the Districts, under the Chairmanship

of District Collector

% This commitiee 15 empowered 1o carryoul inspection of the units and to take immediate

action to disconnect the power supply

and also W carryoul eviction of unauthorized

units. As such no industry is permitted to operate without ETFP.

% In onder to consantly monitor the qual

ity of effluent discharge by the industries, the

TNPCB has established n Waler Quality Watch Centre on 24x7 basis and Highly

polluting units are commected to this CEmire and real time data are available in web

5h:¢_@£ﬁ'.mg:h.gm.iu]
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= The performances of pollution control measures provided by the industries are
monitored by periodical nspection and sample collection. The renews] of consent o
these units-is considered an compliance of the sandards prescribed by the Board. The

industries which penerae sewage have provided sewage treatment plant and they are
functional.

]
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Annexure No,

Plastic Waste Management Rules -2016 -Rule 16

state Level Advisory Committee (SLAC) Formation Government Order Dated
+25.10.16

Solid Waste Management Rules -2016 —Rule 23

State Level Advisory Body {SLAB) Formation Government Order Dated - 750117
Minutes of Meeting of SLAC & SLAB

SLAC Dates : 05.04.17,21.03.18,25.02.19 & 05.04.19

SLAB Dates : 16.03.17,21.03.18,25.02,19 & 05.04.19
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ABSTRACT

Plastic Waste Management - Constitution of State Level Advisory Committee as pet
Plasfic Waste Managemenl Rules, 2016 — Orders - Issued.

et szmma =

Municipal Administration and Water Supply (MA.IV} Department

G0 (Ms).No.148 Dated . 25.10.2018

(Bprrgmeut giein(B 2047,
gemupdl — gmond - 9)

Read:

From the Gommissioner of Municipal Ad mimstration,
Letter Roc, No 44555 /2016 /13, dated,10.08 2016

ORDER.:

The Government after careful examination of the proposal of Commissioner of
Municipal Administration in his letter read above have decided 1o constitute a State
| evel Advisory Commitiee as per rule 16 of the Plastic Waste Management Rules, 2016
for the purpose of effective monitoring of implementation of said rules, compnsing the
following members and order accordingly.

SlHo. Details Position

1. Principal  Secretary, Department  of Munh:ipai‘ Chairman
Administration and Water Supply Department

2. Member Secretary, Tamil Nadu Pollution Control Board, Member
Chennai. Sacretary

3 Director, Depariment of Environment, Member

4. Commissioner, Greater Chennai Corporation, Chennai. | Member

B Commissicner of Municipal Administration, Chennai. Member

5 | Direcior of Town Panchayats, Chennai. Member

. S o : N S
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7. | Commissioner, Value added tax or his nomines, | Mamber
Commercial Tax Department, Chennal,

B Commissioner, Sales Tax Department, Chennal
9 One experd from the field of Indusiries: '

_MEI"I ber |

_I'u-'IiEm baenr

Lhirector of Industries & Cemmerca, No.36. South Canal
Bank Road, Mandavelipakkam.

10 | One expert from ihe field of Acadamic Institution. | Membar

Director, Envircnment  Studies, Anna University,
Chennai.

11 | One expert from Logal body: Member |

Chief  Engineer Solid Waste Management /
Superintending Engineer Solid Waste Management,
Greater Chennal Corporation. Chennai.

12, | One expert from NGO involved In waste managemen|

Thiru. M. B Nirmal, Sacial Activist, Exnora International,
40, Vijayaraghava Road, T Nagar, Near Andhra Club, | e i
Chennai, Tamilnadu-17.

13, epresentalive  of Plastic _ Association, Drug | Member
Manufaciurers' Association, Chemical Manufaciurers’

Association

Hresident, Tamllinaduy Plastic Manufacturers
Association, C-1, First Floor, *Rams Square" 2 village
Road, Nungampakkam, Chennai 34

14 | Chief Engineer / Superintending  Engineer, 0Oio | Member |
Commissioner of Municipal Administration, Chennai

2. The Government also order that the Stale level advisory body shall meet at
least once in six months and may invite exparts if it considers NECessary.

(By Order of the Gove rnor)

K. PHANINDRA REDDY
FRINCIPAL SECRETARY TO GOVERNMENT

To

The Commissioner ol Municipal Administration, Chennai - 5

The Member Secrelary, Tamil Nadu Paollution Cantrol Board, Guindy, Chennai -32.

The Director, Department of Environment, Saldapet. Chennai — 15

The Commissioner, Greater Chennai Corporation, Chennai-3

The Director of Town Panchayats, Chennai-108.

The Commissioner, Value added lax, The Commercial Taxes Deparmeant, Chennai — 6.
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- -.,f-ﬂia Commissioner, Sales Tax Depariment, Chennal - £.
The Director of Industries & Commerce,
Mo.38, South Canal Bank Road, Mandavelipakkam
The Director, Environment Studies, Anna University, Chennal.
Chief Engineer Solid Waste Management / Superintending Engineer Solid Wasto
Management, Greater Chennal Corporation, Chennai - 3.
Thiru. N.B. Nirmal, Social Activist, Exnora International, 40, Vijayaraghava Road,

T.Magar, Near Andhra club, Chennai- 17,
The President, Tamilnadu Plastic Manufacturers Association, C-1, First Floor,
"Rams Square” 2 village Road, Nungampakkam, Chennai 34
hief Engineer / Superintendent Engineer,
Ofo Commussioner of Municipal Administration, Chennai - 5.

Copy lo :

The Senior Personal Assistant to Minister (Municipal Administration, Rural
Development and Implementation of Specal Programme) Chennai — 600 009,
The Principal Private Secretary to Secretary to Government, Municipal Administration

and Water Supply Department, Chennai — 600 008.
The Principal Secretary to Gevemment, E&F Department, Secretanat, Chennai -9,
The Municipal Administration and Water Supply { OP.IWMC /TP I)Department,
Chennai - 600 009,

SFISC
IForwarded by Order/

| g

SECTION OFFICER
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Soid VWasio Management Constiluhon ol Ualn | ol Ardvisnry Beondy as
under Rule 23 of Sold Wasle pManagemen! Hulis, J016 - Oiders - ls:-:umi_ B
Municipal Adminisiratien sod Waker Supply (MA.IV) Departmont

G0, (Ms.) Na.b Dated: 25.01 2047
(e ayin o 7048

matipl, e 1)

Read :

From the Commissioner of Municipal Administration, Letiel
Roc. No.1691412016/F3, dated 28 12 2016

———

ORDER:

The Government after careful examination of the proposal of Commissionar of
Municipal Administration in his letier read above have decided 1o constilute a Siate
Level Advisory Bedy as specified under Rule 23 of Solid Wasle Management Rules,
2046 comprising the following members and order accordingly.

-1 Details Position

Mo

il Principal Secretary o Governmeni, Chairperson,
Municipal  Adminstration & Water Supply | ex-officio
Department.

"5 |Gne representative of Panchayats or Rural| Member,

i Development Department ot below the rank of Joint | ex-officio

| Secretary lo State Government

! 3 | Dne representative of Revenue Depariment of Slate Member,
| Government. ex-officio
4 One representative from Ministry of Environment, Member,
Forest and Climate Change Government of India ex-nfficio

|
|
5 [One representative from Ministry of Urban| Member,
| Development, Government of India. gx-officio

5. |One representative from Winisty of Rural Member,

L‘ Development, Government of India, ex-officio k

7| One representative from the Central Pollution Control Membet, ]
Board ex-officio

g One representative from the Stale Pollution Control | Member,

: Board or Poliution Control Commitiee. 1 ex-officio
g Dr. Indumathi, Indian Institute of Technology, | WMember,
Chennai ex-afficio
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— s Cof Tawn | Mambar
i s e T Director of Town | e
33 [ Chiel Tawn Manner ol the Slales
! =i Cauntry Planmmg - | i
= 'T.i-lr'-n.r-l_*'ﬂ_-'. .:Iﬁu_rﬁrﬁalﬂ‘f Chanma Gorparalion
L ik s

T
M e - T —
[ Commissioner, Commssoneraie  of - Municipal | Miembes

Mamber

| dctrmslralion . ——
a_m:, Direcior, Digctorate ol Town Panchayals ., tdember o
14 | Three represeniatves from the Local Bodies by | Member

]

rotatign

Commissioner, Tirunelel Corporation
» Municipal Commissionar, Avadi
I 1 Fxeculve Olfesr, Perongalathur =
| 15 | Twa iepresentalives llom census lowns or urban Member
agaieneratons by rokalion.

1 Miralmala ; ;
Dewi — Ried )
. z Thataivasal  Rext
16 | Ona representative from reputed Non-Governmental | Member

Cigamisation of Civil Society working for 1he waste
pickers  or  informal  recycler of sobid  waste |
managemeant
_Thiru M.B Nirmal, EXNORA S——_ [

. |Dne representative liom g body representing Member |
Industnes at the State or Central lovel
Thitu K. Ramesh,

|| Drireciun and Head, CI, Tamil Nadu 5
0. | One represelalve lrom wasle lecyciing indusiny Member
: hir Merchant, MK Aromabics, Alandur
16 | Two-subject experls Member
| 1. D Rajasear, . i

Solid Wazsle Managef‘r‘ent Exper

. 2 Dr Rurien Joseph,
! Solid Waste Managemen! Exper,
— Protessolr, Anna Unversity =
20. | Co-opt One representative each from Agricefiure | Member

| Department, and Labdlr Depadment of State
__| Govermmenl.

£ The Government also order that a5 specified under rule 23(2) and (3) of the ‘
above said rules, the State Loval Advisory Body shall meet al least once in evary six
rﬁ:nlhs ' review the mallers relatad to implementation of these rules and the coples of
'F,ﬂ"l_[i“:‘"ﬂw oport of State Level Advisory Body has to be forwarded f fhe State

%n Conlrol Board or Pollition Gontrol Committ=e respectively for NECESEATY

aclion
{(By Order of the Governor)
[ K. PHANINDRA REDDY
o FRINCIPAL SECRETARY TO GOV ERMNMENT

The Ministry of Environment, Forest and Clim

ale Ch
Sovernment af Indiz, New Delni g
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Thus Sur:ﬂ Development & Panchayat Raj Depattment Chennai— 9

Ihe Environment and Forest Departmeant, Chennai — 0

The Revenue Depanment, Chenngi - 9.

The Housing and Urban Development Department. Chennai — 2,

The Agriculliure Depariment, Ghennai- §

The Labour and Employment Departmen, Chennai — 9

The Commissioner, Greater Chennal Carparation, Chennai-3

Jhe Commissionar of Municipal Admimisiration, Chennai - 5.

The Director of Town Panchayals, Chennai-108

The Direclor of Rural Development & Panchayal Raj. Chennal - 15 )

The Member Secrelary, Tamil Nadu Pollution Control Board, Guindy, Chennai — 32

The: Direclor of Town and Country Planning, Chennai — 2 :

The Direclor of Depariment of Environment, Saidapet, Chennai — 15,

The Direclor of Industries & Commerce, ,
No 36, Soulh Canal Bank Road, Mandavelpakkam, Chennai - 614 804

Dr. Indumathi, Indian Institule of Technology, Chennai — 600 036

The Director of Enviranment Studies, Anna University, Chennai — 28 _

The Commissioner, Tirunelveli Corporation ¢ Municipal Commissioner, Avadi /
Execulive Officer, Perungalathur.

Thiru. N B. Nirmal, Socal Aclivist, EXNORA International, 40, Vijayaraghava Road,
T.Nazgar, Near Andhra Club, Chennai - 17.

Thiru K. Ramesh, Direclor and Head, CH, Confederation of Indian Industry,
Tamil Nadu State Office, 981, Velacherry Main Road, Guindy, Chennal 600 032,

Mr. Merchanl, MK Aromalics, Waste recycling Industry, Alandur, Chennai.

Dr. Rajasekar, Solld Wasle Management Expert, Professor, Anna University,
Chennan— 25,

Br Kutten Joseph, Solid Wasle Management Expert, Professor, Anna University,
Chennal — 25,

Copy lo :

The Senior Personal Assistant 1o the Hon'ble Minister (Municipal Administration,
Rural Development and Implementation of Special Programme)
Chennai - 600 009.

The Sersor Pancipal Privale Secretary 1o Principal secrelary lo Government, Municipal
Administration and Waler Supply Depariment, Chennai — BOO 00,

Tha Municipal Administration and Water Supply ( OPIMC TP,
Depariment, Chennai — 800 009
SFISC.

[Forwarded by Order/

o P

\%EEETMH OFFICER
b
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Draft Minutes of the First moetine of the State Level Advisery Committer
on_Plastic WMMMMLLMHMM.M_&,@
p-m. at Secretarial, Choennai-9,
In the Chair: Thiru . K.Phanindra Reddy, 1.A.5,,
Principal Secretary to Bsovernment, MAWS Depl,,
[' 1) | Thiru.N.Sundara Gopal,
Member Secretary,
Tamil Nadu Pollutinn Lontrol Board,
No.76, Mount Salai, Guindy, Chennai-32, -
2) | br.H.Malleshappa,1.F 5, '
Director,Department of Environment,
Mo.l, Jeenis road, Panagal Building,
Ground Floor, Saldapet, Chennai-15,

3] | Thiru.G.Prakash, [ A5,
Commissioner of Municipal Administration,
Chepauk, Chennai-5,

4) Thlru.h'lagarahhushanam,

Director of Town Panchagalz, Chennai

5} | Tmt.A Anbukkani,
Deputy Commissioner {(R.P) (C.T),
Value added Tax ar his nomines
Ezhilagam Chennaj -5,

L

G) Thiru.P,Jagadeesh,

Joint Director (Engg) of Industries and Commerce,

No.36, South Canal Bank road,

Mandavelipakkam, Chennai-28, .

7) | Dr.S.Kanma ni,
Director,
Department of Environment Stud s,

Anna University, Chennai,

) Th]ru-R.Uenkatachalam, Chief Engineer, GfoCMA, Chepauk, Chennai

9} | Thiru. N. Mahesan,
Chief Engineer (SWM)
Greater Chennai Corporation, Chennai,

10} | Thiru.M.B.Nirmal,
Social activist , Exnora International,

No.40, Vijayaraghava road,

T.Nagar, near Andhra Club; Chennai-17.

|

F—l
[
T

Thiru.V.Sekar,

President,

Tamil Nadu Plastic Manufacturer's Association,
Cl first floor, Ram'’s square,

No.2, Village road,

| [Nungambakkam, Chennai-34
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Other o ficials: _
L § Tt Sannectt, Toml Cammssipnerdadmmistranon ), Geo LMA

2% Thiru. 5. P, Balasubrymaninn, SE{SWM),Ofa GL
3} Thiru. DuAnbalagan, SE,Ofo the CHMA

AL the eutset,the Principol Secretary Lo Government, MAWS Departmen
and Chairtian of the Slate Level Advisory Commitiee welcomed the members g
State Lovel Advisory committee. After preliminary self- introduction of all the
members of State Level Advisory Committee, the important aspects of the
Plastic Waste Management Rules, 2016 notified on 18,2.17 by the Ministry of
Enwvironment, Ferest and climate change, its comparison with the PWM Rules
notified during 2011 and the current status of the ULBs with respect 1o the
duties and responsibilities prescribed for them under the PWM Rules 2010 were
discussed n detall as follows:

A comparison of Plastic waste (M&H) Rule 2011 and the PWM Rule 2016
reveals that the earller rule was applicable only to Municipal area whereas the
PWM Rule 20146 is applicable to every waste generator, Gram Panchayat, Local
body, Manufacturers, Importers and Producers and the jurisdiction is also
extended to Rural area. In this context, the Principal Secretary to Government,
MAWS Department stressed the importance of Including District Roural
Development Agency (DRDA) as a member in the State Level Advisory
Cammittee and insisted that one representative from DRDA should be invited for
the nexl SLAL Meesting.

To ensure that the waste generators are made to pay user fee for the
plastic waste generated by them and to levy spol fine in case of violation of the
rules besides prohibiting open burning of plastics, suitable bye-laws have to be
farmulated and notiied by the ULBs. It was further decided to formulate
exclusive bye-law for Plastic wastes and include it with the existing bye-law of all
ULBs formulated in consistent with the SWM Rules 2016 and get it notified
before the end of April 2017.The Bye-law should also accommodate the
provision for levying spot fine for epen burning of plastics which should be fixed
in consultation with TNPCB.

The Principal Secretary to Government, MAWS Department and the
Chairman of the Committee further expressed that the total volume of Flastic
waste handled by Municipalities, Corporations, Town Panchayats and Greater

Chennal Corporation should also be mentioned separately in the presentation
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The Principal Secretary Lo Governmenl, MAWS Depariraen strensid Lhal "/I
In arder to ensure Channelization of roeyclablo plasiic waede fraction Lo recyclery,

the recyclers of plastlc waste noed W be llentilivd aed intograted (0o to the
system. Statistics on e number of recyelers iduntiried antl antesgrined an Lhe
cystem by ULBs, Town Panchayals and Groater Chennil Corporition uhiuld also

be made available during the next mecting. The President, Plastic manutacturoee's
acsociation Informed that the districlwise lisL of recyclers 15 already available

with them and can be ulilised by Lhe ULBEs.

The Principal Secretary to Government, MAWS Department emphasised
that the Extended Producer's responsibility for the producers and Brand oviners
for the plastic waste generated from thelr products need Lo be planned and
strictly enforced. This could be done by following other States which have
already conceptualised, formulated and implemented the EPRs.

Commissioner of Municipal Administration detailed the plastic buy-back
arrangement existing in Coimbatore and Tirunelveli and the practice of collection
of plastic waste during the designated days of the week in Tirunelvel
Corporation which is being emulated by other ULBs also.

The Committee discussed the fact that while Rule 4 of PWM Rules 2016
prescribes that the sachets using plastic material shall not be used for storing,
packing or selling tobacco, gutkha and panmasala, it Is not being followed in
practice and the Commissioner of Municipal Administration Insisted the need to
curb this type of selling.

Thiru.M.B.Nirmal, President, Exnora highlighted that the Exnora 15
grganising plastic pollution prevention campaigns throughout Tamil Madu and
various strategies for the management of pet bottles, paper wastes and plastic
wastes are available for dissemination.The Principal Secrelary to Government,
MAWS Department informed that sufficient funds are available for undertaking
IEC activities under Swachh Bharat mission and CMA can engage Organisations
like Exnora in the conduct of awareness campaigns for schools, colleges,
industries, hoteliers, Self help groups etc.,as a part of 1EC towards curbing the
plastic menace.

The State Level Advisory Committee further discussed the salient paint of
the Rule which insists that the minimum thickness of plastic carry bags should
be 50 microns and observed that the usage of carry bags less than 50 micran
rhickness is also prevalent In the market, The President of Plastic mManulacturers

Scanned by ChmScanner



crogmse anyg of its
Jssociahion infored thal L aseociation docs nob recod "'U"||'_.r

wnd the Carr
wher mvulve i manufacturisg actieily against Uyt JRdiGR ¥ Sege I””L

n
Irom athur 51alpg
st thichness (<50 merons)penetralos the Lo

The Brincipal Secrelary 1o Government, MAWS Department LUSTTTr the
‘wepresentative frum Lhe Department of Commercial taxes on the nature of Bl
taken by the Department to prevent the entry of carry bags with less Wickns,
i to the State for which the Deputy Commissioner, Commercial Taxes infor,,
that the Department levy taxes for such products and there is no mechanisy, by
prevent Lhe entry of such products Alse,the Chairman requested the commig,
members to share the details of Manufacturers involved in the manufactye !
Carry Dags with |ese than 50 micron thickness for formulating Suitable
enforcements,

The Fresident, Plastic Manufacturer's Association informed that if the Lija:
are ready Lo provide the land, raw material (Plastic waste) and grant towards
the satting up of processing plants, the Plastic Manufacturer's assoclation can e
Up units for the conversion of plastics in to useful products following GBFOT
approach. Further it was informed that an Exhibition s proposed to ke
arganised in the Month of June 2017 at Chennai Trade Centre whergin pavilions
showcasing the recycling of plastic waste in lo useful products will be arrangad
lor the honefit of the visitars. Further,the ULBs woere Invited to participate in the
evenl during which necessary tie-up for buy- back of plastic wastes can also be
T lisasel,

The: Chalrman instructsd (ha (e Form V as Pprescribed In the Plastic

Vhpdi: Manatement fudes 2006 should mlsn he colleeted from all the ULBs and
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Management, Tamil |;~|_E_l;_|:|u hg:_g on 15.03.291? at 3.00 p.m. at Emcr&lurm,
Chennai-3,

I the Cliair: ThirwK .Phanindra Reddy, LAS.,
Principal Secretary to Government, MAWS Dept.,

Members Present:

1) Thiru. G Pmkash LA 3
Fi) Thiri. K. Maharabushanam, LA, E
| Director of Town Panchayals
) Tm'l..‘ul'uarniaits-hml A5,
- Deputy Commissioner (Health), Greater Chenndi Corporation, Chennai
&) | Thira. Selvam,
_Jeint Chiaf Engineer Tamil Nadu Poilution Control Board, Chennai,
5) Rﬂpr‘u sentative from Commissionerate of Revonue .ﬁ.dmlnm!‘.ratlnn

| 6} | T Thire. Swas-uhramanlan, Commissioner, Tirunelvali E.nrpl:: ration

71 Drindumathi, Indian Institute of Technology, Madras

i Dr.S.Shaktheeswaran, National PMU, MolD

3) | Thiru. P.M.N.Mujibur Rehman B.Sc., Commissioner, Avadi Municipality
10] L'Fmru_ T.N.Kamal F-'t_a_] Exccutive afficer — Perungalathur Town
Fanchayal
1) ThiruM.Pannuswarmi, Confedration of Indian Indu'str;_f:_ﬁ-::;r-:ﬁ'i
12) | Thiru. Mahesh Merchant, M.K. Aromatics Ltd., Waste Rocyeling
_|_Indusw. Chennai
13) | Dr-M.P.Ramjasckhar, Solid Waste Mana goment Ex, pnri
'1:l:| Thiru.Shankar, Deputy Diractor| Farhl::era], Dlo the Diroctor of
| Agriculture, Chepauk, Chonnai-5
I 15) TmLS. Kalaiva I‘I]."‘:;]ﬁ;iﬁﬂd;'tl;r, Commissionerate of Labour, Chennai

Other Officials:
1) Tml, Java, LAS Joint Secrelary 1o Government, MAWS Deparimen

Secretariaf, Chennai,
2} Tmt Sangestha, Jolnt CommissionorfAdministration), Olo, GMA

3] Thiru, 5.P.Balasubramanian, SE[SWM},Oie GCC

4} ThiruM. Makesh, Chiel Engineer (Bulldings],Ofe GCC
8} Thir R Nenkatachalam, Chiel Engineer, Ofo the CRA
6] ThirulkAnbalagan, SE, Olo the CWA

7} Thiru Rajendran, SE Ol DTP
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Al the autsel, the Commissioner ol Municipal Adminlsiration weleamad
the Chairman and the members of Slate Level Advisory Body. The discussian
an the agends and the chservations made are as follows:

[¥]  Status on implementation ol Selid waste Managemenl Rules 2046,

CMA presented the detailed aclion plan for the implemontation afl
various guties of ULBs as sfipulated in elause 15 of Solid Waste Managomnoni
Hule 2018, and the fime Trame for the compliance of the duties proscribed in
the Rule.

CMA exprossed that segregation of solid wasle at doar siep is targeted
o bo achieved in atleast 0% ULBs before 01.06.2017 and informed that ali
Corporations and 28 Amrat citios including Chennai Corporation hava
identified the inlormal seclor for waste collection and authorized (heir sorvics
by Issuing 10 carda, Also tho CMA suggested that the wet wasto shall be
coliected on daily basis and the recyclable waste shall he collected an weelkly
basis as being dene in Tirunelvell Corporation atl present and the domestic
hazardous wasle shall be collected on monthly basis. It was alse suggested 1o
ientify and zuthorise the agency to collect the hazardous waste and 1o
deposit the same al the designated location,

The Joint Chief Enginecr, TNPCB infarmed thal there are two such
nazarcous [andfill lacilitios available in Tamil Nadu at present.

Dr.Hajasekhar, 3WW capert emphasized the usage of dilforent colotr
ins for primary collection as specified in the SWM Rules 2016 and insisted s
strict adheremeg,

It wits insisted by the members thal source sogregation shall ho
immaodiately started from commergial establishments with the arrangemant 1o
callect the segregated waste al  their door slep.

N was alsa sugpesied to conduct regular mesting with bulk wasto
gonerators and commercial establishments o imparl awareness on Source
segregation and handing over the wasto 1o the waste collecton.

The Chairman expressed that boesldes rocognizing informal wasto
collectors and ntegrating them in SWM as emphasized in SWM Rulos 2018,
the tact thal the safety and hygine of tho sanitary workers alsa needs

allealian,



The Commissioner of Municipal Administration addaed thal the femplate
for "Solid Waste Management Bye law * has been circulated fo all the Urban
Local bodies 1o Impose the user charges concepl with some peonaity clauseos
as 3 part of follow up of Solld Waste Managemeni Rule 2016, The Joint Chicl
Engincer, TNPCB expressed that suitable byo-laws should he feamed by all
ULBs with the provision for levying charges towards collection and disposal ol
Construction and Demaoliion wasle also. It was told by CMA thal a separaic
bye law and guidelines will be lssued a5 far as the C & D wasloz aro
congermned,

It was ingisted by the members that silt management shall be carried qul
and. ensured that it does not get mixed with other wastos.

Residential welfare Adsociation moclings shoulkl be conducied in al!
ULBs on bimonthly basis to insist the waste generators nat o litter or throw or
dispose of any wasie such as papor, wator boetlles, liquor botilos, soft drink
cans, wira packs, frult peel, wrappers, efc., or burn ar bury wasto on sireeis,
open public gpaces, drains, water bodies and 1o scgregate the waste al
source. It was informed that the first meefing was held on 15.11.2016 and
follow-up will be taken to have conlinuous efforl towards this line of aclion,
The representative from Tamil Madu Pollution Gontrol Board expressed that
separate disposal facilities for sanitary waste, e-waste, etc., presently exist in
iwo places in the Slate as cimphasized in SWM Rules 2016,

Training programmos are plannod snd are baing conductod thrauah
Tamil Nadu Institute Tor Urban Studies, Coimbatore 1o impart the knowledge af
handling tho waste by avoiding multiple handling and 1o empbasise the
impartance of source segregation at door step.  The lirsl raining programme
for sanilary workers started on 14" March 2017 and it is being conduoted
continuously region-wise and it is also planned to provide training 1o all the
sanitary workers at Irast once In @ year. Besidos [raining programmes ne
planned to be conducled on a bimonthly basis to the Waste Collectors and
informal Waste pichers at ULBs leved by enpaging Master traincrs.

The representiative from Confederalion of Indian Industry stressed the
impartance of conducling the awareness programmes on SWH 2 the pubilic

throwgh school ehildren and Youlh az 1 is bound to have 3 belier impat



The Gommussones of Momncipal Admunistration rephed that intensive
IEL. activihes are proposed by cngaging Animators, the lacally availalbis
porsans who can pasily approzch sand explam the people continuously on day
la Dasis oo omculcabe the bobavigaral changes among the public and school
chiddren in respect of handling ol waste, seqregation, disposal, prevontion of
Q0DF, general cleanliness ote,, with a feeling of "My waste s my
responsibilibty”. Further the CWMA added that one  amimater for cach ward in
Chennal corporation, one animator for 2 wands in otheér Corporations, ono
ammator Tor 4 wards in Municipalilics and onc animmalor for & wands In Town
panchayats g proposed and awaiting  Government Orders for immediate
i plemontation

Itwas sugaesied by Dr. Bajasckhar, the fiold oxport and momber o
focus on Bulk waste gencrators and to cducale them lo colloct, sogrogats,
process the waste goneraled al thoir premiges and o reuse the end product
The Commissigner of Mumigipal Administration  expressed thal home
campesting,  small capacity Bio melhane plants are advocaled to the Bulk
waste gencrators, W was said that so far 29 Bic-methanation plants with 3
capacily of BTPD each have begn inslalled in the ULBs of Tamil Naduy 1o handie
the markel and food waste collected from the bulk genorators and the end
product like methang gas. electncity are boing used for various purposns
Fuilbwe CMA  jecorded thet 8 irpining programme on  operalion  and
malmenance of Biomathanation plant was conducted 1o the ULE officinls from
16" 1 17" March 2017 through CLRI, Chennai.

Thoe CHMA informeod that Govoernment of Tamil Madu created 8 special
solid Wasla Management Fund in the year 2012 itself, oven before the
asnrouncement of SEM and is contribuwting a huge grant of Bs. 100 crore evoery
voar for all the develapmontal activities peraining 1o the solid waste secior
and said that se far § Corporabions, 493 Monicipalities, and 323 Town
panchayals have boen sanctioned funds {o the twne of Rs. 900 crore with lImF
approval ol Siate High Powered Commitice to establish processing plants
aloayg with Materigl Recovery Tacilities

O Selvam, Joinl Chiel Englnear, representative from THPCB oxpressod
that the sogropated waste, as a result of separation of the recyclable wasto

and wot waste, may not atlain the adequate calorific value required For W3IE
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plant and Dr. Rajasekhar said that the plastic materinl and the organic waste

ather than the wet waste will have more ealorific valus and suitable for W2E

plant. Complementing both views Dr. Indumathl, SWM member froam 117

Chennai said that the W2 E plants are suitable for major Corporations.

It waz insisted by the Chairman that the TNPCE may issue suitabig
guidelines 1o their Districl officers to process the application to issuc
authentication to Municipal compost yards as indicated in the SWM Rule 2016,

The Principal Secrolary lo Government viewed that the present SYWH

Rule da not address curbing of plastics and insisted the importance of this
issue to be included in the SWM RulefPolicy. Tho Principal Secerotary 1o
Governmont further ingtructed the Temil Nadu Pollution Contrel Board te
facilitate the usage ol RDF in Cement facleries! kilha, The Joint Chiel Engincer,
TNRCE, stated that a separate policy on use of plastics and wastes will he
issued, and Dr. Rajasekhar informed that the Plastic Wasic Managemoent Rules
2016 is Insisting the registration of the establishments who are willing to give
carry bags on payment of charges.

In the abowe contoxt, Dr. Indumathi exprossod thal the dispasal o
Napkins, Diapers and certain products coated with inseparable plastic and
alumina layer are also very difficult to be disposed of scientifically cxcopt safe
incineration and suggested the importanec of sensitizing the indusines
tewards adherence of SWM Rules 2016, Dr. Indumath further emphasised the
insistence of extended producer responsibility for beltor managemont of
rosidential and domestic hazardous wastes.

It was informed by the CMA that identification of sites at regional level to
receive the inerts are in progress. It was suggested to develop the land fill with
suitnble modification o accept the safe disposal of demestic hazardous waste
in the proposcd regional land fill site instead of transporting the hazardous
wagle o commaon hazardous waste disposal site available in Gummidipoand
andd Virodhunagar, -

The CMA siated that 30 ULBs propared DPR Tor revamping the dump
yoard through Biomining and T ULBs have béen sanclioncd with Bio mining
waork by the SHPC to reclaim the land through bioremediation, |t was staiod
that Kumbakonam Municipality has reclaimed 7.50 acres of i through o

minmg the legacy wasie
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status on State Polley on Solid Waslo Management

3

: The dralt Statn Policy on Solld Waste Managomaont has been briefed and
o copy has beon givan (o all the memhbars with 2 requesl ta give their inputs It
wna informed that the Municipalitios and Corporations are in the process of
preparing the Salid wasta Managemant Plan and it will be completed within the

slipudated lime.

(3] Strategies on Solid waste management |

Il was said that processing facilities, composting facilities and Material
recovery facilities (MRFs) to recover recyclablas will be set-up in all small
ULBs and will be set up in Corporations on ’Fdecmlraliaud approach., and the
ULBs generating more than 50 TPD can think of roping different technologies
including Biomethanation ete, and in very large corporations such as
Chenmai, Coimbatore etc., establishment of commen processing facilities and

waste lo energy technology shall be considered.

The Principal Secretary to Government stressed that all the members

tould give their inputsisuggestions for inclusion in the SWM Policy and the
meeting ended with voiz of thanks,

K. PHANINDRA REDDY
PRINCIPAL SECRETARY TO GOVERNMENT
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Mittes_of the  mueetiog of the Stale Leovel Advisory Body and State Level
fdvisory Comimittes  on Solid Wasie Managemenl and  Plastic Wasle
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|| Chief Engineer, OlotMA

13} | Thiru R Vierkaiachalam -
Lhepauk. Chennal

H4} | Thirie N Mahesan
Criel Engineer Sy
| Graaler Chennai Corporation, Chennaj

Oher Officials:

1 Tmi Kalginelw Mohan,

Joint Commissioner of Municipal Administration Dio Chia
2 Thiru.D Anbalagan

Supenniending Engineer. Oio the CMA

Al the oulsel, the Comnissioner of Municipal Admimstratan an betail af e
Frincipat Saeretary to Government, MAWS Department and  Charman of the State
Level Advieary Body & State Lavel Commlee welcomed the MEmbers ! both the
Comimiiess

The compliance repor of 1he dubes presofibed 1o ULBES under Rule 15 wmn
respect o SWM Rules 2015 and Rule § with respect o WM rules 2016 was
dscussed in delad On the status of achievement of 61 % source segregalon o fhe
State, the Principal Secretary lo Govermment, MAWS depardment { Charman of the
commilice insisled thal source segregation s to be populansed and suslamag
raugh conlinuous 1EC activifies amd enlorcesneni acton Ao e gontract
agreemen enlered with the oulsourcing agency for Collection and Transponation of
MEW should incomporate a8 clawse that only segregatad wastés should e Ranaod
over by ihem al Ihe processang site/ compost yard

Thiu ME Nimal President EXNORA stressad  the rmportance  of
canducling awareness programmes on Solid Wasle Managemsn and Plastic Waste
Management to the publc through impanting IEC Lo School ahildren wihich wall have
a greater wnpacl. He also informed that ihe lis1 of valunteers wha can be ublsed 0
the [EC of schoolchidren and the Fubic will be provided by EXNORA whe m b
ein be uliised by the Deapariman aleng with the ammalors AUpirvisors and
coordinaiors engaged exclisively far carmying aut IEC aciwities by the Deparimen
He also expained about the producks ceated by EXNORA fhraugh Lipeychirg

The Prncipal Secretacy to Government MAWS oeparimont Charman of the
commitleae also emphasised stocl enforcement of SWM ang PV Gye: laws e

by the ULUs and siressed thal the enfurcermen) should be @ coninunus prastos



e srachoe ot cotteotor oF Bogegrdalée washe onoall does oF U ek aod

PEESE WAk On & gouigrdted o OF U SEER wmich i3 yelding pood esuls was
Artyoseny 1o b Balioasedn e gl this LILHs

Ihe  Adcitong Coaesl Proveoomental Eogiesse TNPCE  ofarmed  Hse
plaR Ty il W fachbes ) Caonistkpooddi and Visudunagar i e coBachon of
FUPREAT L PRI eSSt o Gaenl douans. sbicage cang . GFL buibs; Yybe
bgfiln i swediciges Broker Speouey Ingrmametss, used  Usiteres, used
mesdlgn and uynges ang ornlanknaled gauge ofc . generated of e houserid
hvsl N owcir clmmerwind that ciaifii of regromal aoiltes o e salleclion of such
veries il Be oob mideh e socthatl the wasies naed nol be transporied o king
Addanies  Higdwr Commagune o Mumcipal Admimstraten was reguesied lo
ane up malien wilh o Commessonas through ROMA for stngl compliance regarding
despateny OF hivardng s wissie 1o THIMCD facikly ot Gummidipeants and virudhunagar

P Chignmran 0! twe Gomeniles olistved thisl tamonthly meetng  wath
mamifacturers! woste producers s 10 be conducted by CMA, GCC and DTP
coomiratnn wah TRIPCE W tormutate thelr dules and responsibilifies as a pan ¢f
b b iy (e Fylended Proouce responsshilities{E PR

b SWN Faiet ProSsss lire fosaph OES  Aong {nwsrsily oxprassig
that wiwe TR0 collecnon anc segregaion s reasonably good, e processmg of sofig
wikslE sasmE-io IR w0 the State The Gommassoned of Muiicipal Admimsbraban
feeplaa] Wil dPve wores I consimachon of Processing conires is under progress and
bLrbstan it mpe el o pracessn will be gchiesed by the end of June 2018

Feaarding 1he ssiablishmen of C& D waste progessing faoites in ULBY, the
Commssone of Municipal Amminsiglon infonmed thal dee o the low quanity of
L& D waste getetation i g ULAY excopt GCC e project s nol leasible and
LN mERsGHE es ate nol coming forward 1o estabish this facility on PPP mode The
commired afcato fa) e quanily of C& D wasle ganerated n all the ULBS may be
colecisg anst produced Deforg e court o cake of any voldtons obsarsed by B
Cwl Adamatde  SHACT enlaement snoula e o place to aveld domping of GRD
wasto on roacsdes and alt the LI Hs must ensure nal the CA 3 wasles are property
disgised by T B Lo W areas sty he GED wasie genagabad

Trw comeatteos futhier observed thal & pian of goton & 10 be prepared for ihe
P el tican of o it e threaaphend B -State Syraun Hmmining and Bocappmin
s foldwedd o) Trueeiweh Compomlicn Beswes miolivating e best pefforming ULHs



)

n Soid Wasle management & Plasie Wasie Managemen! i e areas of
searegaled collection fransoortation and processingg  through cash pazes ang
awards lhe commities observed thal sinct enforcement s 1o be Iohiowed 1o avod
dumping ol wastes in waler bodies such as Rivers. Lakes Pongs elc.

Wik the abave dokfbarations. (e meetng ended wiln voie af Thanks

Hamander Sngh
Pincioal Secretary to Govermment

IMrue copy!

Y L
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Sechon Offcer
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Municipal Administration and VWater
Supply (MA.INV}Departmant,
Sacretarial, Chennal — 600 008,

d:18.03.2019

Thiru § Mathevan Pillai, M.Com.,
Deputy Secretary to Government,

Ta

The Commissioner of Municipal Administration,
75, Sanithome High Road,
R.APuram,Chennai- 28 (w.a).

Slr,

Sub: Meeting - Solid Waste Management and Plastic Waste Management -
implemantation of the Rules- Third meeling of State Level Advisory
Body and Stale Level Advisory Committee held on 25.02.2019 -
Minutes of the meeting ~ communication — Reg.

Ref: 1. G.O.Ms.No.148 Municipal Adminictration and VWater Supply
(MA.IV) Depariment, dated: 25.10.2018

2. G.O.Ms.No5 Municipal Administration and Water Supply (MAIV)
Department, dated:25.01.2017

3. From the Commissioner of Municipal Administration Chennai Letter
Roc. No 445585 f 2013/P1, dated: 22,02 2018

4. Govemnment Letler No.4735/MA.IW2018-1 Municipal Administration

and Water Supply (MAN) Department, dated:15.03.2018,
24.04.2018 and 21.02 2010

LR R L]

I am directed to invite attention to the references cited and 1o enclose a copy of
the minutes of the third meeting of the State Level Advisory Body for the Solid Waste
Management, Rules, 2018 and State Level Advisory Committee of the Plastic Waste
Management, Rules, 2016 held on 25,02.2018 at 11.30. A_M. for necessary action.

2) | am also lo request you 1o communicate the minules 1o the Members of the

State Level Advisory Body of the Sofid Waste Management Rules, 2016 and State
Level Advisory Committee of the Plastic Waste Management, Rules, 2016,

Yours faithfully,

& -:-*""H'FM

for Deputy Secretary to Governmant.



visory Body and Stato

Leval Ad (T 14] Soli emeanl Rules a lasti
gate M i) Fules 2016, Tamil Nadu held on 25.02.2019
12 No cristariat, Chennai-g.

In the Chair Thiru, Harmander Singh, LAS.,
Principal Socretary to Governmant,
Municlpal Administration and Wator Supply Depariment

Members Presoni:

Or.0, Karthikeyan, 1A, o
Commissioner of Municipal Administration, Channal.

2) | Tmi Kalaisehi Mohan, LA S,
| Joint Commissioner of Municipal Administration, Oio CMA
3) | Thirw P. Madhusudhan Reddy, LA S,
Deputy Commissioner (Health) Greater Chennal Corporation
&) | Thirw S, Palanisamy, LAS,,
: Director of Town Panchayats, Chennal
5) | Dr.5. Selvan, Addiional Chief Envirenmental Engineer,
Tamil Nadu Pollution Contref Board, Guindy, Chennal.
61 | Dr. Tmt. Indhumathi,
Indian Institute Of Technology, Chennal
7) | br. Tmi §. Kanmani, Directar,
Department of Environment Studies, Anna Unversity, Channai.
B} | Dr, Thiru. Kunien Joseph,
Solid Waste Management E:-pmﬂ-"rnEaur, Arna University -
g) | Thiru, Narayanan Mair, I}
Commissioner (Incharge) Tirunelveli Corporation
10} | Thiru. 5. Krishna Kumar,
Social actvist , Exnora International, Chennai -
11) | Thins. N, Natarajan, Chief Engineer, Ofo CMA .
12) | Thiru. D Anbalagan, Superintanding Engineer, Oio CMA
13) | Thiru. N. Mahesan, Chief Engmeer (SWM) B

Greater Chennai Corporation, Chennal,

Al tne outset, the Commissioner of Municipal Administration / Member

Secretary of the State Level Advisory Body & State Leve! Advisory Committes

axtanded warm welcome to the Chalrmang Members of both the commitiees

The action aken report with respect to the points discussed during the

2™ meeting of State Level Advisory Commitiee 8 State Level Advisory Board




was discussed. On the status of achievement of 90°% Doar to Door collection
and 83% Source Segregation in the Stale, the Principal Secretary fo
Government, Municipal Administration and Water Supply Department |
Chairman of the committee insisted that 100% Door to Door coliection and
Source Segregation should be achieved by Commissioner of Municipal
Administraion (124 Municipaliies and 11 Corporations), Direclor of Town
Panchayats & Greater Chennal Corporation by 30.4.2018,

The Commissioner of Municipal Admiristration requesied the Tamil
Nedu Pollufion Control Board to convane bimonthly  meeting  with
manufacturers / waste producers along with Commisstoner of Municipal
Administration, Director of Town Panchayals & Greater Chennai Corporation,
to formulate Producer's duties and responsibilities as a part of formalizing the
Extended Producer Responsibllities (EFR] as envisaged under Salid Waste
Management Rules & Plastic Waste Managemenl Rules 2016

Regarding Construction and Demolitlen Wasta, it was fait that, blgger
Corporations can take into consideration the Construction and Demolition
wasle generated in nearby smaller Town Panchayats also for earmarking
Construction and Demolition waste precessing faciities in the concerned
Corporation so thal the combined Construction and Demalition waste
generated in both the Corporation and nearby Municipaliies and Town
Panchayats can be processed, Also, any Construction and Demolition waste
gensrator who dumps the waste in the non ear marked location has 1o be
levied penalties and fines as per provisions of existing law,

The Principal Secretary emphasised that though E-waste Management
Rules 2016 had bean enacted separately, iLls not belng implemented siricily in

ground level due to many practical difficultios, The Principal Secretary insisted




)

-

e creation of souwrce Recovery centres for the colleclion and siorage of
E-waste generaled al Urban Local Bodies leve! and all the households must be
sensiised on e avadabifty of such cenfres and 1o deposil E-Wasle separately
n such cantres. This E-wasle must be periodically handed over to tha recyclers
{authorised agencies) notified by Tamil Nadu Poflution Control Beard
According to the Addilional Chiel Envikonmental Engineer. Tamil Nadu
Pollution Caontrol Board, 25 recycling agencies have been approved in Tamil
Nadu lor dismantling and recycling E-Wasla.

Deputy Commissioner (Health), Greater Channai Corporation informed
that a separate location for dumping of domestic hazardous waste has been
sarmarked for Grealer Chennal Corporafion. Further, i was informed thal
Iocations for E-\Wasie is yel o be decided by Greater Chennal Corporation and
it is necessary to establish 40 - 50 centres throughout the city for the storage of
both E - Waste and Construction & Demofition Wasie.

The Superintending Enginear, Ofo Commissioner of Municipal
Administration  informed that Resource Recowvery Cenires have been
established in many ULBs and are funciloning properly, The Chief Engineer,
Cvo Commissioner of Municipal Administration conveyed thal 50 RRCs have
been completed Shroughouwl Tamil Nadu and are pid in use while lhe
establishment of addiional 24 RRCs are under progress. Also, Il was insisied
that the Municipalities without RRCs should allocate an area within the MCC for
storage of domestic Hazardous Waste and E — Waste immadiately.

The Principal Secretary instructed the officials o provide tralning for
Sanitary Workers towards separate collection, handling and {ransporation of
Domastic Hazardous Waste, Also, rigorous IEC activities should be carried out

o generate more public awareness regarding the establishment of E-Wasle



Collection Centres, Domestic Hazardous Waste Collection Cenires and
Construction &Demolition Waste Collection Centres in the LULEs. Pamphlets,
fiyers should be circulated among the Public and school studenis should be
roped in io conduct rafiles for mobvating the public to drop thelr E-Wasts,
Domestic Hazardous Waste and Consiruction &Demalition Waste in the
designated location. Quantification of E-Waste, Domestic Hazardous Wasle
and Construction &Demalition Waste has 1o be camied out and this should be
regularly updatad and kept as a record by the ULBs ard should ba reporied 1o
the Nodal Officer (Commissioner of Municipal Administration) every month
without fail,

Any individual [ household dumping E = Waste /Domaeslic Hazardous
Wasie on the streets have to be penalised stingently. The detads of fine
eollecied should also be updated every month by the ULBs.

Dr, Tmiindhumathi, IT, Chennal said that many Residenis’ Associalions
are interested and are involved In carrying out Solid Waste Management
aclivilies in their localities. Residents' Welfare Assodations can act as
facilitators o encourage and ensure separate coliection and handling of E —
Waste and Domestlic Hazardous Waste generated in their neighbourhood

Professor Kuren Joseph, Sokid VWaste Management Expert from CES,
Anna University expressed thal the non-handling of waste in a segregated
manner by the Urban Local Body will bring down the morate of public and they
will notl be encouraged fo praclice Sourcea Segregation. On the confrary,
handling of wastes in & segrogated manner in functional MCCs will encourage
the public iowards achleving 100% source segregation. The Professor further
added that 20% of wasle recovered from (he bio mining sile comprised only

plastic wastle and RDF . Arrangements shoudd be made for disposal of the same

)



wilh cement factories! power plarts! sugar mils, It was Wnsistad thai a core
leam comprising of officials which concenirates exclusively on Solid Waste
Management works has to be formed in the head quarters and af Regional
lewel,

The Chief Engineer, Greater Chennai Carporation has reported that,
Falersan Energy Prvate Limited. Sriperumpudhur has collected maardy 30
lones of plastic wastes. The Commissioner of Municipal Administration has
reporied that Ms. Ultra Tech Cements at Ariyalur, M, India Cements at
Thiruvallur, Mfs. ACC {Cements) at Coimbatore have agreed 1o colieet the
plastic wasle and so far 10,000 tones of plastic wastes were §fted by tham
From August 2018, up to date, nearly 1,51,000 tones have been segregated
and soid. An amount of Rs.39 crove has been collectad,

Or.Tmt.S Kanmani, Directer, Centre for Environment Studies, Anna
University, urged that the Municipaliies hould ensure that the workers in bio
mining sites are provided with personal safety & protective equipments and
also ensure thal they are being used by them. Also, training shoudd be
conducted for all the workers by the confractors regarding workplace safety.

Thiru. 5. Krishna Kumar, Social aclivist, Exnora International, siressed
the: imperance of conducting awareness Programmes on Sourca segragation
and Home composting through schao! childran Also, awards can be glven to
schools that process thelr own waste.

The Principal Secretary also highlighted the concept of home
tomposting should be promoted. Similarly bulk waste generator should be
roped in to do it compulsorily,

As done by Grealer Chennal Corporation. the Commissioner of
Municipal Administration should also invoke a mobile based apphication

(%7



redressal mechanism wherein the public can repen any solid wasle
managemen! issue and get if rectified.
On a concluding nole, the Principal Secretary stressed the following:

¥ All the Urban Local Bodles should ensure that the E-Waste,
Domestic Hazardous Waste and Construction &Demaolition Waste
are collected every week separately and not mixed with ofher
wasles,

¥ Tamil Nadu Pollution Control Board should conduct meeting with
manufacturers / waste producers slong with Commissloner of
Municipal Administration, Greater Chennal Corporation & Director
of Tewn Panchayats, for ensuring Extended Producar
responsibilifies (EPR) as erwisaged under Soid Wasle
Management Rules &Plastic Waste Management Rules 2018

¥ The State Level Advisory Board / State Level Advisory Committae
meeting should be conducted periodically once In six manths and
all the Corporation / Municipality Commissioners and Regional
Director of Municipal Administrations should be compulsarily
present during the meeting, '

¥ Weilare Associations /Youth Clubs! NGOs should be actively
invalved in the propagation of homa composling, separate
cobection of E-Waste, Domeslic Hazardous Waste and
Construction & Demalition waste, source segregations afc.,

* Aii the ULBs should completely achieve 100% door o door
collection and segregation of waste by 30v4,

The meating ended with vote of Thanks.

Harmander Singh
Principal Secretary o Government,

Mrue copy! s
&ﬁ?wfﬁ’-‘r’-’

Section Officer




Municipal  Adminishation  and Watar
Supply (MAVDeparimant,
Secretarial, Chennas — 800 009

Letter No 4735MIAIV(2)i2018, dated:{2.04.2019

From
Thiru 5 Mathevan Pillai, M.Cam
Depuly Secrelary ta Govemment.

Ta

The Commissionar of Munlcipal Adminktration,
75, Santhome High Road,

R4 Puram,Chennai- 28 (w.e).

air,
Sub - Meeting - Solid Waste Management and Plastic Wasle Management -
Implementation of the Rules - Fourth meeting of State Level Advisory
Body and State Level Advisory Committee held on 05.04 2010 -
Minutes of the mesting - communication — Reg.

Ref 1. G.0.Ms No.148 Municipal Administration  and Water  Supply

(MA.IV) Depariment, dated: 25 10 2016

2 GO.MsNoS Municipal Administrafion and VWater Supply (MALNVG
Department, dated:26 01,2017

3 From the Commissioner of Municipal Administration Chennai Lettar
Roc.No 44555 / 2013/P3, dated 2.02.2018

4. Government.Letier No.4 735/MA V201 B-1,Municipal Administration
and  Water Supply (MAIV) Department, dafed:15.03.2018,
24 042018, 21.02.201, and 18.3.2019.

LR L]

I am diwecled to invite attention 1o the references cited ard to enclose a copy of
the minutes of the Fourth meeting of the State Lavel Advisory Body far the Solid Waste
Managemen!, Rules, 2016 and Siate Level Advisory Committee of the Plastic Wasle
Management, Rules, 2016 held on 05 042010 for necessary achon.

<} | am also lo request you 1o communicate the above minutes ta the Mambers of

the State Level Advisory Body of the Sclid Wasta Management Rules, 2016 and State
Level Advisory Commiliee of the Plastic Wasta Mariagement, Rules, 2016

Yours {aithfidly,

for Deputy Secrelary to Government.



Minutes o1 the  meeling f the Sixie Lovel Advisory Bodv on Solid Wasle

Manaoement Rules 20116, Tamil Ha 2018 al 1 Secretariat,
Channan-b.

biy tha Chair Third. Harmandar Singh, 1LAS.,
Priveapal Lecrsfary o Govemment, MAWS Dept,
Members Preseni:
1y "Dr Thiru O Rarthikeyan LA S, Commissioner of Munici pal Administratian,
~ Chennai - _ S B
| Thiru & Palanisamy. 185, Direcior of Town Panchayats, Chennai

o Thiru F Madhusudhan Raddy, | A5
L Eg&ql_gp__ﬂﬂ-mmlss:nna-r [Hﬂaﬂh} Groatar Ehenna: E:nrpmahnn |
4y [ Br Tml Indbumeathi

Indian Inshitute OF Technology. Chennal

"D Thine Kurien Joseph S Em]:-art.l'F*mfesm! Anna Unnrarslr_.l

&) Thau P M N. Mujll:}dr Fahman,
) | Tha Hugu:mal Dyrector of Murul::lpal Admiresfralion, Chengalpatiu |
Ty | Thiry Viayakumar,
| The Regional Diector of Municipai Admlrlslmlhnn Yallare
B | Thire P Ashok Kumar,
| e Ragional IJm:mr of Munisipal Administzation, Ealﬂm
gy | Tmt K Uma Maheswar,
s The Regional Director of Municipal Adminlstralion, Thanjavar
10} | Tmt A Sulthana, ' B .
| The Regional Director of Municipal Administration, Tiruppur
11} | Thiru. K Rajan
Tha Haqlunai Diirecior uFMunh:l]:lal Administ ation, Madurai
12} | Thiru P Kalmutho,
The Regiana! Director of Municipal Administration, Tirunelveli
13)  Thir, L Ravkomai, —
Execulive Officer, Parungalafhar
1) Thiru. 5 Krishna Kumar
Socil actvist, Exnors Infermational, Chennal
| 55,& I One repreamtalwe Fresm waste rethg industy
At the gutset, the Commssionar of Municipal Administration / Member Secretary
of the Siate Level Advisory Body welcomed the Chalrman & Members of the commiltee
The Superintanding Enginger, Ofo CMA presented the Action Taken Report of the points
discussad on [ha previoe meating,

— |




020 & Souwrce Segregation,

The Superintending Engiesr, Olo CMA stated that the stale has achieved 93%
Deor to Door collection and 85% Source Segregation, The Principal Secretary insisted
that strict messuses should be taken lo reach 100% D20 collection and Source
Segregation since the time perod as dirscted by State Level Monitenng Committee  Tor
achleving the same is nearing an and on 30 04.2019 § 31.05.19 réspectvely,

Construction & Demolition Wasie

On the subject of Construction & Demolifion wasta, it was reileraled that prooer
locations should be earmarked in all the ULBs, After discussion if was resolved thal,
bigger Corporations such as Greater Chennal Corporation, Coimbatore & Madural
should plan o establish C&D Processing plants. Further smaller Municipaliies / Town
Panchayals can vy o comibingd CED Waste processing plant, placed at a localon
easlly accessible for all the surounding Municipalties fTown Parchayats, CMA can
study existing models of Andrapradesh, Tetangana and other States The CRD Washe
generators have o be fined If the wasle & nol properly handed over to tha aarmarked
Iocation as directed by the ULBEs

E - Wasie & Domestic Hazardaus Wasie

It was again impaszed that cellechon of E — Waste and Domeslic Hazardous
Waste from all the households a1 designated days has to be skiclly followed. Alse, Daily
collection has to be done whenever insisted by the households.

E — Waste and Domestic Hazardous Wasle collection centres should be
displayed In the dailies and local lelevision channels and through Corperation websites
so that the Information will reach the public and the publc can also drop such waste at
such centres. The animators should also be used o create awareness m this regard

The Principal Secretary =iso insisted that the CRD waste, E-waste, and
hazardous wasie collected periodically by all ULBs should be maintained by CMA and
gubmitied from nexd mesting onwards,

Frocessing

The Superintending Engness, (Ofo CMA, stated that the 463 MCC has been
completed throughout the state. The Principal Secratary insisted that all the MCCs
should be compteted and put into use bafore 31052019

Dr. Thire, Kuren Joseph SVWM Export, peinted ou thal seqgaogalion and storage
ol E — Waste and Domestic Hazardous Wasle will be more effectiive once all the
sanctioned MGCs are compleled and put to use, The fresh waste generaled holld ot
be dumpad in fhe axisting legacy wasle




Home Cotnpasting & Buih Waste Genorators

ire Supefimiundsy Lngineer, Ofo CMA staled thal ULBs under CMA has
SUCCESSLIly acmigvEa oomd compostng in 63430 Househalds to process their own
geferated whslg o T4 TR

the Pringipal Secetary nstructed the DTP that Heme compogting should be
adopled v THs I e ke of CMA And alsa instructed that the detgils of number of
Home compnsfing incsbont shoak be oathered and monfiored regularly, Further number
of Bulk Wasle Generators, quantty of waste handled by BWGs elo showd alzo be
periedhlzlly maonitored and recorded

Bin frge LD

Ihe Prncipsl Secretary ancouraged the ULBs 1o go bindess by streamlining door
B ST Chiechion and-segregation of waste on a day 1o day basis It was also ohserved
L Qong heese woukn lead to wsibly cleaper citles.  With miore battery oparated
EfIclEs replacing icyeles, ¢ will be easier for ULBs to achieve b less station over riext
&1 mooths

Tha Prncipal Secretary also asked GOG, CMA and OTF o have a kst of

villnarahle poinls where garbage s found in large quantity for each ULE andg arranga for
syslemalc arrangements to resolve (he ssues:

iHlite Pordal

The Principal Secretary advised that the quantity of Waste generation, Caollaction,
Segregatan, processing and Disposal of all types of waste should be mainialned and
updated in the LLEs wabsites

The meehng ended with vote of Thanks.

Harmandar Singh
Principal Secretary to Governmert,
fTrue copy! n gl
O
Sechion Officer
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Minutes of thy meelng of the State Level Advisory Committes ™o Hlastic  Wasie

Mapanement Rules 2016, Tamil Nadu 42018 PM, at Sécreimrial
Chennai-g,

in e Chair; Thire. Harmander Siagh, LAS,,
Principal Secietary 1o Government, MAWS Depd,,

Me rg Prasont:

1} Dr Thiru, O. Hﬁﬂhlkﬂm. LAB., Commissianer of Municipal Administration, Chennai |

2] | Thiru & Palanisamy, | A5, Director of Town Panchayats, Ghenngi

(3) | Thiru, P, Madhusudhan Reddy, LA S, Deputy Gommissioner (Healih] Greator |
i Chennal Corporation
4} | Or Tmi. 5. Kanmani, Arna Linversily ' 1

5] | Thira, N. Natarajan, Chief Engineer, O GMA, M R C Nagar, Chenna)
B} | Thine Anbalagan, Superiniending Engineer, Gfo GMA, M R G Nagar, Ghennal :
|70 | Thiu N. Mahesan, Chief Engineer (SVH} Grealer Ghenna! Carporation. Chennal

) | Thiru. P. M. N. Muptur Rahman, The Regional Direcior of Municipal Administration.

Chengalpatiu
8) | Thiru Vijayakumar, The Regional Director of Municipal Administration, Vellore
| 10) | Thiru, P- Ashok Kumar, The FRegional Director of Mumepal Adminisralon Saem |
| 950 [ Tt K. ima Maheswanrl, The Regional Direcior of Municipal Adminisiration, Thanjav:
& TmA Sulthana, The Regional Director of Municipal Administration, Tirupgur
13)  Thiru K Rajen, The Regianal Direstor of Municipal Admanistration, Magura:
4] | Thiru. . Kalimuthu, The Regional Director of Municipal Adminisiration, Tinmsivel |

15) | Thiru. 5. Krishna Kumar, Gocial activis! , Exnora Inlemational, Chennar

Al the outsot, the Commissioner of Municipal Administration | Mombar Secratary of the
State Level Advisory Commiiten weicomed fhe Chairman & Members of the commitios

Seqregatian & Colleciion

The Principel Secretary advised thal all the ULBs should ensure that plastic waste s
caliecied separalely on designated days every week. And also emphasised that segregation of
plastic waste has lo be sirctly done since many of the camant faciores rejact the waste 0 it 13 in

lhe form of mixed wasle. To reduce such rlsks of rejection by indusiries, segragation has to be
dona thoroughiy.

The Chasiman msisted that proper disposing of cuch westes has 10 be done through
varichore or cement indusiines,

Extended Producer fespansbiity

The: Principal Secretary sslructed thal PCE should convene mestings with the plasic
mandacturers to arange for proper disposal of dry waste

The ongoing Bo-mining process in the ULBs would result in 2 huge quantity af plastc
waste and alher combustibie wasta which can be used as ROF in many factories and his wasle
shouid be properly disposed to the factariey by the contraclors



o

gan oy glashe

The CiLA a=c infarmed ths, a wel-organised mechanism s being followsd by the
Forparations & Municipalites in [his asped and from &ug 2017 to 10.3.99, a ol fusntity of
T 71191 MT of recyctaties & coliected, seld 1 retycers and an amount of R 4319 orare &
ek iger among the sanilany warkers.

Ume Principal Secretary enquired whether all the ULBs hawve nolilied the plastc ban bill
and fow iha ban hes affecisd the amount of plastic wasle generated, Erdorcemend should be
doni gty and vary sewere fino bas 10 be: placed on the offendess

Tre CHA has informed that, dus 1o Ihe effectve and rigorous enforcement of GO (Me)
Mo, B4, Environment & Farest [ECE) Depariment, dated 25.6.2018, one fime use and throw avway
pasiics irrespective of thicknass |s banned with affect frem 1119 And from January 2018
orwards, 8 total quantum of 454.71 fonnes of gingle use plastics had been sevred and & line of
Brs 75 77 lakls has boen coliscted H 19.3.19 a5 delalled bebon,

&N Mameof the ULB | Total PlaatcSelzune in Tolal Fine Collmcted in {Lakh.)
e | Upto 15.03.2019 (MT) Upto 12.03,2019
i ;_ Corporations =
- Hadural T80 252
2 Coimbainn : 36 418
4 Salem 10,30 | 385
A Tuuchiiappall | 2712 832
E,  Tinmelel ET 022 :
TR | lnuppur ! T AEDD 469
i_r_ Erade i 1A
B Velnre g1 Ve
g | Thoothukudi 373 04
A0 | Dindigul 1188 FIET
T Thanjawur ) 133
r Total i00.78 2
i Fegions X
1 Chengalpally B398 14,41
[ 2 “aliors 3237 3,12 E
i‘ 3 [ Sawm 040 538 ==
| & Tiruppur WFE 516
s Madures ELT = 438
. Thengavar [T7 774 i
. | Tirunehvell 10.62 504 i
Total 25560 4619
iy GLE 115.00 6.0
vy oTe 280 07d
- Grand Tatal A 7573

The CMA, OTP and Gommissioner, GEO we asked 1o gygtain the mamentum. The maoiing
arded wilh vole of Thanks:

Harmandar Singh 5
Prinaipal Secretary to Government -
T
ITiue copyl 2

g Seclon Officer
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Chennai Waterways




‘ o . g’ |
Status of River Restoration Projects in Chennai q'f-

As the restoration of Chennai Waterways has been at the top of the agenda for the
Government of Tamil Nadu, an eco-restoration plan for Cooum and Adyar rivers has been
prepared 1o rejuvenate the riverine system. The major implementation of restoring the rivers
has been taken up by the Line Depantments such as Chennai Metro Water Supply & Sewerage
Board (CMWSSB)Y Greater Chennai Corporation. Public Works Department (PWID),
Commissionerate of Munmicipal Administration. Directorate of Town Panchayats and
Department of Rural Department in the project arca where Chennai Rivers Restoration Trust is

entrusted in coordinating and monitoring the projects.
L. Integrated Cooum River Ecorestoration Project (ICRERF)

The Integrated Cooum River Ecorestoration Project area presently being covered for
restoration comprises the stretch from Paruthipattu anicut to the river mouth (32 km) in the Bay
of Bengal. In this stretch, various pollution abatement measurces are proposed such as
Interceptors and diversion of sewage o improve the water guality, river channel improvement
to enhance ecological Mow of the nver, development of parks and maintenance pathways.
River bank vegetation and mangrove plantations are planned to enhance the diversity of flora

and fauna in the Cooum riverine system.

The plan has a set of 69 activitics to be performed in total, over three phases. Phase |
consists of 60 activities, Phase I of 7 activities and Phase Ill compnses of maintenance
activities afier the restoration process 15 completed, The restoration of the rver is expected to
be completed over a total period of 8 years, out of which. the major activities are expected o
be completed in a span of 3 years. At the outset, the Government have accorded Administrative
Sanction for implementation of &0 Sub-Projects at a cost of Rs.604,77 crores vide G.O {(Ms)
No.9, Mumicipal Admimistration and Water Supply (M. 1) Department, Dated 13.01.2015, The
Implementation of the sub projects are in various stages and the works are expected 1o be
completed by December 2020 and UGSS by 2021.

In pursuant to the directions of the Tribunal Order dated 28.7.20158, the Bi-monthly
meeting was convened and conducted under the Chairmanship of the Chiel Secretary 1o Govl,
of Tamil Madu with all eoncerned line departments on 26.08. 2015 and reviewed the progress

of Integrated Cooum River BEco-Restoration Project and filed a detailed report before the



kY

1/ Tribunal. Then on, & hi-monthly review meeting is heing regularly conducted by the Chiel

Seordlory ond o detailed progress report is Dled as an AfTidavit.

1, Adyar River Restoration Project (ARRP)

The ecorestoration plan Tor the entine streteh of the river [rom Adhanur tank 1o the mver
maouth (42 km) was prepared and various pollution abatement measures are proposed such os
Intercepiors and diversion of sewage 1o improve the water quality. installation of modular
S1Ps, river channel improvement to enhance the flood carrving capacity of the niver.
development of parks and mainenance pathways, walkways, cyele tracks. boeat jetties and
parking lots, River bank vegetotion and mangrove plantations are planned 1o enhance the

diversity of floro and fauna in the Adyar riverine system,

I'he proposal has a set of 70 activities 1o be performed in 1otal over a three phases. The
short term (3 vears) consists of 36 activities, medium term (8 years) of 13 activities and long
term (5 vears) consist of one activity, Thus, the restoration of the river will be completed over a
total period of 16 vears, out of which, the major activitics will be over in three year period. For
the short term phase, the Government has accorded Administrative Sanction of Rs 55546
crores vide GO (Ms) No.72. Municipal Administration & Water Supply (MC.1) Department,
dared. 12.7.20017. The restoration activities have just started by the line departments and it is

expected 1o be completed by December 2021,

The above projects although has the proposal w stop sewape draming o Chenni
Waterways, the Government of Tamil Nadu through Chennai Metropolitan and Water Supply
Department has iaken up various initiatives 1o improve the existing sewerage network and
measures undertaken to augument the networks in collection and treatment to ¢ater to the needs

of the growing popalation in Chennai.

1H1.5teps taken to remove illegal encroachments,

To restore and protect the Chennal Waterways, the Government of Tamil Nadu has

inken the imitintives 1o remove all the encroachments within the boundary of Waterways

In the Integrated Cooum River Ecorestoration Project (WCRERP), 14257 Project
Alfected Families (PAFs) has been identified within the river bounduory. Thus far, 8166 PAFs
have been resettled and rebabilitated o the Tamil Nadu Slum Clearance Board wenements in the

2



Perumbakkam, Navalur, Gudapakkam. Thiruvetriyur AIR Schemes. Under Auto
Scheme. 383 commercial units were demolished and allotted plots,

In the Adyar River Restoration Project (ARRP), a total of 9539 Project Affected
Families (PAFS) from 27 habitations living alongside of the Adyar River have been identified
for Resenlement and Rehabilitation. Thus far, 4398 PAFs have been resettled.

Since the resettlement and rehabilitation of families within the Right of Way in the
above rivers is a continuous process, the biometric survey s being conducted in all the left over

stums and the process of resettling the PAFs will be undertaken #t the earliest.

The Tamil Nadu Slum Clearance Board have estimated nearly 70.000 houscholds
residing near the waterways and waterbodies in Chennai and the Government of Tamil Nadu
have taken up measures to pose it for external funding for construction of tenements for the
households. The Government will give more priority for the households residing with the Right

of Way of the waterways.

IV, Steps Taken to Improve the Sewerage Network by CMWSSEB
The improvement works in the existing sewage network have been taken up in 2 phases.
PHASE 1 WORKS :

The work has been wken up o an estimated cost of Rs.150.00 crore, This work
involves:
*  Enlargement of the existing gravity sewer main and laying of sewer mains in left
oul streets,

+  Enlargement of sewage pumping main,

*  Improvemenis to the existing sewage pumping stations and construction of new

sowige pumping stalioms.

*  Present status - 86% of physical works have been completed, balance works are

expected to complete by December 2019,

3



‘ol ) PHASE Il WORKS :

[ /
LJ_ ; Phe work has been taken up in 3 cotepories such as;
*  Enfargement of Sewage Pumping main Construction of rosd side pumping stations.
*  Providing ligher capacity pump sets. diesel generator & allicd works
* Enlargement of existing Gravity sewer main.

= Estimated cost of Bs. 163,00 crore,

WORKS TAKEN L'P UNDER PACKAGE 11:

= Advar River

Package |- Estimate Cost Rs 41,00 crore — Work Completed,

* Buckingham Canal:

Package 1A - Ekstimate Cost- Rs 20.9] crore - 79.72% of work completed.

Balance work in progress and will be completed by June 2019,

Packape 18— Estimate Cost- Rs 16.54 crore - Preliminary Work in progress and

the entire work will be completed by April 2020,

Package I1 — Estimate Cost- Rs 37.45 erore - 15% work completed, Balance
work in progress and will be completed by January 2020,

* Cooum River Basin:
Package 1A - Estimate Cost- Rs 18.00 crore - Work Completed.
Package 18 - Estimate Cost- Rs 16.64 crore - Work Completed.
Package Il - Estimate Cost- Rs 22.07 crore - Work Completed.

Strengthening of STPs

Further, new STP are being constructed for 230 MLD and rehabilitation of existing STP
tor 290 MLD are being carned out at an estimated cost of Rs. 636 ers. Tender work is under

evaluation the work is expected 1o be completed by March 2021,
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V. Action Taken to Plug all the Sewage Outfalls into Chennai Waterway e

The State has committed to have clean waterways and to have a healthy environment,
the Government has taken lot of initiatives to plug all the sewage draining into the waterways.

The following are the measures undertaken to stop the sewage flow into the waterways:
A, Short term measures taken to prevent the sewage Mlow into the waterways

. Work under progress
In Cooum River, there are 118 outfalls.

*  The mitigation measure are provided in the form of Inerception and diversion
(1&1Y) of sewape, Modular STPs and UGSS for Nerkundram at a total cost of
186,19 crore, fully funded by GoTN.

* [Interception and diversion work for one package is completed in which 6
outfalls have been plugged and for 7 packapes work is under progress and
LIGSS, Tender is yet to be floated for 1 puckage of Interception and Diversion
work and all the works are expected to be completed by Dec 2020 and UGSS
by the end of 2021,

In Advar River there are 67 outlalls,

*  The mitigation measure is provided in form of Interception and diversion of
sewage and Modular STPs at a total cost of 123,19 crore, fully funded by
GoTN.

*  Works are under progress for 3 packages and tender is vet 1o be floated for 2
packapes. These works are expecied to be completed by Dec 2021,

b. Way Forward
* The Buckingham Canal from Ennore Creek to Muttukadu Backwaters within
Chennai Metropolitan Area criss crosses Kosathalavar, Advar and Cooum rivers
and the curreni restoration efforis in Cooum and Adyar rivers cannot be
comprehensively completed without restoration of Buckingham Canal, In this
regard, a consultant has been appointed for the preparation of DPR for

Buckingham Canal and other drins confluencing the canal. There are 1067
5
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outfalls in Buckingham Canal & its major eanals. Mingation measures are
proposed in form of 1 & D and Modular ST at a rowal cost of 59174 crore. The
final report will be submitted 10 MA&LWS and PWD Department by the end of
April 2019,

There are 150 outfalls from major canals which confluence with Cooum River.
Mitigation measures are proposed in the form of 1 & [ and Modulur STPs at a
total cost of 31.46 crore. The DPR is in final stage of preparation and will be
submited (o MA&WS Department / PWID by May 2019,

I'here are 228 outfalls from major canals which confluence with Adyar River.
Mitigation measures are proposed in form of 1 & [ and Maodular STP at a total
cost of 80.72 crore. The DPR is in final stage of prepamtion and will be
submitted to MA&WS Department £ PWI by May 2019,

In addition 1o the above, there is & need to strengthen the existing system in order 1o
cater 10 the needs of the burgeoning population of Chennai, following measure are

proposed for a cost of Rs 300 crore to prevent sewage flow into the Chennan waterways:

e Laying of Pumping mains from 300 mm dia to DK mm dia for o length of 17.5
kim

o (opstruction of 30 MLD ST at Villivakkam lagoon.

o Construction of 6 nos of Road side pumping station and lift stations inclading
laving pumping main.

s Improvements o Pumping stations in Areas VL I X, X and XTV.

» Enlargement of gravity sewer and Replacement of pumping main from 250 mm
dig o 1000 mm dia for a length of 5 kms.

e H&M works lor ensuring and monitoring  discharge quality  Standards

contimuousiy in 4 ST,

All the above works that are proposed under short term phase are planned w0 be

completed within 3 years for a total cost of Rs. 1003.92 Cr for which funding has been tied up.
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B. Long term proposals for prevention of sewage flow in waterways

. Proposal by CMWSSE
[n order 1o prevent sewage flow in waterways, the following works have been proposed
by CMWSSE in the jurisdiction of Greater Chennai Corporation for a total value of Rs,
4260.68 Cr.
* Enlargement of Sewage Pumping mains at various locations {or a length of 72.10
km.
» Enlargement of existing Gravity sewer mains at various locations for a lenpth of
733,86 km.
* Construction of 4 Nos of Road side pumping station & improvement fo 79 Nos of
existing pumping stations.
o LIGSS works for the balance 17 Nos of local bodies and construction of additional
5TPs for a total capacity of 200 MLD.
The above projects will be completed within 5 vears and it will be posed for vanous
funding.

Il. Proposals by Commissionerate of Municipal Administration (CMA)
The Tollowing works have been proposed by CMA [or a wtal value of Rs. 1897.65
crore for Poonamallee cluster UGSS for 21 villages and UGSS work for adjacent areas in the
Jurisdiction of CMA in order 1o prevent sewage Mow in waterways. These projects will be

completed within 5 years and 11 will be posed for various funding.

V1. Reeyele and Reuse
CMWSSH has been promoting the reusc of waste water in Chennai from the 1980s. The
present inflow of sewsge received, treated and discharged in Chennai city is 525 MLD, oul of
which 33 MLD is supplied for indusirial purposes from the year 1993 and 023 MLD is
supplied to GUC & TNRDC for landscaping and gardening purposes. The remaining 513 MLD

18 being discharged into the Chennai city water ways as per TNPCB norms.
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n". ¥ V CMWSSHB in continuing its efforts o augment supply of water through sustainab

e sources made o detailed study based on the 1T Chennai model and presented ot

considerntion 1o the special water group constituied by GoTN,

After careful considerntion GoTN issued in principle approval (131 (MS5) MAW

DL 10.12.2008) for two propasals of each 10 mld capacity for recycle and recharge of tertiar

treated water from Mesapakkam STP and Perungudi STP to Porur and Perungudi lakes, Th

works costing ReR3.78 Crore administratively sanctioned by GoTN. and are awarded
07032019 and will be completed 1n 12 months.

The components of work are establishing a 10 mld MBBR based sccondary treatme
and LI based tertiary treatment plant at the respeetive S TP for 10 mid. Supplving and laying
pipeling lo convey the tertiary treated water to the lake. Establishing a 10 mld capacity wat

treatment plant for reuse.,

Further CMWSSE is preparing & DPR in consubation with IIT Chennai for recyele an

reuse of 260 MLD of waste water entéring the waler ways,

EEEE
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Annexure No.

Solid Waste Management Rules 2016 (Rule 12)

Minutes of Meeting Conducted by District Collector for Review of

Implementation of Solid Waste Management Rules 2016 under
Rulel2




1

MINUTES OF THE MEE‘I’|[‘3|I3 CONDUCTED BY THE DISTRICT C'DLIEEET’CIR
FERAMBALUR TO REVIEW SOLID WASTE MANAGEMENT RULE-2016:RULE-12
OF PERAMBALUR MUNICIPALITY

Fresent:Tmt.V.Santha, LA.S,

Roc.No: 16208/2015/H1 Date: 01.04,20149

The meeling was held on 01042019 ot 04.00 PM in Collectorale, Perambalur 1o
review IMe solid waste management progress for successful implementation of SWM rules
2016 During the meeting. the progress of Perambalur Municipality reviewed the Commissioner
{142), and Sanitary Inspector Perambaiur Municipality attended the meeting.

As per Solid Waste Management Rules 2016, Rule 12, the duties of District Coliector
is a2 fallows:

I} Faciltate denlificalion and allocation of suitable land as per clause (1) of Rules 11
for setiing up solid waste processing and dispasal facilities 12 local authaorities in his
distritt in close co-ordinalion with he Secrelary —in-charge of Stale Urban
Development Department within ane year from the date of natification of these
miles

I} Review tha performance of local bodies, al least once in a guafer on wasie
segregabion, processing, treatment and disposal and tzke correclive measures in
consultation with the Commissioner or Directar of Municipal Administration er
Director of local bodies and secretary-in- charge of the State urban development.

As por the instruction from the CMA office, the State moriloring committee af SWWM
constitulad by the NGT had insisled Lhat all Urban Local bodies ehould prepare the ULB level
sobd waste management policy and plan 1o notify the same in the gazetie,

Vide relerence from the Reglonal Director of Municipal Administration Thanjavur Letter
Mo 214/2018/A3, Dated 16 03,2019 Thanjavur and Commissionar Perambalur Municipaldy
Letler Mo, 162808/2015/H1, Dated.01,04. 2019 have prepared and submitted (he SV pelicy and
Actien Plan booklet in respect of Perambalur Municipality and had requested fhe CMA 10 give
approval for the same to notify it in Gazetie

Friehen yuirs i fiieie topai_ 113006 B8 2008 di

~
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Approval of the Action plam and policy is accorded by CMA wvide letier
NoZ2e8/201HF3, dated, 26.03, 2019

The main objective of the meeting was to assess the prograss of Door o door collaction,
Seurce segregation, 'Waste disposal, wel waste processing facility Dry wasle disposal,
hazardous waste and E waste slorage facility created, Bio-mining and formation of SWM
menitanng commitiee al districl level

1. The District Collecior directed that the door o door collection and Source
segregabon should be achleved 100% by Perambalur Muricipafily, The Perambalur
Murnicipality I instructed fo achieve 100% D20 collection and Source segregation
before 30.04.2013

2 The ULB was advised to stncily preven! the burning and throwing of wasles fo the
water bodwes and were advised lo levy heavy fines for such activities.

3. The ULBs was advised lo improve the processing facifity for wel waste by ensuring
the efficient functioning of MCCs and OGCs created.

4. The ULBs was advised lo periodically practice the disposal mechanism for dry
wasie.

3 The ULBs was advised fo ensure separale collection of Domestic hazardous wasles
as envisaged in SWM Rules 2016 and were instrucied to idenfify the starage facility
and disposal mechanizm for harzardeus waste, E wasle and Construction &
Demalition wastes. A separate storage facility has to be created for depositing the
above wastes and wide publicity has to be given for tha availabilly of such centers 1o
the general public and they should be encouraged to deposit the wastes In those
earmarked | ocationd Cantans by themsobnes,

6. Slringent Penalizing mechanism should be in place for the unautherized dumplng of
C & D Wasies,

The ULE was advized {o speed up the process of bio miring

8. The Perambalur Municipality was instrucled 1o take eamest efforisto make (he
ULB as "Dump free and Bin free city™.

Distri Hi:.t-nr
Perambalir

Ta:
1. Regional Direclor of Municipal Administratian, Thiamfavur.
2. The Commissioner, Perambalur Municipality

Copy submitted ta:
The Commissioner of Municipal Adminisiral Ion, Channal

Eisee thwme kDb rapt vais, Nrpoel (-0 Da J0LE So
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Mimetes of the Meeting conducted by the Disteict Callector
Pudubikottai to review Solid Waste Management Hule — 2016 2 Rule - 12
of Pudukkotiat amd Arvanthang: Municipalities
Fresemt : 1Thirmathi. P, Uma Maheswari, JAS,

Koo V93355 X Dhew, X1 O dared; @5 U 209

Phe mceting was beld on 04,06 20059 w500 P51 o Collectorae, Podub konas g
reviow solid Waste Munagement progress Tor siceessiul implementation of WM rules
2004 During the mecting, (e progress of Pudukkoiai and Aranthangi Municipalitg were
rviewed. The Commissioner (Ve), Pudukkotin Municipality, -The  Commissioner.
Aranthangt Municipality, Municipal Health Officer. Pudukkouai, Sanitary  OfTicer,
Aramthangi Mumcipality attended  the meeting.

A per Salfd Waste Management Rules 2006, Rule 12, the duties of District Collector

14 o fillevws;

] Facilmate dentification and allocation of suitable band @ per elaose 10 o Rules
1 Tor setting ap Sold Waste Processing and disposal focilities o local bodies i
hisher dastrict in close co-ordingation wilh the Secretary -in-charge of Ste Uirban
Development Deparment sithin ene vear Trom the date of nonilicaton ol these
rules.

Il Review the perfommanee of Tocal bodics, ot least anoe 1 @ guirier in Wiy
seprepation. processme. reatment and dispaosal and take correetive mvisures i
eomsuliation with the Commasstoner or [hrcetor of Mumicipal Administiamion o
Dhrector of local bodies and Secretanv-in-charge of thie States Plrdan
Development,

As per the insimictions from the CMA ollice, the State monilormg conmitie:
of SWM constituted by the NGT huwsl insisted (hat all Urban Local bodies
should prepare the ULDB Jevel Solid Waste Management palicy and plan 1o
notily the same in the Geuaelwe.

Vide reference fram the Regional Dircetor of Mumeipal  Adminsiration
Thanjevur  letter Noo 2142009A7 Dated 16032019, Thanjavur  have
prepared and submitted e SWM policy and action plan bowbdet in respaect of
1% Municipalities and had requested © MA 1o pive approval Tor e samie

STALT Il!. it e Caaieetne.
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Appeaval of the Action plan and policy is accorded by CMA vide lelier
N, 2IREINNTA, dhatend 25032079,

e i asvective ol e mieeting wies Lo assess e progeess ol door Lo door
citlliw b, Soapree sepecgation, Wisste disposal. Wer waste processing aciliy. Dry Washe
disprosil, Phacardons soaste and e-saste stomiee laeiling ereated. Bio-Mining aml Tomnation

EAWONT onitrrne comimittee sl disteiel level,

PooThe st Colleotor divected it the dooe 1o door collection wml Source
seprepation shoild e achieved TP By gl Pudukkolia amd Aranthang)
Munbeipaliies. The Both Municipal Commissioners were Tnstructed 1o achieve
PO T3203 collection and Sotree segrepntion before 300,04.2019.

Hoth Municipal © ommssioners were mdyised to steictly peevent the buming and
theow e ol wasies 10 the water bodies and were advised e beyvy heavy fines for

CTTTS T TR L FPREH

_

Haoth Simcpal © omiimassroners were odyised 1o mmprove the processing leiliny

ferr vt st b emsaring the elficient Tupetioming of MOCs and O0U's eneaivd,

4 Bl Munecpal © oinnessioners were advised 1o perindicnlby  practice 1he

dispessal mcchamsm i drs wasie

S Mol Migibeipal © omenssioners were advised to enstire separite collection ol
Promestic hasardons woastes s envisaged i SWM Holes 2006wl were
mstructed b oadeniih the stormee heility anid disposal mechansm for hazardous
wishe, bowaste and Comstroction &  Demolilion wastes. A separnte stonge
Faehliny Bas by be crented for deposating (he shove wasies and wide pablicity his
o b paven Toe e avanlalaliey ol sueh centees 1o the general public and They
shiould e cawonmged W deposil the wastes i these carmarked locations by

themselvies



6. Stringent Penalising mechanism shoukd be in piuce Tor the unauthorized domping
ol Construchion & Demolished Wasies.

7. Both Municipal Contmissioners were advised 10 spieed up the process of Rio-
Mining,

8. Both Municipal Commissioners were instructed 1o take camest effirts 1o make
the LILB as *Dump free and Bin free cities™,

Disteict Calleciore
Fudullooiiad

¥,
’ f: 'l"w
Fui

| The Regronal Divector of Municipal Adminisuation, Thanjavar.
2 The Commissiones, Pudukkottai Municipality,
i Ihe Commissioner, Aranthangi Municipalite,

Copy to:

The Commissioner of Municipal Administeation. Cheniai
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Minutes of the meeting conducted by the District Colleciar Magapailinam fo

Fuyiew Solid Waste Managemen) Rulg-2016, Rule -12 of

Nagapattinam District ULBs

I the Chair Thire,Or S Suresbkumar | A%,
District Collector, Nagapatti nam

Otigors Presen -

1 Thmi N7 Rawichanaran
d Thew PRl esamso i

G Il M Aanka Baran

d. Thirg MR Bawckandran
5 Or T Praog

6 [h Pradasp V Krehna Koema

A Meeting netd oo D04 2019 i Collestiar Office MNagapalufam o ovaes B Sobd
Waste Managemeant progress for suceessiul Implementation of SWM Rules 2018 Duning the
meeting, the progress of Nagapatimam. Mayladuthurs Srkazbi Vedaranyam municipslties

el pEvagsi

As per Solid Waste Manageen! Hules 20168, Rules12 The Duties af District

Coliector Is as Follows

I} Faclnate dentification and abocaton of sufable Bna as per ciause () of Rules 11 far
seltng of soad waste processing and disposal fachibes to local authordes n his
cistct an cloge coordnalion with the Seorelaryn-Charge of Stale Urban
Cevelopment Doapatment within onz year from the aate of Notifisation of these fules

Iy Reviow e padoermance of local bedies @ ieast once m @
Segregobon, processirg reaimen] aee disposel wl lake Comeclive mEdmuEs 1)

zongulialion valh the Covwmssoner o threctos of Muscipal Adminstration g Dessia

Wi mcheat Coirmrmssigne ]
Magagattirm

Muntcipa: Comaissione:
Papdadd il brra

MunsGipsl Crarrenissine
Srkazt

Municipal Commissane:
Vedaranyam

Kuncapa) Heaith Cificer,
Nagagatbmam Munipalty
Municipad Heallh Dithicet
Maydaduthuras Muarcpably

21 azal bothse and sagrgdarg - charge @t tha Siate Lirpan Develppires)

QuAnds on wasip

17)
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A P e Instracsse frote ha WM& piice 1w Stale Mponconng comansioe of
oW Lonsbtuted lay e NGT o frsstod that &1 arban 1o Bodes shioid prepiars
Irigs LI el song winiste Marsslemsend salicy png Stan i mbly (he sEme e e

ikl

Vile Baderenie o e Begonil Diedar of Muncpal Agmnestration
It etier N JISI0TEAT Doted 6 012010 e RDME Thamawas:  Fove
Prepared ang Sutiritesd e SV policy and Acticn @ah pookiel n respec of 4
Mumcipalites and had reqeesied e CMA 1o give appraval for (he saams b ey il
1 Cidraie

Approval of the Action plan and Policy Is Accorded by CMA vide fetier

NO ZZHRIZ019P], dated 25.02.2019,

Tne man oyectes of the Mmooty were 1o assess Lhe Progress of Door o daor
CobsChcn Soulce segregatar Waste dispaeal wel waste Procossing facily. Ory woesle
dspoeal hazarde.s washe 4o & wasle slorage Tacify cested B mining and formiation
ol B ontiarng commiites ab disined 1o vl

Tre Dt Collesior nstiucted to Torm a subcommities s o SYM Rules 2006 in
g8 LIt B s oana aubnel e sepne

Tre Cisingy Cobector drecled that the door 1o doo' cobiection ang Sourco
Segregabion shoula be achevad 1007 by ol ULBs The ULD Commisskines wen
rgluctsd lo schievs 1O0% 0.0 collachon and Sowce segregation before 30 04 19
A B wers sdvised lo Sticlly prevent the buiming and thiowang ol wastes o he
weiiel Lcoiss

AN LR wens advased 1o mprove he processang facity for wel wasie by ensunng
tne et lunglmning of MCCs ang O0Cs Creater

Al UL8s wore odvised o Periodicaly mactice the dsposal mechanism for dry

wasle



B AN Bs were agesed (o ENELR sopdiale callbchon of Darrestc leazassols
A% Envisagod i SIWM Rules 20118 and wen insiructed Lo enfity (fa Bl [aciey
and gwposal mochasm for MHEIdOUE wiste B waste and (Can whuEton &
Deinnklion Wasies A sermrate Storage facidy has ta oo cregrsd far depositng the
aUGve Wastes and wite pULHCIY liay to be gven 1or the avarilability of sk

b T gersrat ol avil they shauld be sncoutaEged lo diposil the wagles 1]

eareacked Locations: Cenres by themsalves

! Stingent Penatsing mecharism Should be n place Yor e unautnonzed Sarmprrg O

L R0 Wastes

g The ULHS were adviesd 10 Speed up thes process of leo G

B The UIHBs woe nelructed o lake  aarmegt efords fo make o LAY s

Dhuimp free g Bir free cdwms’

Distnct Colecior
Nagapattimam
To
1 The Regional Diectos of MDAl Adrmstratian IParjovur
2 The Commissmone: of MNagapatinam Mumnicipgiy (G}
3 The Commissioner of Mayikadudura) Mumicipaity
4 The Commissioner of Sikazh, Mumigpality,
5 The Commssoner of Vedwanyam Murscpasly

Copy Bubmitteg 1o

The Cammigssne: of Munmzival Acgnuea stralioey Chrraia
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Annexure No.

Regional Monitoring Committee of Southern States

Solid Waste Management

Constitution by Government of India vide NGT OA No.606/2018 ,
Dated 20.08.18

Minutes of the 5 Regional Monitoring Committee

Conversion of Regional Monitoring Committee into State Maonitoring
Committee of NGT, Dated : 29.01.19

Minutes of 1** Meeting Dated : 12.02.19

Minutes of 2" Meeting Jointly with Chief Secretary ,Dated : 29.03.19




Revised Order
Corrected on: 31.08.2018

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

O.A. No. 606/2018

In the matter of:
Compliance of Municipal Solid Waste Management Rules, 2016

ORDER

Municipal Solid Waste (MSW] remains one of the maost serious
challenges for environment protection. Deficiencies in proper
management of solid waste have resulted in outbreak of
serious diseases in the past and have such potential in futire,
The issue has been highlighted and considered at all
concerned levels and has also been subject matter of decisions

of Courts,!

“This Tribunal also considered the matter pursuant to order of

the Hon'ble Supreme Court transferring the pending Wit

Petition to this Tiibunal 2

The revised Rules? have been framed in the ycar 2016 but

tmplementation remaina a problem. Under the Rules, 2016 a
report is compiled every year. In the recent annual report?

prepared in April, 2018, serious deficiencies have been found

D, [LL WadRera v Linksh ol India [1996{2] $0C 594, Alwritra H. Pated and Ors. v Usdan of Pndia & Ory
[1990] 3 5CC 416, Admitrn H Farnl amd Anr, v Uissen of indas (2004] 13 50C 538, Municipal Cafporstinn
Ve IVE Tralia Lad {200 1] 5 RO 4R

Wirder dutrd 22 VEI006 in 004 Mo 199 of 2094 i the matter of Mre. Aloitrs 5 Pavel anil Ane, va Linies
of tnd i & Ors

Watid Waste Manapement Rudes, 2016 replacing carler Buley

ACnmenlicared Annual Repedt for tlie pear 2056: 2077 prepared by CPCA.

hitp ,I',"fp'-'h\-r'l"-m,l'mdmlﬂ?lli"“' Stmiveh DR st Mub  EDXE] HI'I'I-“-lJEmuhEIWTHFWFWH;g“
haEy Mg SLnAkEgs=
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may aleo be sent to the Tribunal by the Regional Monitoring
Committees after three months of their working. The Regional
Monitoring Committecs will be paid remuneration and such
iogistic support as  required by Department of  Urban
Development, Government of Punjab, Madhya Pradesh,
Maharashtra, Tamil Nadu and West Bengal for Northern Zone,
Central Zone, Western Zone, South Zone and Eastern Zone
respectively. The Stales will be entitled 1o recover proportionate
expenses from the member States and Union Territories in the
respective zones All the States are advised to maintain the
parity with regard to the remuneration of Chairperson of the
Regional Monitering Committees, The Committees may function
for a period of one year subject to any further order.

The constitution of the Regional Monitoring Committees will be

as lollows:
North Zone - Chandigarh-Delhi

1. Mre. Rajwant Sandhu, 1AS, | Chairperson
Former Secretary, Gol & Former Member,
CAT -

2. Principal Secretary of Urban Development, | Member
Government of Punjab, Punjab Secrotary

3. |Principal  Secretaries of  Urban|Members

Development of Government of Jammu &
Kashmir, Himachal Pradesh, Haryana,
Uttarakhand, NCT Delhi. Uttar Pradesh,
Union Territory, Chandigarh

4. Member Secretaries of State PCBgs/PCCs| Members
of Jammu & Kashmir, Himachal Pradeszh,
Haryana, Punjab, Uttarakhand, NCT
Delhi, Utlar Pradesh, Union Territory,
Chandigarh

5 Representative of Central Pollution Contral | Member
Board (CPCH),

14
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Eastern Zone-Kolkata

Hon'ble Mr. Justice Jayanta Kumar |
Biswas
Former Judge, Calcutta High Court

f_‘hﬂ.—];ult‘l

Principal Secrelary, Urban |
Development, Government of West

Bengal, Kolkata, West Bengsl.

Member
Secretlary

Principal  Secretaries of Urban
Development of State of Bihar,
Jharkhand, Ddizha, Arinachal
Pradesh, Assam, Tripura, Manipur,
Meghalaya, Mizoram, Nagaland,
Sikkim

Members

Member Secretaries of PCRs/PCCs of
Bihar, Jharkhand, Odisha, Amanachal
Pradesh, Assam, Tripura, Manipur,
Meghalaya,  Mizoram, Nagaland,
Silckim

Members

Representative of CPCB

Hcmﬁcr

s
=

Western Zone ~ Mumbsai-Pune
Hon'ble Mr, Justice J.P Devadhar
Former Judpe, Bombay High Court

Chairman

Principal Secreiary, Urban
Development, Government ol
Maharashtra

Principal  Secrctaries of Urban
Development of Govt, of Gujarat, Goa,
Daman & Diu, Dadra and Nagar
Haveli

Member
Secreiany

Members

Member Sccretaries  of  State
PCBs/PCCs of Maharashtra, Gujarat,
Choa, Daman & D, Dadra and Nagar
Haveli

HE;HhE rs

Representative of Central Pollution
Contro! Board

Member




Central Zone - Bhopal

T

HonBble Mr. Justice KK Trivedi

Former Judge, Madhya Pradesh High
Court

Chairmman

Frincipal  Secretaries  of  Urban
Development  Government of Madhya
Pradesh, Bhopal, Madhya Pradesh.

Member
Secrelary

Principal Secretary of Urban Development,
Government of Chattisgarh and Rajasthan

Member

Member Secretaries of M_adhjra_P]'adesh,
Rajasthan and Chattisgarh State Pollution
Control Boards

Members

Representative  of  Central  Polhution

Control Board,

Member

Southern Zone-Chennad

Hon'ble Mr. Justice P.Jyothimani

Former Judge Madrmas High Court
Former Judicial Member, NGT, Southern
Bench, Chennai

Chairman

Frincipal Secretary, Urban Development,
Government of Tamil Nadu

Member
Secretary

a

Principal Secrelaries of Urban
Development of Government of Karnataka,
Kerala, Andhra Pradesh, Telangana
Puducherry, Andaman & Nicobar Islands,
Lakshadweep Islands.

Members

Member Secretaries of PCBsfPCCs of
Tamil Nadua, Karnataka, Kerala, Andhra
Pradesh, Telangana and Puducherry,
Andaman f Nicobar Islands,

Lakshadweep Islands.

Representative of CPCE

Members

‘Member

2y

21, There will also be State Level Committees headed by Secretary
of the Urban Development Department with Secretary aof the

Environment Department as Members. The representatives

16
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from the Central Pollution Control Beard and State Pollution
Contral Boards would assist the State Level Commiltees. The
Stare Level Comomittees may have interactions with the Local
Bodies preferably ence in two weeks. The Loeal Bodies may
flurmish reporl to the State Committees twice a month. The
State Commiltees will take a call on technical and policy issues
in accordance with the Rules, 20016 consistent with directione
of Apex and Hegional Monitoring Committees, The Local Badies
may be required to have suitable nodal officers of particular
level having regard to the nature of work. For bigger Local
Bodies, committées headed by senior officials may be
constituted, Public invelvement may be encouraped and status
of Municipal Solid Waste be put in public domain. The State
Level Committees may also function for a period of one year
subject to any further order. The rcport may be given to the

Repional Monitoring Committees on monthly baais,

The Tribunal is of the view that instead of every Local Body
individually flnatmp tenders for different services, standards
and technical specifications of available services may be
specified by the Department of Urban Development and
adopted by Local Bodies. Such services may be hired on lald
down standard norms (o save time. However, this aspect may

be finally gone indo by the Commitiess,

i
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Sub: Nalional Green Tribunal, New Delhi — Orders of
National Green Tribunal dated: 20082018 -
Constitution of Regional Monitoring Committee
(South) under the chairmanship of Hon'bDle
Mr.Justice P.uJyothimanl —  Implementation  of
Orders — Moeting on 20.09.2012 - reg

Ref: Orders of the Nalional Green Tribunal
dated.20.08.2018 in OA. No.B0G2018,

This file relates to constitution of State Level committes as
ordered by the National Green Tribunal dated. 20.08.2018 in
OANOEOE of 2018 and formation of Southem Regional
Monitering Commitlee in Chennai under the Chairmanship of
Hon'bka Mr.Justice P.Jyothimani fo monitor the implementation of
the Sold Waste Management Rules, 2016.

2. The Hon'ble National Green Tribunal, New Delhi in its
Order dated 20,08.2018 in OANoB05 of 2018, directed fo
constitute an Apex Monitoring Committee in New Delhi and five
Regional Monitoring Committees, (Morth Zone- Chandigarh —
Delhi, Eastern Zone- Kolkata, Western Zone- Mumbai - Pune,
central fone — Bhopal, Southem Zone- Chennai) and State
Level Commiltess. The National Green Tribunal also ordeved
the following persons as chairman, Member Secretary and

Members for southern zone:-



—

AFY

A

Hon'ble Mr Justice P.Jyothimani Former | Chairman
Judge Madras High Court Fommer
Judicial  Member, NGT, Southern
Bench, Chennai.

Southern Zone- Chennal.

2. | Principal _'Encr&'t_ary, Urban | Member
Development, Governmert of Tamil Secretary

___| Nadu ) : 51

3. |Principal Secretaries  of Urban | Members

Development of Govemment of
Kemataka, Kerala, Andhra Pradesh,
Telangana, Puducherry, Andaman and
Nicobar Islands, Lakshadweeap lslands,
Member Secretaries of Pollution Control | Members
Boards / Pollution Contrel Commiilees
of Tamil Nadu, Kamataka, Kerala,
Andhra  Pradesh, Telangana, and
Fuducherry, Andaman and Nicobar
lslands, Lakshadweep lslands.

. | Representalive of Central Poliuion | Member
Control Board

- e S

B

3. The National Green Tribunal, has also ordered fhat the
Regicnal Monitoring Commitlee Southern Zone will be paid
remuneration and such logistic support as required by
Department of Urban Development Tamil Nadu and will be
entitled to recover proportionate expenses from the member
states and Union Territories in the Southern Zone. And also
advised to mainlain the parity with regard to the remuneration of
Chairperson of the Regional Monitoing committee. The
Committee may function for a period of ane year subject o any
further order, The National Green Tribunal also specified the

reles and functioning of the Regional Manitering committes,
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Draft Minutes of the Regional

Monitoring Committee

meeting held under the Chairmanship of Hon'ble Justice

P.Jyothimani, on

28.09.2018 at

12.30 pm at Oid

. Conference Hall, Secretariat, Chennai -9.

List of participants

1. (HonDle justice
_|__1|1i£!J_._P.]'fD|:hi_l‘l’1ElFlr

wnairman, Regionai Momtonng
Committee |

7. | Thiru.Harmander Singh, 1AS.,

}

Principal Secretary to Government
Municipal Administration & Water
Supply Department, Government of
Tamil Nadu / Member Secretary,
Regional Menitoring Committee

3, 5 ﬂwinﬁ_-ﬁuma'r, 1AS.,

4, | Thiru.G.Prakash, IAS.,

Principal Secretary, Municipal
Administration and Urban
Development, Government of
Telangana
Commissionar of Municipal
Administration, Government of
Tamil Nadu

5. | P.Jawahar, 1AS

6. Thiru.S.Palanisamy, IAS.,

| Puducherry

Secretary, Local Administration,

Director of Town Panchayats,
Government of Tamil Nadu

7. R.Lalitha, IAS

Commissioner (i/c), Greater Chennal
Corporation

B. | Thiru.5.5.5hekarappa, IAS,,

Director, Municipal Administration,
Government of Karnataka

9, Thiru.Mano] Kumar, IF5.,

Member Secretary, Karnataka State,
Pollution Control Board g

10. | Nabanita Ganguly, IFS

Andaman Nicobar Pollution Control
Committee

11. | Thiru.5.5uresh

Regional Director, Central Pollution
Control Board, Bangalore

R.Smitha

Member Secretary, Pondicherry
Pollution Control Committes

{ﬁ.__r R.Vishwanathan

i 14. | N.Ravikiran

Chief Environmental Enginecr,

Telangana Pollution Control Board |
Additional Commissioner, Health
and Sanitation, Greater Hyderabad
Municipal Corporation

15. | N.mahesan -

Chief Engineer, Greater Chennai
Corporation

1 i i
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| l_lEn_ +I{|5hﬂre Kumar Dath Joint Secretary, Lakshadwwp -[

17, | T.A.Thangappan Member Secretary, Pallution Contral |
DI . a Board, Kerala

T+ PR Calray "'-'1|—-.|-|_1- :-'I.i-l-'i'_- =l T_..-.-'I |".F=|-l;a
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; 19, | K.Kannabab DIFEEI:I‘.‘I'F Municipai Admin -:.Lr.:ltl-::n
wa_rnmnnt of Andhra Pradesh |

r 20, | T.K.Sreedevi CDMA, Government of Telungana,
Hyderabad

—

The Ist meeting of the Regignal Monitoring Committee
constituted by NGT was conducted at 12.30 p.m. at Secretariat
in Chennai. It was Chaired by Hon'ble Justice Thiru.Jyothimani
and coordinated by Member-Secretary Thiru Harmander Singh,
LAS., Principal Secretary, Municipal Administration and Water

Supply Department, Government of Tamil Nadu.

e
To begin with Member Secretary § the Principal Secretary,

W
Municipal Administration and Water Supply Department *pnder
whose control the Municipal Scolid Waste management of the
stete of TamilNadu vest welcomed the Hon'ble Chairman and

members of the commiltee.

The Chairman in the introductory remark explained about
the objective of Constitution of Regional Monitoring Committee by
the Wational Green Tribunal, New Delhi which is basically to

ensure proper and effective implementation of Solld Waste




i

dnagement Rules’2016. He also directed that the copy of the

M/s.Almithra patel Judgment  in OP.MN0.199/2014 dated:

. 22.12,2016 to be given to all the member States and requested

the members to ao through the ivdamant o 25 te gyrdareea~d 1og

caoncept fully,

Later all the members States were enquired about the status -

of notification of Solid Waste Management policy. It was reported
tHat except Andaman and Nicobar Islands all ather 7 member
States have notified Solid Waste Management policy. They were
asked to hand over a copy of their Solid Waste Management

policy to the Regional Manitoring Committee.

Thereafter, each state gave a brief account about the
current status of their Solid Waste disposal. They were asked to
submit a brief written statement to the committee. Chairman also
requested to adhere to the timelines prescribed in the Ru]eazand
as intended by the National Green Tribunal and make a
presentation by each State during the next meeting of the

Regional Monitoring Committee.



The Commissioner of Municipal Administration then made a
Icﬁﬂtailﬁct presentation about various steps taken by the Tamil
Naou teimplement the Solid waste Management Rules Including
adoption of innovative approach of decentralized Micro Compost
Centre, disposal of legacy waste by bio-mining, recycling of the
plastic waste by sale through Sanitary workers, despatch of other
types of non saleable plastics to nearby cement factories by
entering in Memorandum of Understanding with them. He also

highlighted innovative models adopted by various UL Bs in this

regard.

The Principal Secretary of Andhra Pradesh mentioned about
the usage of swatch autos in SWM in Hyderabad and adoption of
septage management model in few corporations. He aiso
requested the Regional Monitoring Committee to recommend for
dedicated funds for Solid Waste Management and Septage
Management in 15" Finance Commission Grant.. The Chairman

stated that his request will be examined.

After detailed discussion It was decided to have next
meeting on 30.10.2018 at Bengalury . The Director of Municipal

Administration was asked to infonm Lheir State’s convonlence Lo
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the Member Secretary of Regional Monitoring Committee by

03.10.2018,

The Member Secretary reguested the member States to gel
¢ i eisd | ‘.".".'."l o .:.__I_ bt el G U Vai ol TP o i i i Fhdd e b ek et
of expenditure of the expenses incurred on logistics salary and the

expenses of RLC which will be communicated to them in due course

To conclude, Member Secretary thanked the Chairman and the
participants and expressed hope that this foerum will play effective and
construction role in monitoring implementation of Solid Waste Management
Rules' 2016 in the concerned States and Union Territories which come

under the Southem regicn monitaring Committee.

o~
PO, A
‘-'-._"'\‘q"a ?.. 'ﬁ"’?’# ,--""'r.-_ﬂ.- e
Member Secretary/ Chalrman
Principal Secretary. Regional Monitoring Committee
Municipal administration and (South) Chennai,

Water Supply Department
Government of Tamil Madu
Chennai,
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A 2
Minutes of the Regional Monitoring Committee (South) 2™
Meeting at Vidhan Soudha, Bengalury conducted under the

Chairmanship of Hon’ble Justice P. Jyothimani on 30.10.2018 at
12 Noon.

8

The 2™ Realonal Monitoring Committee (South) Mesting was
convened at Vidhan Soudha, Bengaluru under the Chairmanship
of Hon'ble Justice P. Jyothimani on 30.10.2018 at 12 Noon. The

: PR W VP o
list of participant in the meeting is eaclesed:-

1. [Hon'ble Justice P Jyothimani |Chairman, NGT  Regional
Manitoring Committee (South)

2. |Sri Harmander Singh IAS Principal Secretary (MABWS),
Govt. of Tamil Nadu/ Member
Secretary, NGT Regional
Monitoring Committee (South)

3. | Sri Mahendra Jain 1AS Additional Chief Secretary,
. Urban Development,
Government of Karnataka

4, |Sri. R Karikal Valaven IAS | Principal Secretary (MA&UD),
Govt. of Andhra Pradesh |

5. | &ri Aravind Kumar IAS Principal Secretary (UD),
Government of Telangana

6. | Sri P Sathyanarayana Reddy | Member Secretary, Telangana

IAS State Pollution Control Board
7. |Sri B S Shekharappa IAS | Commissioner, Directorate
Municipal Administration,

Karnataka




—
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9.

"
d
= r....‘#

Sri Wﬁaﬁjﬂﬁ%ﬁﬁ?ﬁﬂﬁ?l Commissioner, Bruhat
| Bengalury Mahanagara Palike

—

Sri G Prakash TAS Commissioner,

Commissionerate of Municioal !

L I

10.[or TRSidevi 148 commissons & "~ Direcior]
| Municipal Admlnistratinn,
| Telangana

11.Sri Randeep. b. 1A | Special Commissionar (5WM),
Bruhat Bengalury Mahanagara
Palike

| 12. | St Manoj Kumar ifs ™~ | Member Secretary, KSPCB

13.(Sr Malar Kannan Idﬁia'ﬁa_s'&ﬁiaﬁ LAB cum |

I Director LAD, Puducherry

14. | Sri V P Jeyaseelan . Dy. __éEc'rEtéE—T{'HEETJ,"
Gavernment of Tami Nadu

15.]Sr Damodhar AT Lu;é_'__'SE:Eta'r?}__Eh?(rarTment &
Forest, UT of Laksha_dwe-ep

16. Erﬁ’ha_igﬁ_l{fﬁ'ﬁ:____ Assistant _Elir'ectur, DMA,

e Telangana e

17. | Sri Sarfaraz Khan Joint - Commissioner (SWM),
Bruhat Bengaluru Mahanagara
Palike

18.[SA 5 Suresh | Regional " Director, Central
Pollution Control Board,
Bengaluru,

19.(Sri D Sekar i Meth_Secre'tETr},_‘f'Eﬁimﬁu_
Pollution Contral Board
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20.|5ri T A Thankappan

Member Secretary,
Pollution Control Board

Kerala

21. | Smt. R Smita

22. 1 5ri Avinash Singh

Member Secretary, Puducherry

|

Pollution Control Committee

Executive Engineer. Andaman!
& WNicopar Pollution Control
Committee

23, | Dr. K H Vinay Kumar

Director EMPRI -

24. | 5r Vijay Kumar

Director, Ecology B
Environment

25. | Sri G, Thirumurthy

Senior Environment Engineer,
Central Pollution  Control
Board, Bengaluru

['26. | Sri A Vijaya Kumar

Joint  Chief  Environmental
Engineer, Andhra Pradesh
| Pollution Control Board

27.| Smt. Shreeroopa Additional Deputy
Commissioner, Bangalore
Urban District’

28. | 5ri P Vishwanath

Bengaluru Mahanagara Palike

Chief Engineer (SWM), Bruhat

29.|5ri Somesh M C

Executive Engineer,
Directorate Municipal
Administration, Karnataka

To begin with Municipal Commissioner, Bruhat Bengaluru

Mahanagara Palike welcomed the Chairman, Member Secretary

and other members of the Committee to Bangalore for the 2™

meeting of the Regional Monitoring Committee constituted by

National Green Tribunal.

—
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'L/ The Chairman in his opening remarks explained the purpose
behind the Constitution of the Regional Level Committee by the

National Green Tribunal. He also requested all the Member

States tn fpslice sad rasr. s il o -

Connected Rules and submit copies of statutory orders / rules

notified so far.

The various States including Andhra Pradesh, Puducherry
and Andaman and Nicobar gave a copy of rules which have been
framed by them. Additional Chief Secreta "y, Urban Development,
Government of Karhataka Informed that they will be notifying

solid waste policy,

Member secretary requested the host State and other states
o make a presentation on the current statis of the

implementation of Salid Waste Management rules.

To begin with Additional Chief Secretary Karnataka made

Introductory remarks on the status of Solid Waste Management

in Karnataka.




Director of Municipal Administration, Kamataka made
presentation of the various steps taken by Government in regard

to Segregation of garbage, door to door collection and processing
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some of the best practices adopted by . l‘ ..........

[l

Municipalities,

Further, the Commissioner, Bruhat Bengaluru Mahanagara
Palike highlighted various strategies, adopted with regard to

Solid Waste Board as mentionad below.

1. Decentralized Stream - wise Processing

shift from open dumping of mixed waste to ensuring
stream-wise segregation, collection & scientific
processing of waste.

2, Separation of Bulk Generators.

Bulk generators are encouraged to set up in-situ systems
or link-up with BBMP Empanelled Vendors to manage
their Waste,

3. Micro Plan for each and every ward,

A Micro Plan is a process of decentralizing the planning
& management of solid waste to the smallest unit, i.e
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by splitting the Ward into Blocks (One Block-750
Household + shops).

There after Principal Secretary, Andhra Pradesh made a brief
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He also mentioned about constitution of State Level Advisory
body on implementation of Solid Waste Management Rules
2016.

Thereafter Director of Municipal Administration, Telengana
made a presentation mentioning about ﬁ:‘:cai sludge management,
Finally Commissioner of Municipal Administration, Tamil Nadu
made a presentation about various innovative practices taken up
by warious cities with regard to door to door collection,
segregation of wastes and processing of wastes. He also
mentioned about lecking -af-the Vellore dump vard as waste is
segregated and processed at micro composite centers.  Thisa
garbage is not sent to a single dumping yard. He also mentioned
about the 67 projects which have already been sanctioned by the
Government to clear the legacy waste ,

In his concluding remarks the Chairman observed that

reprasentative from Kerala have not attended the previous
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:;eetmg [ this meeting and a*ské&h 1thf:- Member Secretary,
Pallution Control Emardll{&rala to inform the Principal Secrets ry,
ta attend the next meeting. He further observed that
reEgianar  Level Committes . first priority to  ensure that
appropriate ::-rahueg and Rules are notified by all States fmlr:rwed
by |mp|ementatlun sa;-u1e ds next step in a time bound manner,

It has been decided that the next meeting will be conducted

In Andhra Pradesh on 26.11.2018,

|

Principal Secretary, Andhra Pradesh assured to fix up venue ..

and make necessary arrangements,
The Chairman , Member secretary and other members also
visited the leachate treatment plant at Bellahalli and Bagalur

landfill to see the various innovative steps taken by Karnataka

Government,
'1. 111'&'\&’ {'ﬁ" F '-} l-\,.-,".h
Member Secretary/ Chairman
Frincipal Secretary, Regional Monitoring Committes
Municipal Administration & (South) Chennai,

Water Supply Department,
Government of Tamil Madu, Chennai,

~L " ETTL



for Solid Waste Management

Letter No,3/RMC1/2018 |- S Y
Regional Menitoring Committee (Southern States) s @,‘f ‘SL |

183, Poonamallee High Read,
Kilpauk, Chennai - 600 010,

Ph, 8 Fax : 044-2645 3200

E-mail : rmesouthswm@gmail com
Fih Gecember £ulo

Subject : Minutes of the 37 Meeting of the Regional
Monitoring Commitiee  (South) held on
39.11.2018.

e e

The 3 meeting of the Regional Monitoring Commiltee (Scuth)

was held under the Chairmanship of Hon'ble Justice Dr P.Jyothimani,

Chairperson, Regional Monitoring Committee (Southern States) for

Solid Waste Management on 29t November 2018 at Tirupati.

The Minutes of the mecting enclosed for necessary action by all

concerned.

Sd/- P.Jyothimani,
Chairperson,
Hegional Monitoring Comumittee (South

. Thiru.Harmander Singh, |LA.S., Member Secretary, Regional
Monitoring Committee [South Zone] & Principal Secretary to
Government, Municipal Administration and Water Supply
Department, Government of Tamil Nadu, Chennai,

. The Additional Chiel Secretary to Government, Urhan Development
Department, Room No.436, Vikasa Soudha, Bangalore.

Thiru. K. Kanna Babu, LA.S_, Director of Municipal Administration,
Andhra Pradesh, Gunur.

Dr.Mithra T., 1.LA.5., Additional Sccretary, Urban Development and
Local Self Government, Thiruvanenthapuram.

Smt. T.K. Sridevi, | A.S, Commissioner & Director of Municipal
Admiriistration, Telangana, Hyderabad.

8ri P. Jawahar, LA.S,, Becrotary, Local Administration Department,
Chief Sccretariat, Puducherry.

Sri. Josmone, Joint Secretary, Urban Development Department,
Andaman f Nicobar, Portblair,

. 8ri AT.Damodar, 1.F.8, BScocretary, Department of Urban
Development, UT of Lakshadweep Administration, Kavaratti.



Sri 8 8uresh, Regional Director, CPCH, Benpalur,
Sri B.S.8.Prasad, Chairman, Andhra  Pradesh State PCH,
Vijayawada.

. 8r . Sekhar, Member Secretary, TNPCE, Chennai

1% 8r B.G. Mohan Krishna. Chief Environment Officer, Karnatalks
SPCH, Bengaluruy,

13. 80 TA. Thankappan, Member Secretary,  Kerala SPCH,
'Ly 11 m ey ey T s

i 5 Viswanadi, Chuer Engineer, Telangana SPCE, Hyderabad,

15, 8ri K. Sajeevan, Chairman, Kerala SPCH

16 Smt B.Smita, Member Secrotary, Pandicherry PCC, Pondicherry.

1/, The Member Secretary, Andaman & Nicobar Islands PCC,
Department of Science & Technology, Dollygung van sadan, Haddo
P.O., Porthla:r

8. The Member Scuretary, Laekshadweep PCC, Department of Scitnce,
Technology & Environment, Kavaratti.

Copy to

o}

The Commissianer,

Commussionerale of Municipal Administration,
Chennai - 600 005,

The Directar,

Directorate of Town Panchayats,

Chennad - 600 108,

The Commissioner,

QGiealer Chennai Corporation,

Chennai — 600 0043,

/ I Forwarded by Order | f/‘%&"

B oy

Superintendent
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Miisutes of the Regional Monitering Committee (South) 3 meeting at Fortune

Select Grand Ridge, Tirupati conducted unde a a nship of Hon'ble
Justice P, Jyothimani on EE"" Movember, 2018 at 12 Moon.
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The 3@ Reqional Monitoring Committee (South) meeting was convened al
Tirupati under the Chairmanship of Jushice P Jyothimanl an 29" November ai 12,00

5 I- =

Sl.No.

e

Hame of the member

Designation

Hon'ble M. Justice
F.Jyathimani

LA

Chairman,

Regional Manitoring Commitiee (South
Zone),

MNational Green Tribunal, Chenna.

Harmander Singh, LA S

i
1

Member Secretary,

Regional Monitorning Commities,
[South Zomne)d Frincipal Secretany 19 ,
Govt.,

Municipal Administration and ¥ater
Supply Depariment, Govt. of Tamil Nadu,
Chennai,

K. Kanna Babu, LA.S

Cirector of Municipal Administration,
Andhra Pradesh, Guntur.

Dr. Mithra T., LAS.

Additional Secretary,

Urban Development and Local Self
Government.

Thiruvananthapuram.

smt. T.K. Sndevi, LA.S.

Commissioner & Director of Municipal
Administration,
TEE_I‘!‘QEI‘E, Hyderabad.

| 8 P Jawahar, LAS

Secretary, Local Administration
Depariment,
Chief Secretariat, Puducherry.

Sii P. Madhusudhan Reddy,
LA.S,

Deputy Commissioner,
Chennai Municipal Corporation, Chennai.

50 Vijay Rama Raju. V, LA,

Gmﬂmlsslhner. T'nipuli Municipal
Corporaton.

SriB.S.S. Prasad

Chaimman,
Andhra Pradesh State PGB,
Vijayawada
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'8 ecretary,
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Lepanment ot Urban Development,
UT of Lakshadweep Adrministration,
Kavarati,

Srl, Bomash, M.C.

Joint Secratary, Urban Developrment Dept,
Andaman & Nicobar, Poriblair
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Member Sacretary, TNPCE.
Chennai

| Executive Engineer, o Tewa
Lirectorate of Municipal administratian,

’ H Kamataka.
Chief En*-'in:]nmenl Officer Ha_}natah;a
5| Sri B .G, Mohan Krishna SPCE.
e | Bl R
16 3 T.A. Thankappan Mamber Secretary, Kerala SPCH,
Thiruva nanthrapuram.
17 Si Viswanadh Chief Engineer,
' Telengana SPCR, Hyderabad.
18 | 51 K. Sajeevan Chairman, Kerala SPGE
RS =y N Member Secretary,
19 Smt R.Smita Pondicherry PCC,
Foandicherry,
a Execulive Director, Swachhata Mission
20 | Pr Ay Kumar Varma Thiruvanathapuram.

To begin with Commissioner Tirupati Municigal Corporation welcomed the

Chairman, Regional Maniloring Commi
Members of the Commitiee for the

Hee (South), Member Sacretary and other
37 Meeling of the Regional Monitoring

Gommittes. The Hon'ble Justics P Jyothimani then made his opening remarks,

The Chairman in his apeEni
constitulion of Regional Level

0 door eoflection, segregation

ng remarks explained the purpose behind fhe
commitiee by the Mafional Green Tribunal Ha has
eld visit In the Tirupat Town on the activities of door
of wasle. Composting of waete in the park He has
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opied that the requirement of land for dumping may not be large if the procassing of
wasle onsite is practiced.

The Member Secretary in his remarks has stated that in the first and second
meetings efforts wera to ascertain policy framework accomplished by the States
Except Karnataka State, remaining states have submitted the SYWM policies. At that
time, it was informed by the Kamataka State that thair SWM Policy will bo notfied
shortly a5 the meetinos with Stakeholders have been completed. Further, the
Member Secrelary s@idd thal a6 pdr the solid Wasie managsmeni Aules, NGl
direchons and other courl directions, 100% door lo door coliection, 100% scurce
sagregation and 100% processing of the wasles are 1o be achieved, Honoe, all the
States must have State level plan of action covenng every ULBs for compliance of
the Solid Waste Management Rules, 2016, Each ULBs can adop! their own
programme like Tirupati.

Recently, the KGT has requesied the RMCs 1o see that the States choose
one model in handing the waste and find out whether the same can be replicated in

cther ULB's. As per the statutory rules, orders issued by the Supreme Court , NGT

and other courts the deadline given in processing and disposal of the Plastic Wasle,
Construction & Demolition waste, Bio Medical Wasie, E-wasle etc. has come (o an
and long back. The states have initlaled action for processing and reating the solkd
wasle and action has to be faken for complele compliance of the rules. In this
regard, the Member Secretary, has requestad the CPCB and Pollution Control
Soards to make ther presentations.

The CPCB represented by its Regional Director, Bangalore and the Member
Secretary of the Tamil Nadu Poliution Control Board made presentations on the
Waste Management Rules L.e. Plastic Waste, Bio Medical Waste, Construction and
Demaliicn Waste & E-wasle and explained the roles and responsibilties of vatious
authorities . ie. wasle generators, producer extended responsibility, State
Government, Local Authorities, Pollution Control Board with reference to compliance
of the rules, All states were requested to come out with Construction and Demaolition
waste management policies preferably by 31.3.2018. Annual reports are yet to be
fumished by all the State Govamments. According to Central Pollution Gontrol
Board, the repart has been filed by Taminadu and Telengana only and f is expected

from other States. Regarding Bio-medical, E-waste and hazardous material, waste
management responsibility is basically with Pollution Control Board's.

Furthier, they also explained the guidelines and notfications ssued and
informed that they are placed in their website and they can be accessed. During the
course of the said presentation, the Hon'ble Chalmman has asked about the interim
arrangements that can be made to handle the Construction & Demolifion \Waste, as
framing of policy and finalizing tha service provider may take some time, The CPCB
and Paollution Control Board officials stated that they will submit clanfication in that
regard, Similary, in the case of E-waste also the Hon'bla Chalrman has asked on the



enforcement mechanism at lower level The CPCE and Poliution Control Buard
officials have informed thal the CPCB has issued guidelines and as per the
guidelines EPR registration is a must and the producer has the extended
raspansibility. The Hon'ble Chairman has expiessed the need on strong IEC
activities. In respecl of the Plastic Waste Managament Rubes, the CPCE officials
have informed that they are conducting meetings with Stakeholders and also
Ivedwing warious natitutions, MGDS ats t cantral (he usane of the plastic cam bans

1 & sz ¥, i et E ST el TR e LildiniBes] . wele 0%e Wican Lo
Bodies have 1o control the retaders and wholasalers, by compulsorily reqistening with
them duly collecting the fees @ Hs. 4,000~ The CPCE/IPCR officials have stated
thal, Plestic which has been selzed in huge quanities can be used for cemant
factones. In the case of Bio Medical Waste, the CPCE officlals have brought to the
notice that they are not being allowed o inspect defense health care faciliies on
secunty reasons. Further, lhe Municipalities shall ensure thal suitable land is
allocatad for development of CBMWITFS as per the guidelines and not 1o mix the Bio
mgdical waste with solid waste. Further, the CPCE officials have informed that they
are making efforts for capacity building of the funclianaries wenking in ULBs cn the
Waste Management Rules, But, there is a lukewarm response in some cases. Tha
Hon'tle Chaimperson has instructed the State Govermments to take action in the
matiar,

On behaif of the State Government of Andhra Pradesh, the Direclar of
Municipal Administration, has submitied presentalicn an the implementation of
Waste Managemeni Rules. The Director, in his presentation narrated broad outiines
on the polices and strategies framed by the Government of Andhra Pradesh on
implementation Solid Waste Management Rules, with technology (IOT and ICTC)
integrated intiatives, operational guidelines issued in the .0 Mz No, 278, micro-
planning, rationalization of the men matenal, implements and vehicles switching over
from the werkers outsourcing to work outsaurcing ete. Unigue inftiatives of the
Government of Andhra Pradesh ie. Real Time Monifonng System by using 10T and
ICTC for caplunng of attendance through facial recognition system, monitonng the
gale fo gale collection with RFID tags and scanners, monitoring of the vehicle
movement with GPS Trackers, managing of garbage vulnerable paints with black
spol management and monitoring syslem by using mobile app intagrating with
command communicalion center established at state Jevel, Further, the Director has
stated thal the Government of AP has established Swachha Andhra Corporation for
hand holding suppon 1o the ULBs in Salid Waste Management and procuremant of
Technologies, deployment of compactors, streel skid loaders ete. 1o the ULBs and
mechanization of the Solid Waste Maragemani, establishment of Waste to Energy
Flants. Waste o compost and waste to biomethanization plants ete. He has also
explained about the Puraseva application and s features aspecially on the
grievances and senices which can be goosssed through the application, Further, he
has also explained on the unique programme initiation of the Government of AP on
the Drones and modular integrated robotics for service delivery manitering. He has
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=lua stated about the status on the establishment of waste 1o energy plants, waste
to compost plants, C&D Wasle processing, reatment of iegacy waste, blo- caping
project in Kadapa etc. He has also presented on the initiatives taken up for capacity
building, Institution building and IEBC activities and formation of federations at Micro
Pocket level, ward level, ULB level, state level and s wversatlity on citizen
engagement in all the aspects for creafing sustainable system of local seff
governancs beyond the SWM,

e
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Government of Telengana, has presented videos on the QDF+, initatives laken up
and establishment of Fecal Sludge Treatment Plant al Siricilla and other plants far
achieving the ODF+, Swachhata initiatives taken up In the Peeralaguda Magar
Panchayat which 5 located In the perphery of the Greater Hyderabad Municlpal
Corporation surroundinge. Achievement of the 100% ODF+. Regutation of the privata
operators who are handing the faecal zludge by issuing licences, tracking of ther
movements with GFS trackers and ensuring of wearing of personal protective gear
by the workers etc. Further, the CDMA, Telengana has stated that in the previous

meefing che has already presented the action taken by the Government of
Telengana.

Then the Commissioner, Municipal Corporation, Tirupall made presentation
on the initiatives taken up by the Municipal Corporation on banning plastic by
passing Council Resolution, measures taken by the Municipal Corporation to control
the plaati-i: usage and waste. He has consulied Chamber of Commerce, Public
Representatives, NGOs, citirens and involved all the citizens by taking up ICC
aciivities on large scale and controlled the one time usage plastic and efiorts are
baing caried out for sustaining the same, He has also presenied about the inltalives
taken up for handiing the Construction and Demolilion waste

Then the Secretary, Envitonmenl and Forest, Unien Temitory, Lakshadweep,
has made a presentation on the Solid Waste policies, strategies and action plan,
implementing agencies, achon taken and achlevemenis made, awareness
programmes conducted etc. In his presentation he has siated that most of lhe
houses have the cattle, hens etc. and ulilizing the food waste for feeding the
livestock and backyard kitchen s emearging trend among the islanders

According to the Principal Secretary, Lakshadweep, there are only 12000
houses in 38 islands which are basically Village Panchayats. The wastes collecled
from house {o house are transpoerled to cenlral garbage respectively

Deputy Commissicner (Health), Greatar Chennal Corporation also made a
brief presentation on their proposed C & D facilty and waste to energy facilty.

The Member Secretary requested to all states to furnish time bound action
plan to achieve 100% door to door collection, source segregation and processing of
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\\_/ wasle ULB wise The Hon'ble Chairman, RMC. in his concluding remarts
appreciated the CPCB, Poliution Controd Board's & State Government preaentations

Hon'tle Chairman has directed the States lo submit documents on the
auctess they have achisved through peoples partieipation. Further, the Hon'ble
Chairmman has requested the CPCB and Pollution Contrel Boards ta creste
awarenoss ameng the public and ospecially ta conduct meeling for the Pallution
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prepared by Tamil Nagu Polution Control Beard consalidating varicus provisions
was handed over to all members. It was also observed thal the meeting has enabled
the members to shame ther views and exparfiences which wil help to impiement
same with greater vigor in their respective States, He has also expressed happiness

on the active parficipation of the officials and the Commiltee members and stated
that this spint shall canlinue.

The next meeting will be held at Trichy on 19" December. 2018
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Harmander Singh Justice Dr.P_Jyathimani
Member - Secretary Chairman,
Principal Sacretary Regional Monitering Committee (South),
Municipal Administration and Water Chennai,

asupply Departmant,
Governmeant of Tarmil Nadu,
Chennai-g
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Minutes of the 4 WMeeting of the Regiomnal Monitoring Committee
[Southern States) for Salid Waste Management held on 20 December
2018 at Tirnchirappalll

The meeting chaired by Hon'ble Justice. Dr. P.Jyothimani, Chairman,

Repional Monitoring Committee {Southern States] was held in Ti'ru::himppaiii
on 20% December 2018.

The Commissioner of Municipal Administration, Chennai welcomed all

the participants. List of participants is annexed.

i}

The Chairman, Regional Monitoring Committee (Southern States)
narrated briefly about the purpose of the meeting as below :

In order to implement the Solid Waste Managcnmm’mﬂna 2016
more effectively, The Mational Green Tribunal formed The Regonal
Monitoring Committee (Southcrn Stales) 1o oversec the Solid Waste
Management activities in the Southern States. The MNational Green
Tribunal formed four Regional Monitoring Committees namely East,
West, South and Central, each headed by a Chairman.

The 1%, 9nd and 3 meeting was conducted in Chennai, Bangalore
and Tirupathi respectively and Fourth meeting is presently being held in
Trichy. The Chairman shared experience of using RFID at household
level by Tirupathi Municipal Corporation by whichs Collection of Garbage
is being monitored directly from the Commissioner’s Office for better co-
ardination with all the concerned authorities and general public.

The chairman also itiformed that Bio-mining of legacy waslc is
permissible. The legacy waste should be reused, recycled or retained for
safe disposal. Dumping is not allowed in any form. Wastes shall be
separated in every house hold ss compostable wastcs and non-
compostable wastes and from the compostable wastes manure shall be
prepared and non-compostable wastes snall be used/recycled and then
safely disposed off,
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(il  The Member-Secretary, Regional Monitoring Committee (South] etressed
the need to achieve 100% door to door colleetion, Source Segregation and
Procesging of Solid Waste,

{iil] Therealter, the Central Polhation Contral Board Oficials, Bangahare have
minde & powerpoint presentation regarding Hazardous and Other Wastes
(Management and Trans boundary} Ruies 2016, In his presentation he
has narrated as follows :

Hazardous and Other Wastes (Management and Trans boundary
Mevement] Rules, 2016 comprises of 6 Chapters, 8 Schedules and 12
Forms and the relevant portions are explained in detail.

He has brought out the significance of the word “heazardous waste”
under the rule. He hag also explain the Basel conventiom of United
“Nations Environment Programme apart from various treat facilities.

The following are the Hazardous Waste handling facilities in Southern

Reglon :
State HW generated No. of TEDF
in lakhs [TPA)
(2016-17)

AP 2.82 1 [Vizag)

Karnataka 4.20 2 [Bengaluru)

Kerala 0.38 1{Kochi)

Puducherry 0.15 0, Captive incinerator, SLI°
_‘I"a.mil Nadu G.40 2 [Gummidipundi, Virudhnagar)
_'t-':innp,ﬂna 277 L {Dindigul Village)

loken from wehsie)
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The member Secretary requested CPCB to share the details of the
operators with ULBs concerned. Chmirman also endorscd their
sugpestion.

On behalf of the State Government of Kerala, the Additional Secrctary
Local Self Government Department made a brief presentation on the
implementation of Waste Management Rules. The Additional Secretary
narrated as follows :
Rural Kerala declared 100% Open defecation free on 1st Hovember
2016
» 1,74,720 new toilets constructed in critical areas- remote tribal
hamlets, water-logged areas and coastal stretches- last mile
connecvily
% Urban Kerala is all sct to declare 100% ODF - 99.7% completed
% Behaviour change through Inter Personal Communication by ASHA
B Kudumbasree workers
+ Mission accomplished through Total Sanitation Campaign, Swach

Bharath Mission & State Plan Fund

Approach to waste management
¥ The [ocus is on Reduce, Reuse & Reeycle of waste, finally achieving
zero waste

¥ Bepgregation of waste at source

i House hold @
Devices (Kitchen bin, bucket composter, ring compost, tti-
bin compost, pipe compost, bio-gas plant, pot compost and
tri-pot compost) of various capacifics distributed to
heuseholds to manage kitchen wastes.

i, Community / Institutional :
Arrobic bins, bio-gas plants, organic waste converters for
housing colonies, apartment complexes and public places
lilkke markets to manage the wasles.

|
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Cleaning public places

Source level composting of bio-degradables

Doar-to-Door collection of non-bicdegradables

Resource Recovery Facility

Captive facilities for Bulk Waste Generators

Enabling Legal framework - Penaltics for violation and enforcement

of Tales

(ireen protocol for waste reduction

s Green protocoel focuses on waste reduction, primanly to provent
the use of disposables through reusable alternatives like
glass/stainless/ porcelain plates/cups/oatleries, 13659
Governmend oflices in the State following groen protooocl.

They conduct regular pre-monsoon cleaning (Arogysjagratha)

Waste management - Progress so far

Total waste generation in Kerala is - 9000 tpd. About 45% of the
biodegradable waste generated is handled through these systems
1,39,B51 biogas plants at households

1320 biogas plants at institutions

G biogas plants at community level

314205 composting plants at HH level

20420 composting plants at institutions

2003 composting plants at community level

About 30 lakh composting pits

10 centralized composting plants

261 Material Collection Facilities (MCFs)

BA Resource Recovery Facilitics {(REFs)

106 Plastic shredding units



Door to door Collection of non-biodegradables
Harithakarmascna (HKS) formed in 1005 LSGIs out of 1034

26358 trained HKS by the Kudumbasree Mission

® 355 HES units operationa! fer door-to-door cellection of non-

biodegradables

Haritha Karma Sena (HKS) or Green Task Force - a Micro
Enterprise Unit formed in each LSGI with 2 persons in each ward
fo do door to deor collection of non-hiedegradable waste & assist in
biodegradable waste management by charging a user fee (Ra.60/-
Ra, 800/- depending on services provided)

The Commissioner of Municipal Adminisiration, Tamil Nedu has
myisted need to create awureness and encoursge the puble in
procticing the Source Segregalion, Trichy Corporation has awarded
% lucky winners with 1 Gram Gold Coin on every Wednesday from
July 2017 to October 2017 through private sponsorship as a part
of awareness programme. So far 31 Nos. of Gold Coins were
distributed

WAY FORWARD

e

The

93 ULBs to become rero waste on ground over a period of next
1B months

Source level biowaste management At Household, Institutional
& Communily level

Establishment of MCFs for secondary storage of non-
biodegradables

Establishment of RRFs for facilitating recycling

Commissioner of Vijayawada Municipal Corporation  [Andhra

Pradesh] made a PowerPoint Presentation ahout various initiates taken

by them in order to keep the City Clean. Special emphasis 13 given on

5
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Conetruction & Demolition Waste Management in the City, which is

nutsnurced 1o @ Private Firm on PPP Model, The Plant put up by them is

nrocessing 100 MT every day. Transportation of waste is in the scope of

bidder, In turn the bidder will collect fee for transportation and

processing of C&DD waste from the publie.

Sanitation Profile of the city
Profile of the City

% Total area of the city - 51.88 5q kms

> Total population - 10,34, 358 { 2011 census|

¥ Noof zanitary wards & Circles - 59 Sanitary Wards & 3 Circles

¥ Mo of Sanitary workers engaged - 3357

" ¥ Quantity of garbage generated and lifted - 550 MTs /day

¥ Approximate Quantity of Wel waste - 275 MTs/day
(50% of 550 MTs) :
Approximate Quantity sent to Vermi Compost units - 20 MTs/day

¥ Approximate Quantity sent to Onsite Compost units - 207 MTs/day

¥ Available Onsite Compost units in VMC -12 Ne's (5 Centralived & 7
De-centralized Units)

Decentralised Composting

¥ 19 decentralized units

¥ 4 methods - OWC, VERMI, BED, WINDROW

» Reduced Transporation Cost

» Efficient turnout time

¥ All Mandis/ Rythu Bazars

F Compost Seliing - SRs/Kg

¥ Caopacity - 210-MT

*

Shredding incresses windrow composting efliciency
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Door to Door basket collection/ primary collection
100% door to door Collection aimed
1 400 workers engaged

L

Twin bin not mandatory

Apartment - Critical Area

P Land fill reduction

Usape of Technology

# Compactor bins - Insitu emptying

¥ Time of lifting reduced to 1/5®

# Solar CC Camera Monitoring of Dumper Bin Station.
¥ 24/7 Monitoring

P Effective Surveillance

C & D Waste Plant

# 100 MT processing Capacity

*» PPP basis

# Transporiation scope included in bidder part

¥  Processing and Transportation fee collectad by bidder
¥ 3 sizes of separation 40mm, 20mm, Gaumn, +2mm, -2mm
School Tollets

¥ Setting standards high

woN Y

» Automatically motivated towards Sanitation and hygiene

» Banitary Napkin vending Machine

¥ Reduced drop outs

# Proving a point

The CPCE officials explained the need for disposal of medicines with
cxpired date and bio-medical wastes effectively, The Covernment of
Karnataka has instructed that ail the Hospitals in the State shall have
their own bio-medical waste disposal facilities and permission to any
Hospitals shall be given only if they have bio-medical waste disposal
facility of their own,



fwitf

[wad]

The Member Secrctary, Tamil Nadu Pollution Control Board informed
that the Government of Tamfl Nadu will ban the use of 14
environmentally dangerous items of plastics from 01.01.2019.

The Member Secretary of Regional Monitoring Commitlee in his remarks
has stated that in the first and second mectings cifforts were 1o ascertain
palicy framework accomplished by the States. And all the UlLHs in each
state should have publish their own solid Wasate Management Rules in
compliance of the Solid Waste Management Fules, 2016 by 31.01.2010,
Each ULB can adopt their own programme. Further Cities { Towns
having more than 1 Lakh population must be closely monitored for =
period of 3 months and take intensive measures (awareness activites in
Schools, Institutions, Offices) for implementation of Sdlid Waste
Management as per the suggestions by the Apex Monitoring Committes
that the video conference. He also addressed the States to furnish
immediately the list of Town /Cities being made their one Takh population
and fo furnish the details of the steps taken so far and requested (o take
iniensive stepe continueusly for 8 momths and send frequent  asd
penodical reports Lo the office of Reglonal Monitoring Committes in this
regard, It is also suggested that Railway premises including stations may
aleo be monitored Railways should slse be engaged in the monitoring
Process,

He also requested all States to fumish action plan to achieve 1009
doot 1o door collection, source segregation and processing of Solid Waste
to the Committee with particulars of the local bodies which have ilready
achieved the rame.

The Hon'ble Justiee and Chatrman, Hegional Monitoring
Committee (Southern States} requested the members o inspect the
Hospitals and to create awareness about the danger involved in
mishandling the bio-medical wastes. If any hospitals found violating the
rules, they ahall be dealt with severely.

g
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The Chairman also insisted the presence of Principal Secretaries ol
Urban Development of concerned States as they are member of Lhe
Regionzal Monitoring Committee.

It was alzo decided that the next meeting will be held at Kochi for
two days from 24.01.2019 to 25.01.2010,

The meeting ended with a vote of thanks.

Sd/- Harmander Singh, Sd/- Justice Dr.P.Jyothimani,
Member Secretary, Chairman
Regional Monitoring Committee Regional Monitoring Committee
[Southern States) / (Southern States),
Principal Secretary, Chennai.

Municipal Administration and Water
Supply Department,

Chennat,
!/ Forwarded by Orderf /
ﬁ g au-[ﬁl'

Superintendent
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The list or participants :

shriHarmondar Singh, 1AS, The Member Secretary, Regional Menitoring
Committee South and Principal Secretary, MA&WS Department,
Goverriment of Tamilnada

ShriG. Prakash, IAS, The Commissioner of Municipal Administration,
Chennal

DeT.Milthra, 1AS, Additional Secretary Local Self Government
Department, Government of Kerala

ShriJ.Nivas, IAS Commissioner, Vijayawada Municipal Corporation,
Government of Andhra Pradesh

Shri Sitd Adhithva Senthil Kumar, IAS, Sub-Cellectar, Erirangam

Shri K.Sajeevan, Chairman, Kerala State Poliution Control Board

ShrT.A Thankappan, Member Secretary, Kergla Staie Pollution Control
Board

ShriA Vijayakumar, Joint Chiefl Emvironmenial Engineer, Andhra
Pradesh Pollution Contral Board

ahri.P. Viswanatham, Chicf Environmental Engineer, Telangana Pollution
Control Board

Shri. [ Sckar, Member Secretary, Tamilnadu Pellution Control Board
Shri. 5. 5uresh, Regional Director, Central Pollution Contral Board,
Bengalur

Smt V. AnjanaKumari, Environmental Engineer, Central Follution Control
Board, Bengalura

Shri b Nerendar, Environmenial Eogineer, Telangana State Pollution
Cemntrol Board

ShriK.Sreenivasa Reddy, Senior Environmental Engincer, Telangana
State Polluticn Contred Board

ShriG Malar Kannan, Director of Local Administration, Puducherry
Shri.M. Adharsh, Commissioner, Pondicherry Municipality

Smt.R.Smita, Member Secretary, Pondicherry Pollution Control
Commitiee

Dr.Remesh, Senior Eovironmental Engineer, Pondicherry Pollution
Contral Comumittes

10
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es of the 5% Meeting of the Repional Monitering Committee

Il.}-
h‘“"?‘?“'jﬂuuthﬂg States) for Solid Waste Management held on 25t January

2019 at Kochi
The meeting chaired by Hon'ble Justice Dr.P.Jyothimani, Chairman,

Reg_mnal Menitoring Committes [Southern States] was held in Kochi on 25%

| d i T4 ‘ 1 0k | S T - LT
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The SmtRGirlja [AS, Director, Urban Affairs Depariment,
Covernment of Kerala welcomed the Chairman, Member Secrelary and other
participants.

: _'.;'_,.l:i]; In his introductory remarks, ShriHarmandar Singh, Member
Secretary, Regional Monitoring Committee (Southern States| thanked the
Additional Chief Secretary for Urban Development Government of Kerala for
the excellent arrangement made for the Regional Monitoring Committese
meeting in Kochi, The members visited many Solid Waste Management sites
including Brahmapuram, which was specifically referred 0 the committee
by the NGT to situdy and report. He reminded the states regarding
submission of actions plan for 100% door to door collection and segregation
in cities with more than ane lakh population. The states were asked to give
the report by 31% Japuary 2019. There was a special mention by the
member secretary regarding the Liguid Waste Management gystems
espécially the decentralised septage treatment facilities and the waler reusc
policy of the State of Tamil Nadu. He also requested all the states to come
up with concretz plans for waste water reuse for industrial purpose
Presentations on Waste Management initiatives by the members stales were
done following thedntroductory remarks by the Member Secrotary:

(ii] Telangana, Kochi Corporation, Kerala State Pollution Control
Board and Tamil Madu presented their initiatives in wasle management

2ECior.

Solid Waste Management Status

1. Telangana
¥ Urban Population — 14.72 million
¥ % of Urban Population — 42%
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Minutes of the 5 Meeting of the Regional Monitoring Committes
[Southern States) for Solid Waste Manapement held on 25% January
2019 at Kochi

B The meeting chaired by Honle Justice, Dr. P Jyothimani, Chairman,

Régional Monitoring Committee [Southern States) was held in Kochi on 25t
Januieme 2019 Tiet of perteiments i= anpeved
The SmiR.Ginja  [AS, Ihrector, Urban  Affairs Department,

Lovernment of Kerala welcomed the Chairman, Member Scoretary and other
participants.

=i} In his ntroductery remarks, ShriHarmandar Singh, Member
Secretary, Regional Monitoring Committee (Southern States) thanked the
Additional Chief Secretary for Urban Development Government of Kerala for
the excellent arrangement made for the FKegional Monitoring Commitiee
meeting in Kochi, The members visited many Solid Waste Management sites
mcluding Brahmapuram, which was aspecilically referred to the committee
by the NGT to study and report. He reminded the slates regarding
submission of actions plan for 100% deor to door colleelion and segregation
in cities with more than one fakh population. The states were asked to give
the report by 319 January 2019. There was a special mention by the
member secretary regarding the Liguid Waste Management systems
especially the decentralised septape treatment faciliies and the water relse
policy of the State of Tamil Nadu, He also requested all the slates to come
up with concrete plans for waste water reuse for industcial purpose
Presentations on Waste Management initiatives by the members states were
dome following the introductory remarks by the Member Secrectary:

[t Telangana, Kochi Corporation, Kerala State Pollution Control
Board and Tamil Nadu presented their initiatives in waste management

aechor,

Solid Waste Management Status

1. Telangana
¥ Urban Population — 14.72 million
F % of Urban Population — 42%

*1
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Waste generation (MTD) - B336 hd / é i\l
{GHMC-5547 + all ULBs 2784 : ‘_’/)

Door to door collection (%) - 95

Segregation at source (%] - 48

Processing (MTD) - 6085 — 65% of total waste

Mo of ULBs practicing composting - 56

L T - o e 1 T iy U e L o PR L
The GHMC is having fully mechanized processing sustem and seientifio
landfill facility in the State.

— - m——

Method Ho.of ULBs Qruantity of waste
processed (TPD)

Dry wiste Recyching 30 THl
Centers {DWRC]
Compnsiing a6 2737
Bromelhanation 1 q
RDF 1 1897

Total 5119
Landhll 1 666
Grand Total BOBS

% A total of 29,238 MT of dry recyclables have been recovered and
recycled from April to November 2018 from the cities where the
WOW Initiative is being implemented.

» GHMC capped 472469 sgmt of Legacy dumpsite at
Jawaharnagar dumpsite. Landfill capping with methane
extraction will lead to GHG emission reduction of about 1.2
lalkchs metric tons  per year,

% The DPRs of 72 ULBs |CD only] were shared with the
Regional Monitoring Committee.

% Revision of the Byelaws for p::nﬂlj:zing violators and user charge
recovery

¥ Upgrading the existing SWM infrastructure
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¥ Stalte Action Flan on Solid Waste Managemen?

_ Categary.  Present ' . Target  Timeline.
et ) -:_ﬁﬁmg—f& s SRR Fmy [ MR
Door tn 'ﬂl:l:-l'-;ll' .
Collection Dday 100% Oct-19
i ML
Segregation 3% 10G% Cet-19
Processing 65% 100% 2022
Scientific Lezs than 10%
Landfill i of total waste 204

2. Kerala - Kochi Municipal Corporation

¥ Area - 94 B lem?
¥ Population - 633553
¥ No. of Households - 1,50,758
# Bxisting facility/practice of sewage treatment and septage
management
% Existing Sewerage Svstern - 5% of the area

< Existing Plant Capacity - 4.5 mld under KWA
- 900 kld under GCDA
% As per socio economic survey, 85% house hald having proper

septic tank.
<+ Septage penerated in Kochi Corporation is 379 KLD /m3 per day
+ 2 Sepiage treatment planis of 100KLD each is operational to
treat the septage generated
< Under aAmrat Mission construction of a New SMLD sowage
reatment plant is tendered at Elamloglam. Project Cost- 13,7 Cr
¥ MNew Proposal Under AMEUT MISSION [Decentralized sewape system
at Division 15,16 & 17)

% Project Cost - 44 56 Cr

% Total Capacity - 4.5 MLD

< Benefitted Population - 27000

% Total arca covered - 3.75 z0.KM | 4% of the total areal
3
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3. Tamil Nadu - Owverview of Commissionerate of Municipal
Administration (11 Corporations and 124 Municipalities)

E

5

i

Urban Population — 31.52 million
¥ % of Urban Population - 48.45%
Waste generation (MTD) - 13894 TPD (GCC-5400 + all ULBs 8494)

Door to door collection (%)

e

o

Corporatons (L1 —2d%

Municipalities {124) - B5%

For Effective Management of the D2D collection under
introduced Battery operated vehicles {one per 400 HH) and Light
commercial vehicles [(One per 1200 HH) for carrying out Primary
collection and the siate is progressively Marching towards
climinating the push carts and tricycles,

Around 7987 no's of Bulk Waste Generators have becn
identified n all the ULBs amd encouraged to set up onsite

[Either individually or opting for common facility) I:Dmpl:ls.til'lg.

facilities as envisaged in SWM Rule 2016

¥ Sepregation at source (%)

-n}
&
P

Corporations (11) — 52%

Municipalities {124] - 62%

Proposed to achieve 100% segregation at souree in 11
Cur putations, 124 Municipaliies before 31.03.201%

¥* Processing [MTD)

o

Decentralized MCCs approach with installed capacity of 3145
TFD = 1382 TPD Garbage Reduction carried out by
implementation of MCCs
= By establishing DMCC, Secondary transportation is
eliminated in Tiuchirappalli, Vellore, Tirunelveli and
Thoothukudi Corporations, Hosur, Avadi, Tiruwallur,
Poonammallee, Thireverkadu Municipalities.,
»  (n the same line of action is being taken to climinate the
secondary transportation in the remaining ULBs in the
subsequetil years.

) g;]“ |
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| * MCLC Infrastructure Development works are in early pace
completion to achieve 10084 processing before October

o
20149,
“ Proposed to construct 5 Mega Bio Gas Bottling projects in
% Coimbatore, Salem, Madurai, Trichy and Tambaram with

combined capacilby of 350 TPD

| SAS Rl TR T T | ( i b L 5 < ot
¥ - B i =1 EMIpheps pibade b I A g 1 T L P

56 Mumcipalities
% 36 nos. of Bie methanation plants are established to process
156 TPD
“+ 84 Nos. of Bio mining projects are takenup and works are in
VAriouS slage
¥ Dry waste colleetion
< Bo far 1,32,363 MT of Plastic waste arc sold and Bs.34.23 Crore
was eamed as revenue and the same was dishursed ta the
sanitary worker and women SHG workers as incentive,
“ Other initiatives - Disposal of Mon Saleable Waste through
Pyrolysis
% 1188 TPD Non Recyclable Waste collected in Tamil Nadu
% 5o far 5320 Tonne disposed to the identified Cement industries
w7 Cement Industries identified for disposal of waste
< Within 100 kkms radius - Transport by Cement industries
% Morethan 100 kms radius - Transport by ULBs
% B3 ULBs entered in to Mol with cements Industries for disposal
of waste
F Big-mining Projects
% Sanctioned - 85 ULBs
% Completed - 2 ULBs (Kumbakonam & Sembakloam)
* Kumbakonam - Total garbage removed 2,00,000 m? and
land reclaimed 12 acres
¢+ Sembakkam - Totzl garbage removed 39,393 m? and land
reclaimed 4.5 acres

@ Onpomg projects in Corporations - 5

a
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53’* Bia-Capping
% In Madurai, Coimbalore and Tirunelveli Corporations Solid
Waste is collected and packed in a closed condition and
maintained in a scientific way known as Bio-capping,.
FEC

+ About 2846 no. of animators, 230 no. of supervisors and 11 nn
of coordinators are being engaged in 664 ULBs in the coeahon of
desirable behavioral chanpes regarding health, sanitation and
solid waste management practices among the public. In
particularly focusing on Door to Door propagation on the
benefits of source segregation.

fiif} Justice Ur.P.Jyothimani, the Chairman, REMC referred to the
teams viasit to CREDAl Waste Manapement activities in the apartments of
Kochi and lauded their efforts. Chielf Operations Manager, CREDAl was
asked to make g presentabion.

% Selected 25 apartment complexes for the implementation of sell
contained waste management system in Kochi
1. CREDAI Eco Composter (Aerobic Microbial Compostirg)

Dimension -6x3x251
Capacity in Kg - 40 kg /DAY

No. of Flats - 40

Area Required - 250 8q L

MNo. of bins - 2 binzs

Power Eequirement - Nil

End product - Compost
Advantage - Manual system

Aren of Inatallation - Terrace Area

Conduct training programme for workers
Waste deposited in CREDAI Eco Composter
Applying Bio culture

Mixing compost to speed np process
Compost ready after 30 days



/ 2. CEREDAI Transhguard |{Anaerobic Processing) .
Capacity -25/35/50/65/80 and 110 kg/DAY

No. of Flats -251to0 110 Flats
Area Reguired 150 Sq. Nt
Power Supply - 3 phase

Power Rating - 0,10 units, day
FLPFS 1 s P T Cotiiiena
Advantage - Fully Avtomatic
Area of Installation © - Ground

< Treatment Efficiency $0% in terms of Solid reduction
%+ Waste can be directly dropped without any pre-processing
< Negligible Power Consumption (Less than 0.10 wnit,/day)
@ Completely sealed and Environment Friendly
% Big Gas obtaned as fuel
¥ Yoarly 16000 tones bio degradable waste processed to compost al
sonrce without usage of Govt. funds. The savings to Govt. @ 4000/
tore Jday i Bs. 6.5 Crores in a year
¥ 3200 tones of Compost generated [ year from  the processing of
bio degradable waste at source.
¥ T80 Tonncs of Non degradable waste transferred to recycling umibs
in year, thereby reducing landfill, {65 Tonnes x 12 months)
¥ The service is Avaudable in 7 cities of Kerala, Tnvandrum,
Kottayam, Kochi, Thrissur, Palakkad , Calicut & Kannur
{ivj Followvang the presentation, the Chairman said the Apex
Committee meeting of NGT held on 19% December 2018 reviewed the solid
wasté management activitics in the country and gave directiong to the states
regarding door to door collection, segregation, trensportation of waste,
managing waste in public places, responsibility of bulk waste generations in
(he states have to abide by that directions.
The Chairman informeéd the members that the Ministry of Housimg
and Urban Affair, Government of India has published 8WM manual and the
states would have recetved it by then. All the states are supposed to rely on

this document to have uniformity throughout the country.

=



? The Chairman then referred to the teams visit e Brahmapuram, Kochi
upon  specific directions of NGT. lle obscrved that he has noticed
improvement over a period and directed that there js needs to do cantinuous
monitoring and the officials have Lo givc a repart on this issue.

The chairman referred Lo the cleaning of Sembakkam Lake in Chennal
thar b prrysireed TS B e Jrepy e Tl placcesm Sl T A e i il
using blomining technology is something unprecedented. The members
should visit such sites and they are entitled o underiake such visilg

The chairman informed the members of the Regional Monitoring
Committee that this meeting will be the last mecting of RMC as the National
Green Tribunal has decided 1o form State Level Monitoring Commitiees
enabling quicker and mere effective monitoring. The Honourable Judges
have been appointed for each State to chair the commtlee,

The Chairman also mentioned that the incumbent Chairman of Kerala
State Pollution Control Board is Shri Ajith Haridas,

The meeting ended with a vote of thanks.

Sd /- larmande: Sugh, Sd/f- Jusuce Dr P.Jvothimani,
Member Secretary, Chairman
Regional Monitoring Commitiee Kegional Monitoring Commitiee
[Southern States) / (Southern Srates),
Principal Secretary, Chennai.

Municipal Administration and Water
Supply Department,
Chennai.

/ Forwarded by Order// .
| Bt

Superintendent




From

Justice Dr.P.Jvethimani,

Chairperson,

Stale Level Monitaring Committee
of NGT for Solid Waste
Management in Tamil Madu,

To

. Tharu, D). Sckar,
Member Secretary,

Board, Chennai,

B

L33, EVR Perivar Rowrl o R

Kilpa ok, Chennai — GOD 010,
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aub.

Ref. ;-

Waler Bupply Depariment,
Chennai

Tamil Nadu Pollution Corntrol

o Thin Harmandar Sineh, A5,

LT Rl AL S s bee aiinl

S0 Thiru, Shambha Kallolikar, 1A S,

Principal Scorctitry,
Environmenl & Fores:
Pepartment, Chonaai.

4. Thiru, Hans Raj Varma. [LA.S.,

Addition Chael Secrciary,
Rural Development and
Panchavatl, Chenna,

3. bDr.Radhakrishnan, 1L.A 5.,
Principal Secretary,
Health & Family Wellar
Department, Chennai,

b, Thiru. 8. Suresh,

Regicnal [Nrccior

Central Pollution Contrel Board,

Hangalore,

Letter No. | fSLC /2018 Dated - L7010 201u

National Green Tribunal, New Delhi_ - Orders of
National Green- Tribunal dated 20.08.2018 -
Constitution of Regional Menitoring  Commitice
[Southern  Stales) modified #5  Stale Level
Monitoring Committee in Tamil Nadu Tribunal

dated 16.01.20019 - Nominating mombers-and First
Mecling intimation - Regarding,

I, Orders ol the National Green Tribunal dated
20.08.2018 in OA.No.60G,/ 2018,

2. Orders of ‘the Nadonal Green Tribunal daled
16.01.20109 in QA No BOR/ 2018

Lol o
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[n the reference 279 cited, the Nativnal Green Tribunal, Principal
Bench, New el directed constinade Lo the Smaie Level Monitors s
Coafpgrattee, Do T vy in the mgdined form

The Swate bevel Monnoving Commaitee b BGT Tor Solel Wasnh

Management tn Tamil Nadu constituted comprising the lollowing

members
3.1 -E._Tmrpirratm | Jugtice Dr. PJvothimani,
' Farmer . Judge, Madras High Court,
Former Judiemm! Member,
T - Matonal Greeo Tnbunal
2. | Member Eecmlar}r The Member E:J:l:rctar_'f.
- — " Tamil Nadu Pollution Cuntrol Board |
3. | Member The Principal Scoretiny, |
Municipal Adminisiration and
- —_ =  Water Supply Depariment
4, {Mcmber  The Mdditional Chiel Seer Lary,
Rural Development and Panchavat HBJ
: I ﬂ_q:Earmte-m
5 | Member | The Principal Secretary,
'Heosmg and  Wrban Developmien!
e == ey Bepartiment o S :
f | Member The Principal ‘*'iccn:tur}-' I
i E-nwrnni‘nr'rl.t ﬂh Forcsl ]}t‘PerrnLrll
T. | Member Thue Fﬂnrlped B{tu_remw,
i (o Health & Family Wellare Dopartment
8. | Member Hepresentative of the Central Poliution
| | Control Board

I this regard, the Chairman convenes Lhe hrst meeting of Lhe
Commitlee on 12.02.2019 al 10.30 a.nm. at Tamil Nadu Scorowrnn
conference hall, Hence, all the Committee micmbers e regquested o

parbeipale wathoul Tl

- ) _.-F""df-rr-
A ’,,.’;:/

Chatrman,
Slate Level Moniinon g Lammilber
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183, Poonamallee High Road,
Kilpauk, Chennai - GO0 010,

Ph. b Fax : 044-2645 3200)

E-mail : rmesouthswimi@gmail com

Letter No.4/SMC1/2018

State Monitoring Committee of NGT
lor Solid Wasta Management in Tamllinadu

19% Febroary 2019

Subject : Minutes of the 1%  Meeting of the State

Monitoring Committee held on 12.02.2019 at
Chennai,

o e g

The 19 meeting of the State Monitoring Committee was held under
the Chairmanship of Hon'ble Justice Dr.P Jyothimani, Chairperson, State
Moniloring commitlee for Solid Waste Management in Tamilnadu on 20
February 2019 at Kochi.

The Minutee of the meeting enclosed for necessary action by all
concerned,

el /- Justice Dr P dyothimani,
Chairpersan
State Monitoring Committee af NGT
for Sohid Waste Management in TamilNadu

To

L Thire.D.Bekar, Member Secretary, Tamil Madu Pollution Centrol Board,
Chenma;, .

2, GhriHarmandar Singh, LA.S., The Frincipal Secretary, Municipal
Administration and  Water Supply Department, Government aof
Tamilnadu.

3. Thiru.Hans Raj Varma, 1A.5. Addition Chiel Secretary, Rural
Development and Panchayat raj Department, Chennai,

4, Thirs.5 Knshoan, LA.8., Principal Sccretary, Housing and Urban Development
Department, Chennal.

4. Tmt Beela Rajesh, LAS.
Depariment, Chennaj,

6. Thira. Shambhu Kallolikar, LAS., Principal Secretary, Environment & Forest
Department, Chennad.

. Thiru.R.Raikumar, Scnior Environmental Engineer, Central Pollutien Corirol
Board, Bangalore.

., Principal Secretary, Health & Family Welfare



I'-’ﬂ')

Loyt

I, The Commissioner,

Commissionerate of Municipal Administration, Chennai - 600 005,

- The Dircctor,

Directorate of Town Panchayats, Chennai - 600 108,

. The Cammmissioner,

Greater Chennai Corporation, Chennai — 600 003,

{ {Forwarded by order//
¥ :l;:l neki i)
'L-'I e £l hﬁf

Superintendent



Minutes of the State Level Monitoring Committee meeting for the Solid
Waste Manspement in Tomilnadu held on 12.02.2019 under the
Chairmanship of Justice Dr, P. Jyothimani, at the Chennai

Ij The Member Secretary, Tamil Nado FPollutlon Control Board
welcomed the Honbbe Justiee De, P Jyothimani, Chairperson of the ‘State
Level Monitoring Committee of NGT for Solid Waste Management and other
members who attended the meeting.

The list of participants attended the mecting is below.

1. Thine. D}Gekar, Member Secretary, Tamil Nedu Pollution Conbrml Board,
Chennal.

2, Thina.S.Krighnan, LAS.,, Principal Secretary, Houging aod Urban
Development Department, Chennal,

J. Thire. Harmandar Singh, 1L.AS., Princigal Secretary, Munlcipal Administration
and Water Supply Department, Chennai,

4. D Radhabwishnan, [AS.,  Principal Secretary, Health & Family Welfars
Department, Chennai.

5. Thiru. Shambhu Koblolikor, LAS., Principal Secretary, Environmenl & Forest
Department, Chenmal,

6. ThinaF.Rajkumar, Scnior Environmental Engincer, Central Pollution Contral
Board, Bangalore.

T. ThiraAlby John Varghese, 1LAS,, Commissioner, Thoothuludi Corporatian

8, Thiru K. Vijayakarthikeyan, LA.B. Commissioner, Coimbators Corporntion

9. Dr.Aneesh Sekher, 1LA8,, Commizeloner, Madurai Corporation

10, Thira. M. Seeni Ajmal Khan, Commissioner, Erode Corporation

11, Mra.P JanalkiRaveendran, Regional Director of Municipal Administration,
Madurai
12.0r..M.Elangovan, Regional Director of Municipal Administration,

Chengalpattu
13, Thirw. Keliathy, Regional Director of Municipal Administration, Thanjayur,
14, Tmt. Sulthana, Regional Directar of Municipal Administrtion, Thiruppar,
15, Dr.C.Vijayakumar, Regional Director of Municipal Adminiatration, Vellore
16, Thiru N Bavichandmn, Cemmiesioner, Trichy Corparatinn
17 Thira. 8 Sivavubramanian, Commissianer, Vellore Corpora tion
18, Thim. K. Sivakumuar, Commissioner, Tiruppur Corporation
19. Thiru. R.Sadheesh, Commissioner, Salem Corporation

II) The Principal Secretary, Municipal Administration & Water
Supply Department presented keynote address and stated that as per the
Hon'hle NGT arders major challenpe ahead wath respect to the compliance of



Solid Wasie Management Rules, 2016, Plastic Waste Manspgemetnn Rules,
9016 and Construction & Demoliton Waste Manapgement Rules, 20164. He
stated thot all the solid, plastic waste along with sewsge need 1o be properly
callected and recycled. He stressed that NGT had earlier levied Tines to the
Corporations of Bangalore & Defhi and recently with the Gudalur
Municipality. He addregsed all the Commissioners to take effective role in
implementation of the Bules and shall be respansible for any lapses.

M) The Additional Chiel Environmental Engineer, THNI'CE made &
presentation on the regulatory compliance by the Locel Bodies, Health Care
Establishments and other concerned Agenciés as per Solid Waste
Management Rules, 2016, Plastic Waste Manmagement Rules, 3016, Bio
medical Waste Management Rules, 2016 and Construction & Demoliion
Waste Management Rules, 2016.

IV} The Chairperson of the State Level Monitoring Commitiee
requested all members of the Commitiees to share their views.

V] The Principal Secretary, Health & Famlly Wellare Department
stated the followings:

» Biomedical wasie generated from around 303 povernment hospitals,
4200 private hospitals, 1000 Primary Health Care Centres are being
transpurted to the Common Biomedical Waste Treatment Facilities.

s All the povernment hospitals and privale hospitals will comply with
the Bio-medical Waste Management Rules, 2016,

V1) The Principal Secretary, Environment & Forest Department stated
the follpwing:

s TNPCE has taken necessary acilans for the compliance of all Wasle
Management Rules, 2016 especially Plastic Waste Managemen! Fules,
2016 & Bio-medical Waste Management Rules, 2016,

= The applications received for grant of authorieation are beinpg handled
in time bound mAnRer.

« Tamilnadu State is emerging a model state with respect to handling of
wiste management and requested all the local bodwes for proper
collection, segrogation and digposal of solid and plastie wastea.

ViI} The Commissioner, Greater Chennal Corporation shared the

following viows:

i



« The source segregation and door to deor collection is the key for
effective implementation and GUC will gtrive hard to meet the
expectations of the State Level Momitoring Committes.

« (CC hae taken steps in B zones out of 15 zones, service based delivery
payment is in practice and not based on the tone of solid waste
collecied.

VIl The Principal Secretary, Municlpal Administration & Water
Supply Department shared the following:

X)
fioll

s All lncal bodies shall ensure that no drain consist of plastic wasle,
sullage, eic.

And also closs ilegal connections to channels and ensure iL

+ Also, Chicken and Mutton stalls shall be reguiated such that blood
and other waste shall not be mixed with the drains. The Banitary
Inspector of the respective urban local body shall be sensitized so a5
to talee necessary action,

« Micro composting / home composting ghall be promoted.

« The seized plastics in view of governmenl ban, may be sent to
pyrolysis plant for producing dicsel and in this regard necessary
asgigtance may be soughl from the Qreater Chennai Corporation.

« Plastic Ban to be empowered strictly by ULE. Buming of garbage's
mist not be taken. Putting mechanism to prompl eniry for sewnges.

« All ULBs implement the SWM work (o aim in the achieve the model
City.

The Chairman of the State Level Monitoring Committee stated the
owing:

This committese was formed and after re-modified (o elfective

implementation of SWM Rules, Dio medical management Rules and

Construction and Demolition Rules in the State Level. It was insisted thal

Bulk Waste Cenerators like Holels, Hospitals, Colleges, Universitics,

Railways must be made to follow {he Bules and the Solid Waste should

never bie mixed with Bio-Medical Waste,

All the government hospitals and private hospitals have to comply with

the Bio-medical Waste Management Rules, 2016, As per order, first

miceting of SMC to take before 15.02.2010. As per the disection of the



Hon'ble NGT, the discusaion of Salid Wasie Management Rules 2016 and
its implementation were effectively carned on.

AL SMC IE was supgesied that our members should follow Kochi, CREDAI
tnodel of waste Management, m the multi-storeyed buildings. Greater
Chennal Corporation must carry out 100 % deor to door collection and
segrogation. When Trichy Corporation and certain Municipalities like
Anskaputhur and Pammal are carnying are the Waste process it muost he
follvwed by Grester Chennai Corporation,

NGTs latest order makes very clear that the Pollution Control Board must
watch the implementation as per the legal mandate. The iasue relating o
Water Pollution im Southern States as well as Northern states of india are
pending many years and it was said that inspite of huge amount spent
nothing friitful has happeoed. In the light of the said position the
Monitoring Committees responsibilities are heavy and Chairperson has
Insisted all members as well as the Commissioners of Corporation
present to take serious note of thiz issue.

The Chairperson has cxplained the historical event as te how Solid Waste
Management has not been implemented as per rules, Inspite of the rules
of 2011 follow by rules of 2006 nothung happened. [t wag in Almitra Paiel
case, the NGT Dethi has given various directions by extending the time
far the implementation and inspite of the same no progress was made.
The NGT has constituted the Regional Level Monitoring Committes which
was Subsequently made as State level Committee for effective
implementation and Monitenng in the order date 19.01,201%. Therefore
as the Committee fo wmplément in the Tamil Naedu State all the
stakcholdrrs shall extend utmoat eo-eperation mnd series of programmes
and visits will be made 1o achieve 100 % source segregation and removal
of legacy waste.

As per BWM Rules, 2016, the bulk waste generators such as high rise
buiildings, hospitals, universities, colleges, Railways must be sengitiged
are siructed 1o treal their solid wastes in their premises. In this regard,
CREDAI shall be entrusted to provide treatment svstems for handling
solied woste tn buildings as heing followed in Cochin, Delhi, Punjab, elc

In Salem Corporation, pood door to door collection of aolid waste s



carried out which need to be [ollowed by all Corporations and
Municipaliies.

= Solid waste management is the prime responsibility of the urban local
bodies and they should fallow bio-miming process apart from composting
pracess of Bio-degradable Waste in decentralized form,

« The NGT has viewed that inspite of formation of Regional Level
Monitoring Committes there is no expected progrese and hence NGT has
directed formation of Monitoring Committee in each States. Based on the
order, a fully fledged Commitiee has been formed in order to implement
Solid Waste Management Rules, 2016 in the States including TamilNadu.

In vew of the above, the following decislons were arrived:

1. The aim of the State Level Monitoring Committes is to show contining
progressive results of compliance Waste Management Rules, 2016 and as
per directions of the Hon'ble NOT, every Corporations and Municipalities
must show periodical progress in respect of Door to Door Collection 100
% segrepation eic,,

2. Pulicy Mole mal Action plans, ULE wise need to be aubmitted by cach of
the local bodies and the following timeline for the implementation of solid
waste manapement to be followed:

{, Notification of ULB wise Policy and

Action plan by all local bodies - 15.03.2019
ii. 100% door to door collection . 30.04.2019
.  100% Source Segregalion - 31052019
iv 100% Processing of solid wasibe . 30.06.2019

3. All local bodies shall conduct sensitization programme invelang
students, traders and publle covering all the ambit of the Waste
Management Rules, 2016 Plastic Waste Management Rule 2016, E-Waste
Manapement Rule 2016 and Bio Medical Waste Management Eules 2016.

4. all the local bodics shall apply for Authorisation under Sclid Waste
Murapement Rules, 2016 before 15.04.2019 and TNPCE, as a statutory
body and Regulative shall grant authorisation based on ment within the
prescribed time limit,

s Action shall be taken against all the manufacturers, traders, retailers,

shop owners as per PWM Rules, 2016 & as per Government notification.



f.

All brand owners of multilayered plastics along with endorsement of EFR
policy by local body shall ebuain Registration from Tamil Nada Pollution
Control Board immed:ately and report to the Commities.

(AL Primiary Health Care Cenlres and Hospitals shall apply for

Authorisation under Bio-medical Waste Management Rules, 2016 before
30.04.2019, The TNFCE shall provide the list of Hospitals who are
authorised with Hio-Medical Weste Management rufes.

All health care establishments shall ensure that Bio-Medical Waste is not
mixed with other solid wastea.

All focal bodies shall furnish details on solid waste manapgement in the
formal prescribed by commitiee copy of which have been communication
and enclosed herewith,

The following nodal officers are nominated for State Level Monltoring

Committee,

1. [ Municipal Administration And Commissioner,

| Water Supply Department Municipal Administration

Z | Enwiranment B Forcst Deparbsenl | The Additional Chief ]
) Environmenlal Engineer, TNFCB

3. | Health Depariment Director of Madical Education e

4. | Rural Development and Panchayat | Director of Rural Devélopment and

___| Faj Depariment . Panchayat Raj

a. [ Housing and Urban Development | Deputy Secretary

6. [ Animal Husbandry Director of Animal Husbandry f

Veterinary Department

It was decided to have pnother meeting f member o fnalise

prigrammes of the Commitbee.

The Meeting ended with a vote of Thanks.

-
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- P
Justice De.Poyothimani,

Chairman

State Monitoring Commities of NGT

for Solid Waste Management in

TamilNadu
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E Minutes of the State Level Monitoring Committeemesting for the Solid Waste C
Management in Tamil Madu held om 29.03.2019 under tho Chairmanship of
Justice Dr. P. Jyothimani, at Chennai

e ] The Principal Secretary, MAWS Depariment welcomed the Hon'ble Justice
Cr.P Jyothimani, Chairperson of the Sitate Level Monitoring Committee of NGT for

o B T L . ey P | TN o LAyr i e e [, S bl N i e iy .
= kS Hails whbg Jha S SX-ThelTh wi (S el ot i L i — ST - |

altended the meeling.

The lizt of parlicipants attended the meeting is below

1-Thiru.S Krishnan, LLAS., Principal Secretary to Government, Housing and
Urban Development Depariment, Channai.

. Thiru. Harmandar Singh, LA.S., Principal Secretary to Govemment, Municipal
Administration and Water Supply Department, Chennal,

3. ThirwShambhuKallolikar, LAS., Principal Secretary o Government,
Envirenment & Fores! Department, Chennai.

4. DrBeecla Rajesh, LAS, Principal Secretary to Government Health and Family
Welfare Department, Chennal.

5. ThiruKarthikeyan, [.AS.,. Commissionar of Municipal Administration,
Department. Channal.

6. ThiruMadusudhan Reddy, LAS., Depuly Commissioner (Health) . Greater
Chennai Corporation.

7. Thiru.D.Sekar, Member Secretary, Tamil Nadu Pollution Control Board Chennai

8 DrPinkylovel Special Secretary to Government, Rural Development &
Panchayat Raj Chennai.

8. Thiru.P.Manimaran, Depuly Secretary to Government, AHO & F Department,
Secretarat

10. Thiru. N.Mahesan, Chief Engineer, Greater Chennal Corporation,

11. Thiru, N.Natarafan, CE. Commisisonerate of Municipal Administration, Chennai.

12. Thiru. A Krishnamoarthy, JCEE, Tamil Nadu Pollution Control Board, Chennai.

13, Thiru, G.Rajendran, SE. Directorate of Town Panchayat, Chennal

14. Dr.ASamuelRajkumar, Executive Engineer, Corporate Offica, {;ha_nnm,

15. Thiru. MalayamanThirumudikan, Jelnt Director, DTP, Chennai.
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I} The Principal Secretary, Municipal Administration & Water Supply

Department has explained the purpose behind the constitution of State Monitoring
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outhnes on the poficles and ttrategies which SLMC is following. Further he stated
that as par the SWM Rules, NGT directions 100 % Door o Door Collection, Source
Segregation and processing of the waste are to be achieved by ULBs. Further
processing faciliation having capacity of processing garbage of 5 lan or more per
dary will have to obtain apd”TNPCE concurrence by 15.04.2019 and alsa submit their
pian of action, He staled that all the solid, plastic waste along with sewage need to
be properly collected and recycled and disposed, All brand owners of multilayerad
piastics along with endarsement of EPR pokcy by local bodies shall cbtain
registration from TMPCHE. He assured that sultable steps be taken o remove the
legacy waste dumped through bio-mining process. He insisted that the SWM rules
have mandated the source segregation of waste in order to channelise the waste to
wealth by recovery, reuse and recycle. Waste generaiors would now have to
segregate wasfe into three streams- Biodegradables, Dry (Flastic, Paper, matal,
Waood, etc ) and Domestic Hazardous wasie (diapers, napkins, mosquite repellents,
cieaning agenis elc) before handing it over to the collecior, Hence citizen's
paricipation in &ll the aspects for creating sustainable sysiem is required. Furthar, ha
has also explained how Micro composiing | Home composting are promoted and all
steps are 1aken to reduce the generation of garbage. The seized ;;'nla$ﬂr;.'!=.. in view of
government ban, are being sent to pyrolysis plant for producing diesel and n this
regard necessary assistance may be sought from the Greater Chennal Corporation.
Plastic Ban to be enforced stricily by ULBs, Bufning of garbages must not be allowed

at any cost. Proper machanism to prompt entry for sewages and being moedulated |

-



A request was made by the Commitlee that all ULBs should confinuous fhy
sending particular regarding periodical progress made in the proper format given by
SMC and the same should be continued,

The Meeting ended with a vote of Thanks by CMA

A
s\t
Harmander Singh Jistice Dr.P. Jyathimani,
Member — Secretary Chairperson
Frincipal Secretary State Maoniloring Committee of NGT
Municipal Administration and Water for Sold Waste Management in
Supply Department, TamilNadu
Governmen! of Tamil Nadu,
Chennai-g
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Annexure No.

River Restoration Committee

Formulation of Committee vide G.O (D) N0.372 Dated : 26.12.18

Minutes of Meeting River Rejuvenation Committee held of 15.03.19
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Action Taken Regort for Solid and Liguid Waste Management on Polluted River

Stretches

I.Mame of the River: Bhavani

Name of the stretch: Sirumugai to Kalingarayan

Wame of the ULE - Gobichettipalayam
Fopulation 63633

MSW Generalion 20TFD
Households 18935

W'el Wasie: 11TPD

Dry Waste - 9 TPD

Doar to Door Collection 100%,
Segragalion: §3%

100% will be achieved before 30.06.19
¢ Liguid waste Generation - 4 S0MLD

L O S S T T

%

-

Wel Waste of 11 TPD is processed as below;

v Micro Compasting Plant {under SBM Fund) =2 Nos. of 7 TPD (Will be pul lo use
i May 207H)

¢ Bio Melhanation Plamt — 1 TPD  (Compleled and pul lo Use)- Gas Used for
Internal Lighting

«  On — Site Composting - 7 locations = 1 TPD { Completed and put to Use)

v Windrow Cornipasting — 2 1THD = Functioning
Dry waste - 9 TPD

v Saleable wasle (Plastic, melal, Rubber etc (@ 5.0 TPD sold out to the identified
vandors & registers are being maintained

+ The Non Bwodegradable waste of 3TPD is stored in the REC a1 Puduswamy koil
stree! and periodcally disposed 1o Mis Ultratech cements EPerundalaiyar Sugar

factory
¢ nerl & Sill-1.0 TPD -~ Stored slong with C&D waste, Used for Filling Low Lying

Mre=as



Ligjuld Waste Managemaont

Gobichettipalayam Municipality generates 4.90MLD of wastewater daly

Fhe blackwater is collected in seplic tanks by indwvidual housenolds

In arder to treal the black water, it is proposed lo establish 201D F&TE at an
eshimaled cost of Rs 2 Bhorare with the financial assislance of ensumng 2019-20
IUCM funding. Expected 1o be completed by Decamber 2019,

Sullage water generated fram the tawn is discharged to Keen palam odar which
belongs o PWD To handle this sullage water, PWD has proposed 1o rejunuyate
the odai al an estimaled cosl of Rs.55 20crote and |o consliuct 8 STP of SMLD
capacity along the thadapall canal sl an estimated cost ol Rs.12.41 crore with
the financial assistance from NABARD and lhe work i expected to complate by
Decomber 2020.

Afler the cempletion of this scheme work, Outfalls in the River Bhavani will bo
slopped permanantly and only treated walar will be discharged

MName of the ULB: Metlupalayam

W

Fopulation:BO247

v WMEW Generation24TPD

L5

n K %

LN

Housaholds: 17076

Wet Waste: 12TPD

Dry Waste: 12 TPD

Door to Doar Collection: 95%

Segregation” 70%

100%; will be achicved befare 30.06 18

Liquid wasle Generstion - 7 0BMLD

Wet Wasto of 12 TPD is processed as boalaw:

Micro Composting Planl - 2 Nos. ol 8 TPD (Wl B2 put 1o vee In May 2018-5BM
Funds)

Sio-Methanation Plam — 1 no, of 3 TPD (Completed and put to Usa)- Gas Used

for Indernal Lighting
On - Site Composting - 3 loeations — 1.0 TPD (Functioning)



Dy Waste — 12 TRD

Saleable waste (plastic, metal, rubber ele., 7.0 TPD sold oul to the dentilied
vendoers & registers are being man@ned

The Mon saleable Non Bindergradable waste of 4 0TPD is slored in the RRC al
Qi Municipal office and panoedically disposed to Mis ACC, Cements.

Inerls & Sill -1 TPD Stored along with C&D waste. Used in Filling Low Lying
Areas

Liguid Waste Management

Mettupalayam Mumcipality generales 7.0BMLD of waslewater daily

To freatl the waste walar, Under Ground Eémrerage scheme work was taken up
and 15 under implementation al an estimated cost of Rs.91 70crore with a STP
capacity of 8.65MLD and il will be completed by June 2020, afler completion of
scheme only lhe lrealed sewage will be discharged

14000 number of house service conneclions will be effecled paraliely during the
proect itselt and  will be complated by June2020.

After the completsn of this scheme work, Outfalls in the River Bhavani will be

slopped permanently and only ireated water will be discharged

Name of the ULB : Sathiyamangalam

L T T T . Y

Fopulation-38194

MSW Genaeration: 12TPD
Households: 11408

Wat Wasle .7 TPD

Dry Waste 5 TPD

Door lo Door Collection: 92%
Segregation BB6%

100% will be achieved before 30 06 19
Liguid wasie Generation ' 2. B0MLD

Wet Waste of T TPD ame processed as below!

¥

i

Micro Composting Planl — 2 Nos. of 6 TPD (Will be put 1o use in May 2019 SBEM
Funds)
On — Zite Composting — 1 location = 0 5 TPD { Completed and put to Usea)

75y
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Windraw Compoasting — 1 TPD {Funatoming)

Ory wasta — 5 TRD

T

%

k|

L

|

Saleable wasta (Plastic, metal & Rubber) 3TPD sald oul to the denlified vendorms

& regislers are baing maintamed.

The Non saleable Non Biodegradable waste of 1.50 TPD is stored in tho RRC at
the compost yard (Athzani road) and periodically disposed lo Mis Ultratech
cements, Ariyalur

Inert &St -0 5TPD Stored along with C&D waste. Used for Filling Low Lymng
Argas

Ligquid Waste Management
sathiyamangalam Municipaity generates 2.90MLD of wastewalor daily

Totreal Ihe waste water, Under Ground Sewerage scheme work was laken up
gnd 18 under implementalion at an estimated cosl of Ra 5 26 crome wilth 2 no_ of
5TPs of §.38MLD capacty and il will be completed by December 2019, after
completion of scheme work the sewage will be discharged into STP:

7200 number of house service connections will be effected parallely during the
projec! lsell and i will be completed on Decomber 2019

After [he completion of this scheme work, Qutfalls in the River Bhavani will be
stopped permanantly,

Nama of the ULB : Erode Corporation

W
W

W

W
¥
¥
¥
i
¥

Fopulation 547833
MSW Generation: 1 70TRD
Household=s: 140365

© Vel Waste BETPD

Crry Waste - 85 TRD

Caor 1o Door Collection: B7%

Seqregalon: 48%

100% Door to Door collection & segregation will be achieved before 2006 15
L iquid waste Generation - 44 59MLD
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Wel Waste of 85 TPD are processed as below:

«  Nicro Composting Flant — 19 Nos of 50 TPD (Will ba completad belore Aug
20159 and 5 Mos of 20 TRD will be completed by Oct 2013 )

¥ On - Site Composting — 25 locations - 5 TPD {Completed and put to uze)

¥ Hio Methanation— 1 nos. of 10 TPD {functioning)

Dry waste = BSTPD

¢ Galeatle waste (Plastic, Metal & Rubber ) of 35 TPD sold oul lo the identified
vendors & registers are being maintained

=,

Ihe Mon saleable Non Biodegradable wasle of 20 TPD is stored in the
eanmarked location al Vendipalayam

LN

It 15 proposed 1o supply 30 TPD of dry wasle to Incinerator  for Combustible Al
ready Available Incinerator - Tnos 5 TPD

« Iner & Sill - 20 TPD Slored along with C&D waste. Used in Filling Low Lying
AIEas

=,

Bio-mining of Varapalayam Dump yard on the banks of River Cauvery-work will
be commenced in May 2019 & compleled in March 2020- Funding under SMART
CITY

Liguid Waste Managemenl

« Erode Corporation generates 44.590MLD of wastewater daily.

;|

la treat the waste water, the mplementation of Under Ground Sewerage
scheme work was laken up and 15 under implementation al an estimaled cost of
Re 2089 27 crore with a 5TP capacity o 50.55 MLD and i1 will be compleled by
December 2019.

As on dale, oul of 72500 connectons, 7274 number of house senvice

W

connections wora effectad and the remaining connections will be effecied befora
December 2019,
» ARer the completion of this scheme work, Qutfalls in the River Bhavani will be

slopped permanently,
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II. Name of the River: Cauvery

Name of the stretch: Mettur to Mayiladuthurai

LR R T N W

Mame of the ULE : Matiur

Populaticn 55200

MSW Generation 15TPD

Households: 12501

Wed Waste: BTPD

Dry Wasle 6 TPD

Doar o Door Collection: §7 %

aegregation: 52%

100% will be achiaved belare 30 06.19

Liguid waste Generation © 5 96MLD

Wet Waste of 9 TPD are processed as bolow:

Micro Composting Plant — 3Mes. of 9TPD (Wil be complelad bofore Junes 20189)

On — Sie Composting — 3 localions - 05 TPD (Compleled and put 1o uso)

Bio Methanalion— 1 no. of 5TPD (Compleled and pul 1o Use)- Gas Used foi
Intermal Lighting in compost yard

Dry waste — 6 TPD

Saleable waste of 4 TPD sold oul Lo the identified vendors & regislers are being

mainianed

The Non saleable Non Biodegradable waste of 1,50 TPD is stored in Ihe RRC al
KombaranKaadu

Inert &Sill 0 50TPD Stored along with C&D waste Used for Filling Low Lying
Areas

Liguid Waste Managemant

Mellur Municipalily generates 5.96 MLD of wastewaler daily

Totreat the waste water, Under Ground Sewerage scheme work s completed
at an estimated cost of Rs 73.09 grore with 2 number of STPs of lalal capaeity
7.20 MLD and is functiening.

As on dale, oul of 15000 connections, 7274 number ol houses service
conneactions ware effectad and the remaining connections will e effected before
August 2019
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After he completion of this scheme work, Outfalls in the River Cauvery will be

siopped permancntly

Mame of the ULB : Komarapalyam

Poputation, 76120

MEW Generation:Z2 TPD

Households 22053

Wal Waste 14TPD

Dry Wasle 8 TPD

Door to Door Collection 100%

Segregation: 100%

100% will be achieved betore 30,0619

Liguid wasle Generation - 5 60 MLD

Wei Waste of 14TPD are processed as below:

Micro Compaosting Planl = 2 Nos of 6 TPD (Compleled and put to useE)
O - Site Composting - 3 localions — 0.5 TPD (Completed and put to use)
Barrel Composting- 1800 nos. of 9 TPD - Funchioning

Diry waste — 8 TPD

o

Sabeable wasle ol 4 50 177D sold out to the wentihed vendors & registers are
bennd rmamntamned

The Mon saleable, Non Biodegradable waste of 3.5 TPD is stored in the RRC al
¢ M Palayam Weekly Markel and penodically disposed to Ponni Sugar mills

Inert & Silt -0 50TPD Stored along with C&D wasie. Used for Filling Low Lying
Areas

Liguid Waste Managemant

Komarapatayam Municipalily generales 5.60MLD of wastewaler daily,

The tlackwater is collectad in septic tanks by individual housaholds.

In order to treat the biack water, il is proposed o establish 20KLD FSTP al an
eslimated cost of Rs.2 S0crore with the financial assistance of ensuing 2018-20
ILUDM funding and s expecled to completed before December 2019.

lo handle the sullage water discharged through 7 nos. of major channels which

conflluence with the nver stretch, il 15 proposed o provide in-situ treatment

o
\S



methodology by providing Screen, Gol {ollowed by Haorizontal planted gravel
filter.

= Tha ULB has prepared detailed estimate for sstablishing ligud wasle reatment
faciity al a cosl of Rs.1054.00 lakh, This fund s proposed to be hed up with
Infrastructure gap filling fund 2018-20 and & expecled o be compisted by
October 20114

Name of the ULB : Pallipalayam

Populahon 44120

MEW Generation; 12 TPD

Households. 12471

Wel Waste: 7TTIFD

Ly Wasle - 5 TPD

Door to Door Collection: 100%
Segregation: 100%

100% will be achieved before 30 .06 19
Liquid waste Generation @ 2.85 MLD

. S, Ve, S, L, 8

Wet Waste of 7 TPD is processed as bhalow:

* Micre Composting Plant — 1 Nos of 2 TPD (Will be compleled before June 2019-
SBM funds)

¢ Bix-Methanaton— 1 no. of 5TPD (Completed and functioming) Gas used lor
streat ighting

D —5TPD

¥ Galeable waste of 3TPD sold out to the identified vendors & regislers are baing
maimained.

v The Non saleable Non Biodegradable waste of 1.40 TRD 15 stored in the RRC al
Avathipalayam

¥ Inerd & Silt -0.60TPD Slored along with CAD wasle Used for Filling Low Lying
Areas

Liguid Waste Management

~ Pallipatavam Municipalily generates 2. 856MLD of waslowalar daily
~ The blackwater is collected in septic lanks by mdividual households



- In arde: o Weat the black water, il & proposed to cluster with Erode STP and
colreated.

- Tonaendle the sullage water discharged through 7 nos. of major channel which
confluence with the nver stretch, it 18 proposed to provide in-situ treatment
methodalogy by providing Screen, Grit followed by Horizontal planted gravel
tiller

» The ULRB has prepared delailed estimate for establishing liquid waste treatment
facility al a cost of Rs.413,00lakh. The fund is proposed to be tied up with
Infrastructure gap filling fund 2019-20 and 15 expected to be completed by
October 2019

MName of the ULB : Kulithalai

«  Populalion:28580

¢ MEW Generation: 7 TPD

v Households B412

« Wel Wasie 4TPD

* [y Waste 3 TPD

+  Door to Door Collecton: 100%

¥ Segregation: 100%

v Liguid wasle Generation - 2.06 MLD

Wet Waste of 4 TPD are processod as below:

< Micro Composting Plant — 2 Nos of 4 TPD (Will be completed befure April 2018-
SBM Funds)

v Ve compaosting — 1 nos, of 4TPD (Compleled and functioning)

v 0On - Site Composling — 5 nos. of 1.0 TPD (Completed and functioning)

Dry waste - ITPD

-------

¢ Salpable wasle of 1.5TPD sold out to the identified vendors & registers are being
rmaniained.
7 The Mon saleable Non Biodegradable waste of 1 TPD s stored in the RRC at

Thannaarpalli




¥ Inert & Sit -DATPD Stored along with CAD wasle Lsed far Filing Low Liirig
Areas

Liguid Waste Management

- Kulithalal Municipality generates 2, 06MLD of wasiewater daily

= The blackwater is collected in septic tanks by indwidual househiolds

- In order fo freat the biack water, construction of 20kid Fecal Sludge Treatment
Plant wark 1s faken up and is in progress at an estimated cost of Rs 2 85Cram
and it will b completed before 31.12.2019 under VDK 2018-19 fund.

» To handle the sullage water discharged through 3 ne. of major channels which
confiuance with the river strelch, it is proposed 1o provide in-siu treatment
methodology by providing Screcn, Gril followed by Honzontal planted graved filler
which wiil freat the sullage and discharge the treated watet inlo the waler course

~ The ULE has prepared delailed eslimate for esiablishing ligusd wasto treatment
facility al & cost of Rs.13.00 lakh. This fund s proposed to be lied up with
Capital Grant fund 2019-20 and is expected 1o be completed by Octobar 2019,

Mame of the ULB : Bhavani

Populatian 40270

MSW Generation: 15 TPD
Households 109408

Wat Wasle: 8 TPD

Dry Waste - 8 TPD

Door to Door Collection: 95%
segregation: B0%

100% will be achreved before 30 068 19
Liquid wasle Generaton 3 36 MLD

TR

Wet Waste of 8 TPD are processed as balow:

v Micro Composting Plant — 2 Nos. of 10 TPE {Completed and functinning)

Dry waste — G TPD

¥ Saleable wasle of 3 5TPD sold oul [o the anlified vendars & registers are baing

mamrgEned



o
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Ihe Mon ealeabls Mon Bisgegradable waste of 1 50TPD s stored in the RRC a!
Varnapuram & Penodically disposed 1o Ullra Tech cement
Inerl & Sill- 1TPD Stored akong with C&D waste. Used for Filling Low Lying Areas

Liguid Waste Management

s

#
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Bhavani Municipalily generates 3.36MLD of wasiewater daily,

The blackwalar is collected in seplic tanks by individual households

In order to lreal the black waler, 11 is proposed Lo cluster with Erode STP and
co-treated

To handie the sullage water discharged lhrough 8 nos. of major channels which
confluence wilh the river stretch, it is proposed o provide in-situ treatment
methodology by providing Screen, Gl followed by Horizontal planted gravel
lille

The ULB has prepared delailed estimate for establishing liquid waste treatment
faciity al a cost of Rs.37.00lakh. This fund is proposed 1o be lied up with
Infrastructure gap filling fund 2019-20 and is excepled to compleled by
October 2018,

Name of the ULB : Kumbakonam

Population: 142143

MEW Generation” 70 TPD

Households 36105

Wet Waste: 41 TPD

Dy Waste - 28 TPD

Door lo Door Collection; 95%
Segiegation: 80%

100% will be achieved before 30.06.19
Liuict waste Generation = 12,80 MLD

Wel Waste of 41 TPD {e processed as below:

Micro Composting Plant - 5 Nos of 20 TPD (Will be completed before April
2019 SBM Funds)

On — Site Composting — 41 nos, of 17 TPD (Will be compleled before Apnl 2018)




Bic Methanaton Plant - 1Mo of STPD - Funclioning
Dry waste — 28 TPD
Saleable wasle of 17TPD sold oul 1o the dentified vendars & regisiers are being

rrginlained

The Mon saleable Non Biodegradable waste of 8 TPD s stered in fhe RRC al
Karnkulam and periodically disposed o Mis Ulra tech Comen

Inert & Sill-3TPD  Stored along with CED wasle. Used for Filling Low | ying
Areas

Biomining — Compieted - Tolal garbage removed 200,000 Cum and Land
reclaimed 12 Acros al Karlkulam

Liguid Waste Management

"
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“umbakonam Municipality generates 12.80 MLD of waslewalcr daily.

To freat {he wasle water, Under Ground Sewerage schemo work is
completed in 45 wards with 1 no. of 17.00 MLD capacily STP and the lreated
sawage waler 15 lel oul as per GOl norme.

To cover the leftout portions of all 45 wards, under AMRUT scheme Under
Ground Sewerage schame work is in progress with rehabilitalion of STP is also
undar progress and it will be completed before June 2020,

Mame of the ULB ¢ Mayiladuthurai

Populalion: 80112

MSW Generabion: 32 TPD
Households: 21867

Wet Waste 18 TPD

Ciry Waste 14 TPD

Deor to Dear Cellection: 100%
Segregation: BO%

100% will be achieved before 30,06 19
Liguid waste Generafion : 5 58 MLD
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Micry Composting Plant — 3 Nos. of 15 TPD (Will be completed befare  Apnil
2(119-58M Funds)

Cn - Sile Composting — 8 nas. of 4 5 TPD (Will be completed before Apnil 2018
ULE General lunds)

Dry waste — 14 TPD

Saleablo waste of 7TPD sold oul 1o the identified vendors & registers are being

Wet Waske of 18 TPD is processed as below:

miEiniained

The Non saleable Non Biodegradable waste of 4.0 TPD is stored in the RRC at
Ananthadhandavapuram Road & periodically disposed to Ultra tech Cement

Inerl & Silt-1 TPD Stored along with C&D wasle. Used for Filling Low Lying Areas
Liguid Waste Managemeant

Mayiladulhural Municipality generates 5.58 MLD of wastewater daily.

To treal the waste water, Under Ground Sewerage scheme work is completed
fully in 22 wards and partially in 7 wards with 1 no of 5.80 MLD capacily STP
and treated sewage water kel out as per GOl nerms.

lo cover the remaining 14 wards (7 wards fully & 7 wards partially) the process
of prepanng Detalled project repon is under progress.

Onee the DPR is ready by Seplember 2018, after the fund Be-up under
apprapriate  schemes, implementation will  cominence and expecled o be
completed by May 2022,

MName of the ULB : Trichy Corporation

Population; 1054854

MEW Ganeration 390TPD
Huuseholds 235576

Wel Waste 222TPD

Dry VWaste . 168TFPD

Door to Door Collection: 100%
Segregabon 92%

100% will be achieved before 31.05.19
Liquid waste Generation 10524 MLD
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Wet Waste of 222TPD is processed as heiow:

v Micro Compasting Plant - 34 MNos. of 168TPD (20 MCCs put fo use and 5 MGCs
will be completed before Apnl 2018-5BM funds)

¥ Bio Methanation Planl —2Nos. Of 7 TPD - Funchioning Gas used in Communily

kitchen & Crematanium

v [n = Site Composting = 28 Nos of 10 TPD (Compleled and pul fo use)

¥ Windrow Compasting — 50 TPD - Funetioning
Dry waste - 168 TPD

¥ Uther saleable wasle {Plaslic, Rubber, Metal olc ) of 101 Tonne sold out In the
dentified vendors & registers are baing maintained

¥ The Non saleable, Non Biodegradablo waste of 50 TPD is atared in the RRC al
all MGGs in 31Localions & Periodically disposead to Ultra Tech Ariyalur

¥ Inert and 5ill 17 TP Stored along with CAD waste. Used far Filling Low Lying
Areas

v Hio mining of Anyamangalam Dump yard —-SMART City funds-will be completed
in Juhe 2021
Liguid Waste Management

= Tnchy Corporation generales 105.24 MLD of waslewater daily

~ To treal the waste water. Under Ground Sewerage scheme work is campleted
fully in 24 wards and partially in 25 wards wilh an STP capacity of SRMLD and
trealed sewage water et out as per GOl nomns.

= To cover the remaining 41 wards {16 wards fully & 25 wards partially) under
AMRUT scheme Under Ground Sewerage scheme work in 2 phases were
taken up for implementation. Of which one phaze will have a 37MLD capacity
STP and it iz expected to be compleled by June 2021 and Phase-ll will bhe
comploled by June 2022,

NL.Mame of the Rivaer: Sarabanga

Name of the stretch: Thathayampatti to T.lonagapadi
Name of The ULB -Idappadi
v Fopulation 56183



MSW Generation: 16TRPD
Households. 14615

et Waste 9 TRD

A

[y Waste . 7 TPD

Door o Dogr Cellecton: 1005
Segregation 86%

100% will be achieved befora 31.05.19
Liguid waste Generation * AMLD

Wet Wasie of 9TPD is processed as below:

Micro Composting Plant — 5 Mos. of 15 TPD (Cempleted and put i use)

On — Sile Compesting - 2 locations — 0.5 TPD (Compleled and pul in use)
Dry waste - 6 TPD

Diher saleable wasie (Plastic, Rubber, Metal etc..) of 4 Tonne sold out to the

identiied vendors & regisiers are being maintainad

The Man saleable Non Biodegradable waste of 2.3 TPD is stored m the RRC at
all MCCs

lnert & Silt — 0.7 TPD Stored along with C&D waste. Used in Filling Low Lying
Areas

Liguid Waste Management

Idappadi Municipality generates 5.20 MLD of wastewaler daily.

The blackwater is collectad in septic tanks by individual households.

in order 1o treal the black water, construction of 30kld Fecal Sludge Treatment
Piant work 18 taken up and s in progress at an estimated cost of Rs.4.0 Crore
and (| will be compizied before 31.12.2019 under IUDM 2018-19 fund

To handle the sullage waler discharged through 22 nos, of major channel which
confiuence with the nver strelch. 1| is proposed to provide in-stu treatment
methodology by providing Screen, Gnt followed by Horizonial planted gravel filler
which will treat the sullage and discharge the treated water into the water course.
The ULB has prepared defalled estimate for eslablishing liquid waste treatment
facility at a cost of Re.250.00 lakh. This fund is proposed lo be tied up with
Capital Grant Fund 2019-20 and is expected 1o be compieted by December
2018,



IV, Name of the River - Tamirabarani

Y

TR R, A K N

Name of the stretch: Pappankuppam to Arumuganan
Mame of the ULB : Ambasamudram

Fopulation: 38850

MW Generalion 15TPD

Heuseholds: 15178

Wel Waste- 9 TPD

Dry Waste : 8 TPD

Ooor to Door Collection 100%

sSaegregation 8%

100% will be achieved befare 31.05.149

Lieyurd waste Genergfion . 2 98MLD

Wet Waste of 8TPD is processed as balow:

Micro Composting Plant - 3 Nos. of 8 TPD (Wil be completed befom Apn 2019)
On - Site Composting — 5§ iocations — 1 TPD (Completed and put in use)

Dry waste - € TPD

Other saleable waste (Plashc, Rubber, Melal elc ) of 3.6 Tonne sold oul 1o the

ientifiod vendors & reqizters are being maintanad

he Non saleable Non Biodegradable waslie of 1.8 TPD is stored in the RRC al
vagalkulam & Perlodically disposed 1o Ultra tech cement, Aryalur

Iner & Sit — 0.6 TPD Stored along with CAD waste Used in Filling Low Lying
Areas

Liguid Waste Managoment

Ambasarmudram Munigipality generales 2.98 MLD of waslewsler daily

The blackwater is collected m septic tanks by individual households

in order lo treat the black water, construclion of 30kid Fecal Sludge Traatment
Plant work 1= taken up and 15 m progress al an estimated cost of Rs 3 15Come
and it will be compleled befoie 31.12.2018 under IUDM 2018-19 fund

To handle the sullage water discharged through 7 nos. of major channel which
confluence with the rver stretch, It is proposed o proavide in-situ treatment
mathodology by providing Screen, Grit followed by Honzontal planied gravel
e
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The ULE has prepared delsiled estimate for establishing liquid waste treatment
facity al a cost of Re.77.00 lakh. This fund is proposed 1o be tied up wilh
Infrastructure gap filling fund 2019-20 and 18 expecled 1o be complated by
Qciober 2019,

Mame of the ULB : Vickramasingampuram

Population 47163

¢ MEW Generation. 21TPD

¥ Households: 19370

¢ Wel Waste 12.60 TPD

¥ DryWasle 840 TPD

¥ [Doar to Door Coliection: 100%

«  Segregation B0%

¥ 100% will be achieved before 31.05.18

v Liguid waste Generation 352 MLD

Wet Wasie of 12.6 TPD is sed as bolow:

v Windrow Composting Plant — 1Ne. Of 3 TPD (Completed and put in use)
v Miore Composting Plant — 4 Nes of 13 TPD (Wil be completed betore April

2014)

Dry wasie - B.40 TPD

o

Ofher saleable wasle (Plastic. Rubber. Metal etc.,) of 5 Tenne sold out to the
identified vendors & rogisters are being maintained.

The Non saleable Non Biodegradable wasle of 2.5 TPD is stored in the RRC at
Dhobi Colony & Penodically disposed 1o India cements, Tirunelvel

Ined & Silt — 0.9 TPD Stored along with C&D waste. Used in Filling Low Lying
Araas

Liguid Waste Managemant

Vickrama singampuram Municipalily generates 3.52 MLD of wastewater daily.
The blackwater & collected in seplic tanks by mdividual households,

in order 1o treat the hiack waler, censtruction of 30kld Fecal Sludge Treatment
Plant work is laken up and is in progress al an estimated cost of Rs.3.00Crore
and it will be completed before 31.12.2019 under IUDM 2018-19 fund
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To handle the sullage waler discharged through 12 nos. of major ehannel which
canfluence with the rver siretch. it 1s proposed Lo provide in-situ lhealmenl
mathodalogy by providing Sereen, Grit followed by Honzonlal planted gravel
filler

The ULB has prepared delaled estimale for eslablishing lguid wasle ireatmeni
faciity at a cost of Rs.1.20crore This Tund s proposed to be hed up with
Infrastructure gap filiing fund 2019-20 and 15 expected 1o be compleled by
COetober 2018,

Name of the ULB : Tirunglvell Corporation

Population: 513284

MSW Genaralion: 170 TPD
Households; 159628

Wet Wasle 87 TPD

Ory Waste | 73 TPD

Dioor to Door Collection: Y4y
segregalion: B0%

100% will bo achievad before 31 06 19
Lol waste Generation | 56 46MLD

Wet Waste of 97TPD is processed as helow:

Iicro Composting Plant — 41 Nos. of 87 TPD (Campleted and pul in use)

On - Site Composting — 4 locations - 75 TPD (Completed and pul n uss)
Bio-Methanation Plan| -1No of 5TPD - Funclioning

Dry waste - 73 TPD

Ofher saleable wasta (Plaslic, Rubber, Moial etc.)of 43 Tonne sold oul g the
dentified vendars & regslers are being maintaine:

The MNon saleable Non Biodegradable waste of 21 TPD g stored in the BREC &
all MCCs in 41 Locations & Panodically dispozed o India cements. Tiruneivel
Inert & Silt — 9 TPD Slored aiong with C&D waste: Used in Filling Low Lying
Areas

Liguid Waste Management

lrunelvedt Corporation generales 56,48 MLD of wastewaler daily
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Te treal the waste water, Under Ground Sewerage scheme work is completed
and functional n 10 wards(fully) and 12 wards(partially) with an STP capacily
of 24 20MLD and treated sewage waler it oul as per GOl norms

To cover the remaining wards (33 wards fully & 12 wards partially) Under
Ground Sewerage schame work in 2 phases ware taken up for implementation
al an estimaled cosl of Rs 729 20crare with financial assistance of AMRUT &
ADH Of which phase-ll sewage generated will be treated in Phase-l STP and
Phase-lll will have a 34.00MLD capacity STP. The scheme is expecied lo be
completed by December 2024

Mame of the River: Thirumanim

MName of the stretch: Salem to Papparapatti
Name of the ULB : Salem Corporation

Population: 913188

MSW Generation: 370 TPD
Households: 234624

Vet Waste: 215 TPD

Dry Wasle . 155 TPD

Moo to Door Collection 100%
Segregation. 74%

100% will be achieved belore 30 0619
| inued waste Goneration 100,03 MLD

Viet Waste of 215 TPD is processed as below:
Micra Composting Plant — 30 Nos. of 150 TPD {Will be completed before April

2019 SEM Funds and
Additional 10 Mos MCC of 50 TPD will be eslablished before Oclober 2019

utilzing Corp Revenue fund

Bio Methanation Plant — 2Nos. - 8 TPD {Completed and funclioning)

On - Site Composting - B6 locations ~ 20 TPD (Will be completed before April
2018)

Dry waste — 155 TPD

Other saleable wastel Plastie, Rubber, Metal etc.,) of 33 TPD sold out to the
mentified vendors & regislers are being maintained.




The Mon saleable Mo Biodegradable waste of 47 TPD & slored in the RRC ai
alt MCCs

nent & Silt = 15 TPD Stored along with C&D wasle al Chelli Chaveli which 18 Km
away from lown. Used for Filling Low Lying Areas

Liquid Waste Managemeont

Salemn Corporation generates 100,03MLD of waslewaler daity

To treat (he waste waler, the implementation of Under Ground Seweragoe
scheme work was taken up and is undar implementalion at an estmaled cost of
Rs.149.39 crore with 4 nos. of STPs with a latal ca pacity of 98.00 MLD

As on date in Packages -t & Il | out of 40000 connections, 2530 no. of Houses
seivice connections were efiecled and the remaining conneclions will be effected
before  December 20118,

Package |l work will be completed by December 2020

Alter the completion of this scheme work. Oulfalls in the River Thirumanimuthar
will be stopped permanently

Vl. Name of the River: Vassita
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Name of the stretch: Manivilundhan to Thiyaganur
Namao of the ULB : Attur

Population: 65200

MSW Genaration- 18TPD

Households 15446

Wet Waste: 10TPD

Dry Waste B TPD

Door to Door Collection: D%
segragation: 84%

100% will be achieved before 30 06 19
Liguid waste Genaration : 445 MLD

Wat Waste of 10 TPD are proposed as helow:
Micre Composting Plant — SNes. of 16TPD (Wl be campleted before Apnl 20718-

SBM rl.ll"lljf-]
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Dry waste — 8 TPD

Oiher saleable wastel Plastic. Rubber, Matal eto,,) of 4 8 Tonne saoid out 1o the
identified vendors & registers are being maintained

The Mon salkeable Non Biodegradable wasle of 24 TPD 5 stored in Ihe
sarmarked location st Thannakudipatayam

inerl and Sit 0.8 TPD slored along with CAD wasle. Used for Filling Low Lying
Areas

Liguid Waste Mapagement

Attur Municipality generates 4. 45MLD of wastewater daily.

I Blackwaler is collected n seplic tanks by individual housaholds

In order to real the black water, construction of 40kid Fecal Sludge Treatment
Plant work s taken up and 18 in progress al an estimated cost of Rs. 4.41 Crore
and it will be completed before 31.12,2019 under IVDM 2018-19 fund.

To handle the sullage water discharged through 3 no. of major channels which
canfluence wilh the river streteh, it is propesed 1o provide in-situ treatment
melhodology by providing Screen, Grit followed by Horzontal planted gravel filter
which will freat the sullage and discharge the treated waler inlo the waler course.
The ULB has prepared delailed estimate for establishing hiquid waste Weatment
taciily al @ cost of Rs. 165 70 lakh. This lund is prepesed (o tied up with Capital
grant fund 2019-20 and s expected to be complated by October 2019.

Hame of the ULE @ MNarasingapuram

Population 26000

MSW Generation 7 TPD

Households. 7316

Wel Wasle: 4TFD

Dry Waste . 3TPD

Door to Door Collection:D4%
Segregation 87%

100% will be achieved before 30 06 189
Liguid wasie Generation = 1.28 MLD

g2



Wet Waste of 4 TPD are proposed as below:

Micro Composting Plant - 3Mos. of 8 TPD (Will be completed befare Apnl 2019
SHBM Funds)
Dry waste — 3 TPD

Other saleable wasle ( Plastic, Rutber, Matal elc) of 1.8 Torme sold oul o the
dentilied vendors & regisiers are being mainlained

The Non saleable Non Biodegradable waste of 08 TPD is stared iy lhe
eammarked location al MCC, Appamasamudhram

Inert and Sit 0.3 TPD slared along with C&D waste. Used Tor Filling | ow Lying
Areds

Liguid Waste Management

Narasingepuram Municipaiity generates 1.28ML0 of wasiewater daily

The blackwater is collected in septic tanks by ndividual households

In erder to freal the biack water, il is proposed to eluster with Attur FETP and
co-lreated

To handie he sullage water discharged through 3 no. of major channals whicl
conflugnce with the river strelch. it is proposed o provide inssity reatment
methodology by providing Screen, Grit followed by Harizontnl planied gravel fillsr
which will treat the sullage and discharge (he treated waler nto the wales course
The ULB has prepared detalled estimale for esfablishing liquid wasle (restment
facility al a cost of Re100.45lakh, This fund is proposed lo be tied up with
Capital grant fund 2015-20 and s expected 1o be compleiad by October 2079,



Directorate of Town Panchayats

Action taken report for Solid Waste Management and liquid waste
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a ement on Po iver tches

Name of the river : Cauvery
Mame of the stretch: Cauvery River - Mettur Stretch

Name of the ULB : Musir|

Population: 28727

MEW Generation:10.50 TPD
Households: 7764

Wet Waste: 6.35 TPD

Dry Waste : 4.15 TFD

Door to Door Collection:100%
Source Segregation: 100%

Liquid waste Generation : 0,800 MLD

Wet Waste of 6.350 TPD are processed by Windrow Compost method.

Dry Waste - 4,150 TPD

Recycable waste (plastic, metal, rubber etc., 1.700 TPD seld out to the
Identified vendors.

The Non Recycable waste of 0,270 TPD periodically disposed to Ariyalur
Cement Factory

Inerts & Silt -2.180 TPD Used in Filling Low Lying Areas.

Plan of action:

L

% Collection, segregation, treatment, disposal are under implementation
in accordance with Municipal Solid Waste management Rules 2016.
Waork Order Issued at an Estimate Cost of Rs.113.53 Lakhs for Disposal
of Historical Waste by Bio-Mining Method.

= Work will be completed by 31.12.2019

N

Was pagement

Muslri Town Panchayat is having 28727 population and generates 0.800
MLD of wastewater daily through 4 Qutfall Channel,



I

—

Iv.

2.

i T T . R T . !

5

I

- The blackwater is collected in septic tanks by Individual househalde.
Sullage water generated from the town s discharged to Mettu Vaikal.

To handle this sullage water, Detalled praject report have been prepared
at an estimated cost of Rs 570.00 Lakhs for treatment and disposal of
sullage water by Eco Ozotex Technology under IUDM for the year
2019-20 and will be completed by March 2020,

After the completion of this scheme work, Outfalls in the Rivar Cauvery
will be stopped permanently and only treated water will be discharged

i r: Ve

Name of the stretch: Cauvery River - Mettur Stretch

Name of the ULB : Sirugamani

Population: 10743

MSW Generation:2.76 TPD

Households: 2801

Wet Waste: 1.29 TPD

Dry Waste : 1.47 TPD

Poor to Doar Collection: 100%

Source Segregation: 100%

Liguld waste Generation ; 0.440 MLD

Wel Waste of 1.29 TPD are processed by Windrow Compost method.

Dry Waste - 1.47TPD

Recycable waste (plastic, metal, rubber etc.0.25TPD scld eut to the
identified vendors,

The Non Recycable waste of 0.940 TPD perindically disposed.

Inerts & Siit -0.28 TPD Used in Fllling Low Lylng Areas.

Collection, segregation, treatment, disposal are under implementation in
accordance with Municipal Solid Waste management Rules 2016.

Liquid Wast gement

slrugaman! Tawn Panchayat is having 10743 population and generates
0.440 MLD of wastewater daily thraugh 8 Outfall Channel.
The blackwater is collected in septic tanks by individual households.



111.5ullage water generated from the town is discharged to puttu ayyanar
Vaikal, Kallu valkal and periya vaikal,

I¥. To handle this sullage water, Detalled project reporl have been prepared
at an estimated cost of Rs 525.00 Lakhs for treatment and disposal of
sullage water by Eco Ozotex Technology and dry land process
technology under IUDM for the year 2013-20 and will be completed by
March 2020.

v. After the completion of this scheme work, Outfalls in the River Cauvery
will be stopped permanently and only treated water will be discharged,

3. Name of the river : Cauvery
Mame of the stretch: Cauvery River - Mettur Stretch - Raja Vaikal

Name of the ULB : Mohanur
Population: 15174

MSW Generation:3.05 TPD
Households: 3890

Wet Waste: 1.453 TPD

Dry Waste : 0.697 TPD

Door to Door Collection: 100%
Source Segregation: 100%

Liquid waste Generation : 0.550 MLD

R . R S TR .
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v Wet Waste of 1.453 TPD are processed as manure by Windrow & Vermi
Compost method and then sold to Farmers.

v Dry Waste - 0,697 TPD

» Recycable waste (plastic, metal, rubber etc., 0.240 TPD sold out to the
identified vendors.

¥ The Mon-Recycable waste of 0.457 TPD pericdically disposed.

» Inerts & Silt 0.900 TPD used for filling pre-identified low lying areas.

» Callection, segregation, treatment, disposal are under implementation In
accordance with Municipal Solid Waste management Rules 2016.

Liquid Waste Management

I. Mohanur Town Panchavat is having 15174 population and generates
0.550 MLD of wastewater dally through 3 Qutfall Channel,



I

The biackwater Is collected in septic tanks by Indlvidual househalds,

I.Sullage water generated from the town is discharged to Raja vaikal.

V. To handle this sullage water, Detailed project report have been prepared
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al an estimated cost of Rs 160.00 Lakhs for treatment and disposal of
suliage water by Reed Bed filker Technology under IUDM for the year
2019-20 and will be completed by March 20240,

After the completion of this scheme work, Cutfalls in the River Cauvery
will be stopped permanently and only treated water will be discharged.

- Name of the river ; Cauvery

Name of the stretch: Cauvery River - Mettur Stretel - Raja Vaikal

Name of the ULB : Velur

Population; 25012

M5W Generation:8,37 TPD
Househalds: 7055

Wel Waste: 5.33 TPD

By Waste : 1,78 TPD

Door to Door Collection:100%
Source Segregation: 100%

Liquid waste Generation : 1.196 MLD

¥ Wet Waste of 5.33 TPD are processed as manure by Windrow & Vermi

11.

Compost method and then sold to Farmers.,

Dry Waste — 1.78 TPD Recycable waste {plastic, metal, rubber etc., 0.270
TPD sold out to the identified vendors,

The Non-Recycable waste of 1,510 TPD pericdically disposed. Inerts & Silt
1.260 TPD used for filling pre-identified low lying areas.

Waork order Issued for Bio mining and construction of Compound wall at
an estimated cost of Rs 47.50 Lakhs and will be completed by 20.09.19.

Liguid Waste Management

Velur Town Panchayat is having 25012 population and generates 1.196
MLD of wastewater daily through 4 Qutfall Chanmel.
The blackwater is collected i sephic tanks by individual households,

HIL.Sullage water generated from the town s discharged to Raja valkal,
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I%. Ta handle this sullage water, Detalled project report have been prepared
at an estimated cost of Rs 150.00 Lakhs for treatment and disposal of
sullage water by Reed Bed filter Technology under IUDM for the year
2019-20 and will be completed by March 2020,

V. After the completion of this scheme work, Qutfalls in the River Cauvery
will be stopped permanently and only treated water will be discharged.

5. Na Ver : very

Name of the stretch: Cauvery River - Mettur Stretch - Raja Vaikal

Mame of the ULB : Punjaipigalur

Population: 25935

MSW Generation:7.20 TPD

Households: 6783

Wet Waste: 3.70 TPD

Dry Waste : 2.95 TPD

Door to Door Collection: 100%

Source Segregation: 90%

100% will be achieved by 30.00.201%9

Liquid waste Generation : 1.600 MLD

Wet Waste of 3.70 TPD are processed by Windrow Compost method.
Dry Waste — 2,95 TPD

Recycable Waste [ Plastic, Metal, Rubber etc., 0.55 TPD sold out to the
identified vendors. '

The Non Recycable waste of 2,40 TPD periodically disposed.

Inerts & Silt - 0.55 TPD Used in Filling Low Lying Areas.

Work under progress at an estimate cost of R5.32 Lakh for Construction of
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Compound Wall and 0.5 Km Approach Road at Existing Resource Recovery
Park and will be completed by 30.05.18.

Liguid Waste Management

1. Punjal Pugalur Town Panchayat is having 25835 population and generates
1.600 MLD of wastewater daily through 3 Outfall Channel.
I1. The blackwater is collected in septic tanks by Individual households,

[11.Sullage water generated from the town is discharged to Raja vaikal,



V. To handle this sullage water, Detalled 150.00 Lakhs for treatment and

6.
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dispasal of sullage water by Reed Bed filter Technolagy under 1UDM
for the year 20019-20 and will be campleted by March 2020,

After the completion of this schema waork, Outfalls in the River Cauvery
will be stepped permanently and only treated water will be discharged.

MNa o & va

Name of the strotch: Sirumugai to Kalingarayan Stretch

fame of the ULB : Bhavanisagar
Fopulation: 7710

M5W Generation:1.72 TPD
Households: 2134

Wel Waste: 1.00 TPD

Dry Waste : 0.720 TPD

Coor to Door Collection: 100%
Segregation: 90%

100% will be achieved by 30.09.2019
Liquid waste Generation : 0.900 MLD.

v Wet Wasta of 1.00 TPD are processed Ly Windrow Compast method.

IT.

Dry Waste - 0.420 TPD

Recycable waste (plastic, metal, rubber etc., 0.005 TPD sold out to the
identified vendors,

The Non Recycable waste of 0,415 TPD perindically disposed,

Inerts & Silt -0.300 TPD Used in Filling Low Lying Areas,

Werk under progress at an  estimate cast of Rs.36.00 lakhs For
Construction of compound wall work and will be completed by
31.05.2019,

Liquid Waste Management

Bhavanisagar Town Fanchayal is having 7710 population and generates
0.900 MLD of wastewater daily through 3 Outfall Channel.
The blackwaler is collected in septic tanks by individual hawsshoids.

[ll.Sullage water generated from the town (s discharged ta Bhavan| river.

v

To handle this sullage water, Detailed project report have been prepared
al an estimated cost of Bs 60.00 Lakhs for treatment and disposal of



sullage water by Nane Bio Ozolyte Technology under IUDM for the
year 2019-20 and will be completed by March 2020.

W, After the completion of this scheme work, Cutfalls in the River Bhavani
will be stopped permanently and only treated water will be discharged.

7. Name of the river : Bhavani

Mame of the stretch: Sirumugal to Kalingarayan Stretch

Mame of the ULB @ Sirumugai

Population: 18323

MSW Generation:3.10 TPD

Households: 5294

Wet Waste: 1.81 TPD

Dry Waste : 1.29 TPD

Door to Door Collection: 78%

Source Segregation: 69%

100% will be achieved by 30.09,2019

Liquid waste Generation : 0.825 MLD,

Wet Waste of 1.81 TPD are processed by Windrow Compost method.

Dry Waste - 1.29 TPD

Recycable waste (plastic, metal, rubber etc., 0.50 TPD sold out to the
identified vendors.

¥ The Non Recycable waste of 0,51 TPD periodically disposed.

Inerts & Silt -0.28 TPD Used in Filling Low Lying Areas.

Solid waste Collected Door to Door and the waste are processed as
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manure in decentrelized method at three places. Action taken to Procured
Land far Resource Recovery Park.,

id W s

I. Sirumugal Town Panchayat is having 18323 population and generates
0.835 MLD of wastewater daily through 3 Cutfall Channel,

11. The blackwater is collected in septic tanks by individual househalds.

111.5ullage water generated from the town is discharged to Bhavani river,

I%. To handie this sullage water, Detailed project reporl have been prepared
st an estimated cost of Rs 200.00 Lakhs for treatment and disposal of



sullage water by Nano Bie Ozolyte Technology under TUDM for the
year 2019-20 and will be completed by March 2020,

Alter the completion of this scheme work, Outfalls in the River Bhavani
will be stopped permanently and only treated water will be discharged.

M i iver : ar

Mame of the stretch: Amaravathi to Madathukulam Stretch

Name of the ULB : Madathukulam

Papulation: 20620

MSW Generation:5.29 TPD

Househaolds: 5761

Wet Waste: 3.17 TPD

Dry Waste : 2,12 TPD

Door to Door Collection: 100%

Source Segregation: 100%

Liquid waste Generation ; 0.504 MLD.

Wet Waste of 3.17 TPD are processad by Windrow Compast method,

Diry Waste — 2,12 TPD

Recycable waste (plastic, metal, rubber etc., 0.50 TPD sold out to the
idantified vendors.

The Mon Recycable waste of 1.1Z TPD periodically disposed.,

Inerts & Silt -0.5 TPD Used In Filling Low Lying Areas,

Work under progress at an estimate cost of RS.23.90 Lakh For
Construction of Compound Wall and Windrow roof work and will be
completed by 31.08.19

Liquid Waste Management

Madathukulam Town Panchayat Is having 20620 population and generates
0.504 MLD of wastewater dally through 5 Qutfall Channe!,

[1. The blackwater is collected In septic tanks by individual households,

[II.Sullage water generated from the town is discharged to west side of

Amaravathy river.

IV.To handle this sullage water, Detailed project report have been prepared

gt an estimated cost of Rs 100,00 Lakhs for treatmont and dispasal of
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sullage water by Nano Big Ozolyte Technelegy under IUDM for the
year 2019-20 and will be completed by March 2020,
V. After the completion of this scheme work, Outfalls in the River Amaravathi
will be stopped permanently and only treated water wlll be dischargad.
9. Name of the river : Sarabanga

Name of the stretch: Thathayampatty to 1.Gonagapadl Stretch

v Name of the ULB : Omalur

v Population: 16279

¢ MSW Generation:5.84 TPD

v Households: 4229

Wet Waste: 3.212 TPD

Dry Waste : 2.628 TPD

Door to Door Collection: 100%

Source Segregation: 80%

100% will be achieved by 30.09.2019

Liguid waste Generation : 0.900 MLD.

Wet Waste of 3.212 TFD are processed by Windrow Compost methad.

Dry Waste - 2.628 TPD

Recycable waste {plastic, metal, rubber etc., 0,300 TPD sold out to the

identified vendors.

The Non Recycable waste of 1.828 TPD periodically disposed.

¥ Inerts & Silt 0.500 TPD Used in Filling Low Lying Areas.

v Work under progress at an estimate cost of RS.110 Lakh for Providing
Protection Wall, Compound Wall, additional Windrow Platform with Shed,
and Bio Mininig for disposal of Historical waste and work will be
completed by 31.12.2019
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I. Omalur Town Panchayat is having 16279 population and generates 1,160
MLD of wastewater daily through 11 Qutfall Channel,

1I. The biackwater s collected In septic tanks by individual househaolds.



111.5ullage water generated from the town is discharged to Sarabanga river.

V. To handle this sullage water, Detailed praject report have been prepared
at an estimated cost of Rs 300.00 Lakhs for treatrment and disposal of
sullage water by Reed Bed Filter / Eca Qrotex Technolegy under TUDM
for the year 2019-20 and will be completed by March 2020,

V. After the completien of this scheme work, Outfalls in the River Sarabanga
will be stopped permanently and only treated water will be discharged.

10. af [ anga

Name of the stretch: Thathayampatty Lo T.Goenagapad| Stretch

¥ Name of the ULB : Poolampatty

¢ Population: 10047

v MSW Generation: 1.52 TED
Households: 2658

Wet Waste: 1.10 TPD

Dry Waste : 0.40 TPD

Door to Door Callection: 69%

Source Seqregation: 60%

100% will be achleved by 31.12.2019
Liguid waste Generation : 0.162 MLD.

Gut of 15 wards, & wards are rural in nature. Many of the households are

“onow
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doing home composting

* Wet Waste of 1.10 TPD are processed by Windrow Composting (De-
Centralised)
Dry Waste - 0.40 TPD

¥ Recyclable waste (plastic, metal, rubber etc,, 0.300 TPD sold out to the
Identified vendors.

¥ The Non Recyclable waste of 0.10 TPD perindically disposed.

= Inerts & Silt 0.02 TPD used In Filling Low Lying Areas,

¥ Lollection, segreagation, treatment, disposal are under implementation in

accordance with Municipal Solid Waste management Rules 2016,

Liouid Waste Management



1. Poolampally Town Panchayat |5 having 10047 peopulation and generates
0.162 MLD of wastewater daily through 5 Qutfall Channel.

II. The btackwater is collected in septic tanks by individual households.

111.Sullage water generated from the town Is discharged to private
agriculture land.

1. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 50.00 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter Technology under TUDM for the year
2019-20 and will be completed by March 2020.

W, After the completion of this scheme work, Dutfalls in the River Sarabanga
will be stopped permanently and only treated water will be discharged.

11. Mame of river :

Name of the stretch; Vasista Stretch

Name of the ULBE : Pethanaikanpalsyam

Population: 17678

MSW Generation:2.83 TFD

Households: 4611

Wet Waste: 1,330 TPD

Dry Waste : 0.916 TPD

Door to Door Collection: 100%

Source Segregation: B0%

100% will be achieved by 30.09.2019

Liquid waste Generation : 0.520 MLD.

Wet Waste of 1.330 TPD are processed by Windrow Compost method.

¢ Dry Waste - 0.916 TPD

¥ Recycable waste {plastic, metal, rubber etc., 0.150 TPD sold out to the
ldentlfied vendors.

¥ The Non Recycable waste of 1.330 TPD periodically disposed.

< Inerts & Silt -0.580 TPD Used in Filling Low Lying Areas.

Work under progress at an estimate cost of RS5.60 Lakh for Providing

protection Compound Wall and additional Windrow Platform with Shed and

work will be completed by 31,12.2020.
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I Pethanaikanpalayam Town Panchayat is having 17678 pepulation and
generates 0.520 MLD of wastewater dally through 3 Outfall Channel.

II. The blackwater is collected in septic tanks by individual households.

il1.5ullage water generated from the town Is discharged to vasista river.

IV. To handle this sullage water, Detailed project report have been prepared
al an estimated cost of Rs 120.00 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter under IUDM for the year 2019-20 and
will be completed by March 2020,

V. After the completion of this scheme work, Outfalls in the River Vasista will
be stopped permanently and only treated water will be discharged.

132. Name of : i

Name of the stretch: Vasista Streteh

¥ Name of the ULB : Yethapur

v Fopulation: 11626

« MSW Generation:2.90 TPD

* Househalds: 2866

« Wel Waste: 1,670 TPD

* Dry Waste : 1.010 TPD

v Doorto Doar Collection:81%

“ Source Segregation: 78%

100% will be achieved by 31.12,2019
Liguid waste Generation : 0.490 MLD,

~ Wet Waste of 1.670 TPD are processed by Windrow Compost method,

~ Dry Waste - 1.010 TRD

~ Recycable waste {plastic, metal, rubber etc., 0.24 TPD cald out to the
Identified vendors,

= Inerts & Silt -0.420 TPD Used in Filling Low Lying Areas,

- Work under progress at an estimate cost of RS, 100 Lakh for Providing
Protection Wall, Compound Wall, additional Windrow Platform with Shed,
and Bio Mininig for disposal of Historical waste and the work will be
complated by 31.12.20149,

Liguid Waste Management



I. Yethapur Town Panchayat s having 11626 population and generates
0.490 MLD of wastewater daily through 3 Qutfall Channel.

1. The blackwater 15 cellected in septic tanks by individual households.

111.Sullage water generated from the town |s discharged to vasista river.

I¥. To handle this sullage water, Detailed project reporl have been prepared
at an estimated cost of Rs 100.00 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter under IUGM for the year 2019-20 and
will be completed by March 2020,

V, After the completion of this scheme work, Cutfalls in the River Vasista will
be stopped permanently and only treated water will be discharged.

13, Name of the river : Vasista
Mame of the stretch: Vasista Strecch

Name of the ULB : Belur

Population: 9260

MSW Generation:1.75 TPD

Households: 2290

Wet Waste: 1.400 TPD

Dry Waste ; 0.350 TPD

Daor to Door Collection:88%

Source Segregation: 80%

100% will be achieved by 30.09.2019

Liquid waste Generation : 0.460 MLD.

Wet Waste of 1.75 TPD are processed by Windrow Compast method.
Dry Waste - 0.300 TPD

v HRecycable waste {plastic, metal, rubber etc., 0.075 TPD sold out to the
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identified vendors,

=

The Non Recycable waste of 0.225 TPD periodically disposed.
Inerts & Silt 0.410 TPD Used in Filling Low Lying Areas.
¥ Collection, segregation, treatment, disposal are under implementation In

accordance with Municipal Solid Waste management Rules 2016.
Liquid Waste Management



I Belur Town Panchayat s having 9260 population and generates 0.460
MLD of wastewater daily through 3 Dutfall Charinel.

[1. The blackwater is collected in septic tanks by individual households.

lLl.Sullage water generated from the town s discharged to vasista river.

[V.To handle this sullage water, Detalled project report have been prepared
ai an estimated cost of As 100,00 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter Technology under 1UDM for the year
2019-20 and will be comn|ated by Mageh NN,

V. After the completion of this scheme work, Qutfalls In the River Vasista will
be stopped permanently and only treated water will be discharged.

14, iz of river : m i

Name of the stretch: Thamirabaran! River Stretch (Nerth Canal}

“ Name of the LILB ; Srivaikundam

v Population: 15847

* MEW Generation:4.20 TPD

¢ louseholds: 4159

Wet Waste: 1.500 TPD

Dry Waste : 2,500 TPD

Door te Deor Collection: 100%

Source Segregation: 1005

¥ Liguid waste Generation ¢ 0.700 MLD,
~ Wet Waste of 1.50 TPD are processed by Vermi Compaost methad,
= Dry Waste - 2,50 TPD
~ Recycable waste (plastic, metal, rubber etc., 1.00 TPD sold out to the
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identified vendors,

= The Non Recycable waste of 1.50 TPD periodically disposed.

= Inerts B Silt -0.20 TPD Uszed in Filllng Low Lying Areas.

= Work under progress at an estimate cost of RS.27.90 Lakh for infra
facility and will be completed by 31,08.2019.

Liguid Waste Management



I. Srivalkundam Town Panchayat is having 15847 population and generales
0.700 MLD of wastewater daily through 2 Outfall Channel.

1. The blackwater is collected in geptictanks by individual households.

11.5ullage water generated from the town is discharged to North canal of
TEI'I"IlI'Elth!’EIF‘{ river.

IV.To handle this sullage water, Detalled project report have been prepared
at an estimated cost of Rs 53.00 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter Technology under JUDM for the year
2019-20 and will be completed by March 2020.

V. After the completion of this scheme work, Outfalls In the River
Thamirabharani will be stopped permanently and only treated waler
will be discharged.

15. r: Thamira

Mame of the stretch: Thamirabaranl River Stretch

¥ Name of the ULB ; Authoor

¥ Population: 10138

MSW Generation:2.00 TPD
Households: 2555

Wet Waste: 1.500 TPD

Dry Waste : (L.500 TPD

Door to Door Collection: 100%:

Source Segregation; 100%

¢ Liquid waste Generation ! 0.500 MLD.

%,
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v Wet Waste of 1.50 TPD are processed by Verml Compost method.
v Dry Waste - 0.500 TPD
» Recycable waste (plastic, metal, rubber etc,, 0.20 TPD sold out to the
identified vendors,
The Non Recycable waste of 0.30 TPD periodically disposed.
# Inerts & Silt -0.00 TPD Used in Filling Low Lying Areas.
» Work under progress at an estimate cost of RS5.95.30 Lakh for

'\-1:'

Construction of Compound wall, Retaining wall, Shed, Watch man
Shed, Roads, Lighting and Toilet Facllities and will be completed by
31.08.19

98



Liguid Waste Management

Vi Authoor Town Panchayat is having 10138 Population and generates
0.500 MLD of wastewater daily through 1-Outfail Channel,

VIL.  The blackwater is collected in septic tanks by individual househalds,

I. Sullage water generated from the town Is discharged to Tamirabharani
river,

IT. Ta handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 30.00 Lakhs for treatment and disposal of
sullage water by Aeriation Technology under IUDM for the year 2019-
20 and will be completed by March 2020,

IILAfter the completion of this scheme work, Outfalls in the River
Thamirabharani will be stopped permanently and only treated water
will be discharged.

16. Name of the river : Thamirabharani

Name of the stretch: Thamirabaranl River Stretch

» MName of the ULB ® Eral

= Population: 10559

» MSW Generation:2.85 TPD

# Households: 2388

=~ Wet Waste: 1.710 TPD

~ Dry Waste : 0.760 TPD

# Door to Door Collection:27%

= Source Segregation: 55%

# 100 % will be achieved by 31.12.2019

= Liguid waste Generation : 0.600 ML,

~ Wel Waste of 1.71 TPD are processed by Vermi Compast method,

=~ Dry Waste - 0,760 TPD

- Recycable waste (plastic, metal, rubber etc., 0,300 TPD sald out to the
identitied vendors,

= The Non Recycable waste of 0.460 TPD periadically disposed.

» Inerls & Silt -0.38 TPD Used in Filling Low Lying Areas.



# Work under progress at an estimate cost of R5.15.00 Lakh for
Construction of Campeund wall, Water Supply and Vermi Compost and
will be completed by 31.08.1%

Liguid W M

1. Eral Town Panchayat is having 10599 population and generates 0.600
MLD of wastewater daily through 2 Outfall Channel.

1. The blackwater is collected in septic tanks by Individual househaolds.

[11.Sullage water generated from the town Is discharged to North canal of
Tamirabharani river.

IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 60.20 Lakhs for treatment and disposal of
sullage water by Reed Bed Filter Technology under IUDM for the year
2019-20 and wlll be completed by March 2020.

V. After the completion of this scheme work, Outfalls In the River
Thamirabharanl will be stopped permanently and only treated water
will be discharged.

17. Name of the river ; Thamirabharani

Mame of the stretoh: Thamirabarani River Stretch

Mame of the ULB : Alwarthirunagari

Population: 9500

MSW Generation:1.57 TFD

Households: 2375

Wet Waste: 0,840 TPD

Dry Waste : 0.560 TPD

Door to Doar Collection:94%

Source Segregation: 90 %

100 % will be achieved by 30.09.2019

Liquid waste Generation : 0.164  MLD.

Wet Waste of (.84 TPD are processed by Vermi Compost methaod.
¥ Dry Waste - 0.56 TPD

» Recycable waste (plastic, metal, rubber etc., 0.20 TPD sold out ko the
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identified vendors.



» The Non Recycable waste of 036 TPD periodically disposed,

» Inerts & 5ilL -0.17 TFD Used In Filling Low Lying Areas,

= Collection, segregation, treatment, disposal are under implementation
in accordance with Municipal Salid Waste management Rules 2016,

L. Alwarthirunagan  Town Panchayat is having 9500 population and
generates 0.164 MLD of wastewater daily through 3 Outfall Channel,

[1. The blackwater is collected in septic tanks by individual househaolds,

lI1.Sullage water generated from the town e discharged to South canal of
Tamirabharani river,

IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 76.20 Lakhs for treatrment and disposal of
sullage water by Foo Qrotex Technology under IUDM for the year
2013-20 and will be completed by March 2020,

V. After the completion of this scheme waork, Outfalls in the River
Thamirabharani will be stopped permanently and only treated water
will be discharged.

18, e i i Th ranj

Name of the stretch: Thamirabarani River Stretch

- Name of the ULB : Thenthiruperai

= Population: 4934

» MSW Generation:0.750 TPD

= Households: 1276

~ Wet Waste: 0.340 TPD

« Dy Waste : 0.310 TPD

= Door to Door Collection: 100%

= Source Segregation: 100 %

# Liguid waste Generation : D.400 ML,

= Nearly 30 to 40% of of Hausehold are practicing home compaosting
process. Town panchayats are also encouraging the home composting,
Wet Waste of 0.340 TPD are processed by Vermi Compost method.

~ Dry Waste - 0.310 TPD



#» Recycable waste (plastic, metal, rubber etc., 0.100 TPD sold out to
the identified vendors.

» The Non Recycable waste of 0.250 TPD periodically disposed,

# Inerts & Silt -0.10 TPD Used in Filling Low Lying Areas.

» Work under progress at an estimate cost of R5.41.40 Lakh far
Construction of Windrows platform , water supply and Vermi shed are
in progress

Liquid Waste Management

I. Thenthiruperal Town Panchayat is having 4934 population and generates
0.400 MLD of wastewater daily through 1 Qutfall Channel.

I1. The blackwater is collected In saptic Lanks by Individual households.

111.S5ullage water generated from the town is discharged to Town Panchayal
own land and private land.

IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 30.20 Lakhs for treatment and disposal of
sullage water by Eco Ozotex Technology under IUDM for the year
2019-20 and will ba completed by March 2020.

\, After the completion of this scheme work, Outfalls In the River
Thamirabharani will be stopped permanentiy and only treated water
will be discharged.

19, Hame of the river ; Thamirabharani

MName of the stretch: Thamirabarani River Stretch

Name of the ULE ; Mukkudal
Population: 16755

MSW Generation:d,30 TPD
Households: 4137

Wet Waste: 2.58 TPD

Dry Waste : 1.72 TPD

* Door to Door Collection: 100%

¥ Source Segregation: BS %

# 100% will be achieved by 31.10.201%
# Liguid waste Generation ; 0.070 MLD.
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# Wet Waste of 2 S8 TPD are pracessed by Windrow Campast method,
Dry Waste - 1.72 TPD
Recycable waste (plastic, metal, rubber ete,, 0.50 TPD scld out to the
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identified vendaors,

The Non Recycable wasts of 0.50 TRD periodically disposed.

Inerts & Silt 0.50 TPD Used in Filling Low Lying Areas.

Work under progress at an estimate cost of RS.128 Lakh for Providing
Canstruction of Windrows Platform, Store Room, Watchman Shed,
Mahinery Room, Vermi Compost Cubical And Providing Fencing
JAnterlocking paver black road And Water Supply Toilet Arrangement At
Compost Yard and the work will be completed by 31.08.2019.

Liquid Waste Management
l. Mukkudal Town Fanchayat is having 16755 population and generates
0.070 MLD of wastewater daily thriough 2 Outfall Channel,
IL. The blackwater is collected In septic tanks by individual households.

ll.Sullage water gencrated from the town |s discharged to Velladai
Channel.
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IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 30.00 Lakhs for treatment and disposal of
sullage water by Eco Dzotex Technology under [UDM for the year
2019-20 and will be completed by March 2020,

V. After the completion of this scheme work, Outfallz in the River
Thamirabharani will be stopped permanently and only treated water
will be discharged.

20. Name of the river ; Thamirabharani

Name of the stretch: Thamirabaran River Stratch

= Name of the ULB | Gopalasamudram
~ Population:11228
~ MISW Generation:1,42 TPD



# Households: 28290

F Wet Waste: 0.310 TPD

# Dry Waste : 0.400 TPD

¥ Doorto DD:DI'LCEHEL'HEH : 100%:

# Source Segregation: 85 %

F 100% will be achleved by 31.10.2019

¥ Liguid waste Generation : 0,500 MLD.

¥ MNearly 30 to 40% of of Household are practicing home composting

process. Town panchayats are also encouraging the home composting.

Wet Waste of 0.310 TPD are processed by Windrow Compost method,

Dry Waste - 0.400 TPD - Recycable waste {plastic, metal, rubber etc,,

0.180 TPD sold out to the dentified vendors. The MNon Recycable

waste of 0.220 TPD periodically disposed. Tnerts & Silt -0.710 TPD

Used in Fllling Low Lylng Areas,

¥ Work under progress al an estimate cost of RS.6.00 Lakh tor Road,
Water Supply, Light & Toilet and the work will be completed by
31,08.2019,

"I’

Liquid Waste Management

1. Gopalasamudram Town Panchayat is having 11228 population and
generates 0,500 MLD of wastewater daily through 3 Cutfall Channel.

11. The blackwater Is collected in septic tanks by individual households.

I11.Sullage water generated from the town is discharged to vagaikulam
kanmal.

IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 41.00 Lakhs for treatment and disposal of
sullage water by Eco Ozetex Technology under TUDM for the year
2019-20 and will be completed by March 2020,

V. After the completion of this scheme work, Outfalls In the River
Thamirabharani will be stopped permanently and only treated water

will be discharged.

21. iver : Canadian i hannel

Mame of the stretch: Canadian Irrigation supply channel



&

Mame of the ULA : Kallidaitkyruchi

»~ Population: 26398

» MSW Generation:8.10 TPD

~ Households: 7364

= Wel Waste: 4.600 TPD

« Dry Waste : 3.500 TPD

» Door te Door Collection: 100%

=~ Source Segregation: 100 %

» Liguid waste Generation : 0,350 MLD.

» Wet Waste of 4.600 TPD are processed by Windrow Compost method,
~ Dry Waste - 2.000TPD

~ Recycable waste (plastic, metal, rubber etc,, 1.00 TPD sold out to the
identified vendors.,

L]

~ The Non Recycable waste of 1.00 TPD periodically disposed,

= Inerts & Silt -1,50 TPD Used in Filling Low Lying Areas.

~ Collection, segregation, treatment, disposal are under implementation
Inaccordance with Municipal Solid Waste management Rules 2016,

Liguid Waste Management

l. Kallidaikuruchi = Towr Panchayat is having 26398 population and
generdtes 0.350 MLD of wastewater daily through 3 Cutfall Channel.

[I. The blackwater is collected in septic tanks by Individual households,

lll.Sullage water gencrated from the town is discharged to Canadian
Irrigation channel

IV. To handle this sullage water, Detailed project report have been prepared
at an estimated cost of Rs 105.00 Lakhs for treatment and disposal of
sullage water by Fco Ozotex and Aeriation Technology under TUDM for
the year 2019-20 and will be completed by March 2020.

V. After the completion of this scheme work, Outfalls in the Canadian
irrigation channel will be stopped permanently and only treated water

will be discharged,

22 Name of the river : Canadian Irtrigation supply channel

Name of the stretch: Canadian Irrigation supply channel
“ Name of the ULB : Cheranmahadevi



¥ Population:18327

¥ MSW Generation:4.50 TPD

* Households: 4756

+ Wet Waste: 3.00 TPD

¥ Dty Waste : 0,900 TPD

Door to Door Collection: 100%

Source Segregation: 87%

100% will be achleved by 30.09.2015

Liquid waste Generation : 0.110 MLD,

wWet Waste of 3.000 TPD are processed by Windrow Compost method.
Dy Waste — 0,900 TPD

Recycable waste (plastic, metal, rubber etc, 0.30 TPD seld out to the

%,

L R T T

identified vendors.

¥ The Non Recycable waste of 0.600 TPD periodically disposed.

¢ Inerts & Siit -0.600 TPD Used in Filling Low Lying Areas.

« Caollection, segregation, treatment, disposal are under implementation in
accordance with Municipal Solid Waste management Rules 2016.

Liguid Waste Management

1. Cheranmahadevi Town Panchayat is having 18327 population and
generates 0.110 MLD of wastewater daily through 4 Qutfall Channel.

11. The blackwater s collected in septic tanks by Individual households.

I1l.Sullage water generated from the town Is discharged to Canadian
Irrigation channel.

IV, Te handle this sullage water, Detailed project repart have been prepared
at an ectimated cost of Rs 45,00 Lakhs for treatment and disposal of
sullage water by Eco Ozatex Technology under IUDM for the year
2019-20 and will be completed by March 2020.

V. ARter the completion of this scheme work, Outfalls In the Canadian
irrigation channel will be stopped permanently and only treated water
wiil be discharged.

23. f the ri ¥ i i jon su el

Mame of the stretch: Canadian Irrigation supply channel



Mame of the ULB | Veeravanaliur

* Populatipn: 19585

* M5W Generation:3.23 TPD

+ Households: 5317

¥ Wet Waste: 2,092 TPD

« Dry Waste : 0.940 TPD

* Door to Door Collection: 100%

¥ Source Segregations 10066

< Liguld waste Generation : 0.250 MLD.

= Wet Waste of 2,092 TPD are processed by Windrow Compost method,

» Dry Waste - 0.940 TPD

- Recycable waste (plastic, metal rubber etc.,, 0,440 TPD sold out to the
identified vendors

»~ The Non Recycable waste of 0.500 {(Inerts & Silt)TPD perindically
disposod,

=~ Inerts & Silt -0.20 TPD Used in Filling Low Lying Areas.

» Collection, segregalion, treatment, disposal are under implementation in
accordance with Municipal Solid Waste management Rules 2016,

Liquid Waste Manggement

I. Veeravanallur Town Panchayat is having 19585 population and gencrates
0,230 MLD of wastewater daily through 3 Dutfall Channel,

IL. The biackwater is collected in septic tanks by individual households,

lll.Sullage water generated from the town is discharged to Canadian
Irrigation channel.

IV.To handle thie sullage water, Detailed project report have been prepared
at an estimated cost of Rs 45.00 Lakhs for treatment and disposal of
sullage water by Eco Orotox Technology under [UDM for the year
£019-20 and will be completed by March 2020.

V. After the completion of this scheme work, Outfalls in the Canadian
irrigation channel will be stopped permanently and only treated water
will be discharged.

24. Name of the river : Canadian Lrvigation supply channel

Name of the stretch: Canadian Iy igation supply channel




< MName of the ULB : Pathamadai

* Population: 17456

¥ MSW Generation:2.62 TPD

+ Households: 4166

+ Wet Waste: 1.720 TPD

* Dry Waste ; 0.700 TPD

¥ - Door ta Door Collection: 100%

Source Segregation: 85%

100% will be achieved by 30.09.2019

Liquid waste Generation : 0.250 MLD.

Wet Waste of 1.72 TPD are processed by Windrow Compost method.

Dry Waste - 0.70 TPD

» Recycable waste (plastic, metal, rubber etc., 0.20 TPD sold out to the
identified vendors,

# The Non Recycable waste of 0.50 TPD periadically disposed.

» Inerts & Silt -0.20 TPD Used in Filling Low Lying Areas.

» Work under progress at an estimate cost of R5.51.00 Lakh for

i A T .

l.,‘.

Construction Compound Wall, and Providing Paver Block road and the
work will be completed by 31.08.2019

Liquid Waste Management

1. Pathamadai Town Panchayat is having 17456 population and generates
0.250 MLD of wastewater dally through 3 Qutfall Channel.

11. The blackwater is collected in septic tanks by Individual househalds.

11].Sullage water generated from the town is discharged to Canadian
Irrigation channel.

IV. To handle this sullage water, Detalled project report have been prepared
at an estimated cost of Rs 39,00 Lakhs for treatment and disposal of
sullage water by Eco ODzotex Technology under IUDM for the year
2019-20 and will be completed by March 2020.

V. After the completion of this scheme wark, CQutfalls in the Canadian
irrigation channel will be stopped permanently and only treated water
wlll be discharged.



25, Name of the river : Canadian Irrigation supply channel

Name of the stretch: Canadian Irvigation sy pply channel

< Name aof the ULB ; Melaseval

¥ Population:8435

v MSW Generation:1.38 TPD

* Households: 2181

Wet Waste: 0.412 TPD

Dry Waste : 0.894 TPD

Daor to Door Collection: 9%

Source Segregation:! 65 %

¥ 100% will be achieved by 31.12.2019

¥ Liguld waste Generation : 0.020 MLD.
Wel Waste of 0.412 TPD are processed by Windraw Compast method.

* Dry Waste - 0,894 TPD

¥ Recycable waste (plastic, metal, rubber elc., 0.400 TPD sold out to the
identified vendors.

* The Non Recycable waste of 0.494 TPD periodically disposed.

* Inerts & Silt -0.069 TPD Used in Filling Low Lying Areas.

v Work under progress at an estimate cost of R5.685.72 lakh for

L

i‘

Construction Compound Wall, and Providing Paver Block road and the
wark will be completed by 31.08.2019.

— Ma

. Melaseval Town Panchayat |s having 8435 population and generates
(.020 MLD of wastewater daily through 2 Outfall Channel,

Il. The blackwater Is collected In septic tanks by Individual househalds.

lll.Sullage water generated from the town Js discharged to Canadian
Irrigation channel,

IV. Ta handle this sullage water, Detalled Project report have been prepared
al an estimated cost of Rs 32.00 Lakhs for treatment and disposal of



V.

sullage water by Eco Ozotex Technology under IUDM for the year
2019-20 and will be completed by March 2020.

After the completion of this scheme work, OQOutfalis In the Canadian
irrigation channel will be stopped permanently and only treated water
will be discharged.,

26. Name of the river : Kuthalam Irrigation channel

1\
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MName of the stretch: Kuthalam Irrigation channel

Name of the ULB : Kuthalam

Population; 16125

MSW Generation:4.00 TPD

Households: 4059

Wat Waste: 2.880 TPD

Dry Waste : 1.120 TPD

Door to Door Collection: 1009%

Source Segregation: 100%

Liguid waste Generation : 0.106 MLD.

Wet Waste of 2,880 TPD are processed by Windrow Compaost method.

Dry Waste — 1.120 TPD

Recycable waste (plastic, metal, rubber etc., 0.030 TPD sold out to the
identified vendors.

The Non Recycable waste of 0.690 TPD periodically disposed.

Inerts & Silt -0.40 TPD Used in Filling Low Lying Areas.

Work under progress at an estimate cost of R5.15.60 Lakh for Providing
Compound wall and toilet facilities and the work will be completed by
30.06.19.

Liguid Waste Management

Kuthalam Town Panchayat is having 16125 population and generates
0.106 MLD af wastewater daily through 6 Qutfall Channel.
The blackwater is collected In septic tanks by individual households.

1il.Sullage water generated from the town is discharged to Kuthalam

Irrigntion channel.



IV. Ta handle this sullage water, Detailed project report have been prepared
gt an estimated cost of Rs 50.00 Lakhs for treatinont and dispisal of
sullage water by Eco Ozodation and Wet land Technology under [UDM
far the year 2018-20 and will be completed by March 2020,

V. After the completion of this scheme work, Outfalis in the Kuthalam
Irfigation channel will be stopped permanently and only treated water
will be discharged,

27. Name of the river : Cauvery

Name of the stretch: Cauvery River (Not connected directly to River
Stretch)

¥ Name of the ULB  Thiruvaiyaru

*  Population: 16164

+ MSW Generation:5.30 TPD

Households: 3.40.00 TPD

Dry Waste ; 1.90 TPD

Daor to Door Collection: 100%

Source Segregation: 100%

Liquid waste Generation ; 0,001 MLD,

= Wet Waste of 3.40TPD are processed by Windrow Compost method,

“ Dry Waste - 1.90 TPD

= Recycable waste (piastic, metal, rubber etc.,, 0.15 TPD sold out to the
identified vendors.

= The Non Recycable waste of D.95TPD periodically disposed.

# Inerts & Silt -0.80 TPD Used in Filling Law Lying Areas,

» Work under progress at an estimal cost of RS.151 Lakh for Bio Mininig for
disposal of Mistorical waste, Providing 2/3 roof Windrow Shed, Compound
Wall and Watch Man Shed and the work will be completed by 30.02.2019.

b T TR TR
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Ligquid Waste Management

L. Thiruvaiyaru Town Panchayat |s having 16164 population and generates
0.001 MLD of wastewater dailiy through 1 Qutfall Channel.

[1. The blackwater is collected in seplic tanks by individual households,

[I1.1000 Litre of Sullage water is treated by sand filteration method and
treated water disposed in to Raja nagar B2 PWD Irrigation cannal.



28. Name of the river : Kudamurithi

Namae of the stretch: Kudamurithi River
Name of the ULB : Thirukattupalll
Population: 12972

MSW Generation:5.30 TPD

Households: 3304

Wet Waste: 3.40 TPD

Dry Waste : 1,90 TPD

Door to Door Collection: 100%

L S TR
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Source Segregation: 100%

Wet Waste of 3.40TPD are processed by Windrow Compost method.

Cry Waste — 1.90 TPD

Recycable waste (plastic, metal, rubber etc., 0.15 TPD sold out te the

% ORLR R R K

identified vendors.

¥ The Non Recycable waste of 0.95TPD perlodically disposed.

* TInerts & Silt -0.80 TPD Used in Filling Low Lying Areas.

v Estimate preprared at an estimated cost of Rs 70.00 Lakhs for disposal of
Dumped waste under Bio mining method. The fund will be dovetailed
under SBM for the yvear 2019-2020.

¥ Work under progress at an estimat cost of RS.52.30 Lakh for Providing
2/3 roof of Windrow Shed and Compound Wall and the work will be
completed by 31.12.2019.

Liguid Waste Management

1. Thirukattupalli Town Panchayat is having 12972 population,

1. No sullage water let out from the households.

29, Name of the river: -

Name of the stretch: No discharge of sewage in River

«  Mame of the ULB @ Arumuganeri
*  Population: 27266

4 1
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v MSW Generation:4.98 TPD

*  Households: G968

< Wel Waste, 3.88 TPD

v Dy Waste : 1.10 TFD

« [loor ta Deor Collection: 100%,

¥ Source Segregation; 100%

¥ Wet Waste of 3.88 TPD are processed by Vermi Compost method,

v Dry Waste - 1.10 TPD

* Recycable waste (plastic, metal, rubber etc., 0.50 TPD sold out to the
identified vendors.

¥ The Mon Recycable waste of (.60 TPD periodically disposed,

¥ Woark under progress at an estimate cost of RS.41,00 Lakh for Windrow
platform, Vermi Compost and Paver Elock Road and the work will be
completed by 31.12,2019,

Name of the ULB : Arumuganeri

1. Arumuganer| Tewn Panchayat is having 27266 population.
I, Na sullage water let out from the hnuseholds.



OA 673 /2018

Identification of Polluted river stretches in Tamil Nadu

51 Stretches BOD in
. River Feom = e mg/l Source | Priority
1 |Sarabanga Thathayampatti | T.Konagapadi 15 78 Domestic 1
Sewage
2 | Thirumani Salem Papparapatti 15 150 Domestic 1
mutharu Sewage
3 | Vasista Manivilundhan Thivaganur 10 675 Domestic 1
Sewage
4 | Cauvery Mettur Mayiladuthura 200 3.3-32 | Domestic 1
i bewage
5 | Bhavani Sirumugai to Kalingarayan B0 3.3-6.6 | Domestic IV
Sewage
6 | Tamirabarani | Pappankulam Arumuganeri 80 3.1-4 Domestic v
Sewage
P4



Action Take 1 on Handling Solic Waste - CMA

Total Doar to Facility Created
Name of the Populatioy Garba Door EnumF Wet Waste | Dry Wast Probable
i I ] P DLanarag:n Collection 5“9'?;;“’“”‘ nTPD | (iPo) | " Dry Waste dats of
TPD %) . wasta completion
Caleable : STPD
i Gohichettipalayam | 63633 20 1060 83 11.00 2.00 11.00° Cement Factory :3TPD May-19
fnert & Silt : 1TPD
2 Saleable : TPD
fattupalayam 80217 24 o5 i 12.00 1200 | 1200 Cement Factory :3TPD May-18
: BHaya nert & Silt : 1TPD
~aleable : 6TPD
Sathiyamangalam | 38194 12 g2 86 7.00 5.00 8.00 Cement Factory 0.5TFD | May-19
Inert & Siit - 1TPD
4 Saleable - I5TPD
Erode Corporation | 547933 170 87 49 85.00 8500 | 8500 CementFactory 30TPD | Aug-19
fnert & Silt ; 20TPD
5 Saleable - 4TPD
fulatiur 55200 15 a7 52 9.00 6.00 14,50 Cement Factory 1.5TRPD |  Jun-18
nert & Silt - 0.5TRD
é Galeable | 4.5TPD
Homarapalayam 76120 P, 100 100 14,00 800 1500 Camant Factory :3.5TPD | Completed
lnert & Silt : 0.5TRD
7 Saleable - 3TPD
Pallipatayam 44120 12 100 100 T.00 5.00 7.00 [Cemen Faciory 1.4TFD | Jun-19
Gy fnert & Siit . 0.ETPD
B leable . 1.5TFD
Fulithatal 29580 7 100 130 4.00 3.00 8.00 FI?EC ATPD Complated |
nert & Sit - 0.5TPD
g gleable . 3.5TPD
Bhavant 40270 1% a5 & 4.a0 600 0.0 szrﬂem Factory 11.5TFD | Completed
Inert & Silt - 1TFD
! gleable : 17TPD
Kumbakonam 142143 70 o5 80 41.00 21.00 42 00 Fen‘lem Faclory STPD Cc'i_‘nplmelj
nert & Sit - 3TPD

D)
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Action Take= on Handling Solid Waste - CMA

SN

Name of the
Rivor

Mame of the ULE

Populatio
n

Total

Garbage
oe naral:lurll
TFD

Door to
Daar
Collection

(%)

Source
Segregation|
%)

WWat Waste
in TPD

Dry Waste
(TPD)

Fagility Created

et
aste

Dry Waste

Probable
date of
completion

i

Lauveary

Mayiladuthurai

o012

32

100

60

18.040

14.00

20.00

gleable . TTFD
cement Faclory 4TPD
inerl & Sitt : 3TPD

li'r'r::hy Corporation

1054859

390

100

g2

222.00

168.00

235.00

Apr-18

[Saleable : 101TPD
Cemant Factory :50TPD
Inert & Silt ; 1TTPOD

Aora13

14

15

Tamiraharani

A mbazamudram

28850

100

80

&.00

6.00

1000

Saleghls - .6TPD
Cement Faclory -1 8TFPD
nert & St -0 BTFD

Ape-19

Vickaramasingapu

47163

21

gy

a0

12,60

6.40

16.00

Saleable : STPD
Cament Factary :2.5TPD
Inert & Silt  0.9TPD

Completed

Tirunahveli
lorparation

513284

170

25

ar.ol

73.00

110,00

Saleable - 43TPD
Cement Factory 21TFD |
nert & Sit . 9TPD

Completed

Thirumanimuth
ani

Salem

5131868

370

4

215.00

155,00

228,00

Saleabls | B3TPD
RRC ATTPD
fnart & Silt: 15TPD

May-18

Vasgista

i thar

ga200

16

g0

10.00

8.00

£5.00

Sateable - 4 BTFD
RRC 2 4TPD
nert & Silt: 0.8TPD

Apr-18

farasingaouram

26000

&7

4.00

3.00

8.00

Saleable : 1.8TED
ICement Faciory :0 9TFD
fnert & Silt DATPD

Apr-18

5

aarabanga

dapaddi

56183

16

100

8.00

7.00

15.00

Saleable 4TPD
Cement Factory :2 3TPD

Complated

Inert & Sit : 0 7TPD




Action Taker on Handling Liqui * Waste - CMA

—

I

Approxima
Mame of the Whethar Quantity | Action plan | te Project | Whether fund [Probable d
sNol  River Name of the ULB sullage water in MLD - : oy an i .am
| Vo) acimin Dropos costRs.(in|  Tied-up f completion
crore)
1 2 3 5 B 7 8 9 10
Bhavani Proposed to
rejunuvate the NABARD (Wil
1 Gobichattipalayam Sullags water 490 pdaid 1296 |peexecutedby | Dec-20
construct a PWD)
STP of SMLD
2 Mettupalayam \Sewage UGSS town K fw Jun-20
3 Sathiyamangalam Sewage LGSS town UDM Dec-18
4 Erode Corporation SEwWage UGSS town K Dec-19
5 [Cauvery  Mettur Sewage JGSS town ILDM Completed
6 kumarapalayam Sullage water 5.60  Jn-situ 10.54 [UDM 2014-20 Oct-19
7 Pallipalayam Sullage water 4.26 [freatment 413 lUDM 2018-20 Cct-18
8 Kulithalai Sullage water 0.23 fScreen, Gn'ti 0,13 ©CGF 2019-20 Dec-19
g llowed by
orizontal
Bhavani Sullage water 1.35 bianted gravel 0.37  IUDM2018-20 Oet-19
filter) .
10 K umbakonam Sewage LESS town NRCF Completed
1 \ayiladuthurai Sewage UGSS town NRCP Completed
12 Trichy Corporation Sewage UGSS town AMRUT Jur-22




Action Taker on Handling Liqui~ Waste - CMA

i

Approximal
Number Whether : Probable
3LN Han;s:a or the Name of the ULB of sullage water uu;ﬁ;}r Actlon plan | te I:r;jer:t Wh%t her fund date of
o ver Qutfalls | (or) sewage n proposed cﬂz - r:iﬁn i completion
1 2 3 4 5 B 7 8 g 0 |
13 [Tamirabarani  Ambasamudram 6 [Sullage water 2.00 - Q.77  JUDM 2019-20 Dec-19
r . n-sifu
14 \Vickaramasingapu asbvian)
ram 12 [Sullage water 247 1.20 |IUDM 2018-20 | Dec-18
15 Tirunelveli
Corporation wage UGSS town AMRLUIT Dec-21
Package 1 &
18 ;mmmammum [Salem Sewage UGSS town THUDP-3 PEach:ﬂg; QE
Dec 20
17 |Vassista Attur 3 Sullage water 0.09 In-situ 165 |CGF 2018-20 Dec-19
18 Harasin;gapumm 3 Bullage water 0.09 treaiment 1.00  CGF 2019-20 Dec-19
18 [Sarabanga  [dapaddi In-situs
' 22 Bullage water 2.80 | treatment 250  |CGF 2019-20 Dec-19
Total Cost 35.60




Action Take1 on Handling Liqu” 1 Waste-DTP

Details of
Noof Quantity ofjundar grou nd‘l Status of Mode of Time
|36 [Name= of the| Sewage |MNameof Town| Mameofthe | Present sewage | drainage | sewage 4 | of by o At frame f::nrl
{No.| District Qutfall | Panchayat | River Stretchs |Population | generated sewerage | treatment R FA AR Completio
Idantified in MLD | systemwith | plant ey noo |
STP facility |
Detalled project report have been '
, Sullage Waler | prepared at an estimated cost of '
o |t ; wogr | Save RN ey | e N NI | Letcutinto | RsS70.00 Lakhs for ratment | 2"
= Methu Vaikal | and disposal of suftage water by .
Eco Ozotex Technology. {
Suifage Water | Detailed project rapor have l}&anll
Letoutinto | prepared ai an eslimated cost of I
. . Cauvery River - . PuttuAiyanar | Rs 525.00 Lakhs for reatment | Mamch
¢ | Trichy & SIUQEMmaN | yiour Statph | 10700 | 0440 " NI | Vaikal, Kallu | and disposal of sullage water by | 2020 |
vakhal &  |Eco Ozotex | Dry Land process
Feriya Vaikkal Technology.
Deetailed project mepan have hee-n||
Cauvery River - Sullage weter | prepared at an esfirmated cost of Marsh
% | Namakkal 1 Moharur | Metur Stretch | 18174 0880 il Nil Letout inte | Rs 180.00 Lakhs for treatment 5090
Raja Vaikal Raja Vaikal, |and disposal of sullage water by
. Reed Bed Filter Technology.
Cetaed project repadt have besn
Cauvery River- Sullage watsr | prepared & an estmated cost of March
4 | Nemakkal 4 Velur Mettur Siratch | 25012 1158 il Ni Letoutinio | Rs150.00 Lakhs for freatment E-DE'EI
Raja Vaikal Faja Vaikal |and disposal of sullage watet by
Reed Bed Filter Technology,
| Detasled project recor hava bean
Cavary river Sullage water | pregared at an estimated cost of TR
5 | Wamw 3 Punjai Pugalur | Mettur Stretch | 25835 1620 il Hil Letewl e | Rs 150,00 Lakhs for freatment “.'.'IEIZi fll"l“‘-ﬁ \
[Rala Vaikal Raj@a Vakal |and disposal of sullage waterby | © \

Reed Bed Filter Technology. 9{

LS )
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Action Take 1 on Handling Liqu'1 Waste-DTP
, Mo of Quantity of | Details af under | Status of Immse
EL | Name of the | Sowage | Name of Town [Name of the River| Present sowage |ground drafnage| sewage Wori ; Imll-:;mw|
Na.| Oistrict | Outfall |  Panchayat Streichs | Population [gonersted injsewerage system| treatment | ©oPoR!af rion of Acden Camglstio|
ezt find MLD  |with STP facility | piant . N
Bhavani river Detaied prodect rapart have bean
. Srumugaits Sullage watar Lelf preparad af an estimated cost of R
i Ernda 3 Bhavani segar Kallngarayen s [ 0200 il Hil utin o Bhavani|  60.00 Lakhs for treatment and roh 2020
siratich rives dispress! of sullage watar by Hana
Biz Dzalyte Technology.
BRaven iver Cefalied project report have bean
Sirumugai to Fuflage water Lefl prepared 31 20 eslimated cost of Re
7 |.Combatare 12 Shrumugai Kalecara 18323 0835 il i it in b Bhavani]  200.00 Lakhs for Irestmaniand  March 2000
kel s oisposal of sullage water by Nano
Bio Ozolyte Technology
. Detailed prajes! repor; have bean
Amaravathl Rivar - 5u|;fﬁfkiﬂ prenanad al an estimate cogtof Ra
B | Tirusour 5 | Madathukulam | Madethukulam | 20820 0504 Nl il . i mf’ 100.00 Lakhs for sreatment and [areh 2020
Siretch SR dispozal of sulfage waler by Nano
AR Ozalyte Technolagy,
Delaied projoct rapar hiava baen
Sarabangs River - preparad 3t aneslimated coss of Re
5 Jllage watar Lalf
= s 1 Thalhayampatty o - 00,60 Lakhs for freatment 2 .
g ; 1 I 1 1 ! ¥
Szem Dmalur T Gonagapadi B2T3 1160 Wil 1] 53.-.:;;-,1 l{rr:“r dheposalof sullage water by Reed arch- 2020
Strefch BTV Bad Filter Technolagy / Eco
Dzotex.
Celailed projec] repord have bean
T Rivar -
) Ehaﬂmfmﬁu Euiiage waler Lefl prepaned 2t an estimaied cosf of Rs
[ 15 Sakem E Foalampatly T Enhagaaa:in 10047 G 1Es il Rl Jutintg private | 50,00 Lakhs far reatmentand Manh }'mnl"_;\
itk Agsiculture land | disposal of suflage water by Reed | R
Bad Filtar Technolegy | =
11 (\E




Action Taker 1 on Handling Liqu’1 Waste-DTP

Details of
Na of Guantiy of | under ground | Status of Mode of Time
&l |Nameofthe| Sewage |Mameof Town [Nameof the Rivert Prasent SEWAQE drelnage sawage s frame far
Mo,| District Oudfall Fanchayet Stretehs Fopulation gererstedin| sewersge | trestment cHipaanl ol P Rtion Completis
identified MLD system with plant sewngs n
STP faclilty
Dejalad profect renoe have Dasn
Pethanakapalsy subaps waler |prepared 21 aneslimated cosl of R
11 Salem 3 P Wagista River 1T6TE L, Hi Hil Let ol in o 120,00 Lakhs fortreatmeniang  March 2020
Vasista mver | disposal of sullage water by Reed
Bed Filler Tachnology,
Diatailed project repom hawe boon
Suliage water |preparedal an estimaled cast o/ Rs
 Fi Ealar 3 ¥ athapur Veasstla River phliv 0450 S i Le Gt i 55 100.00 Lakhs for tepimaniand - felarsh 2020
Vasistariver | dizposal of sullagpe water by Reed
Bad Fitter Teahnolagy.
Detaded project report hawe bagn
Buffage waler |prepared at an esfimated cost of Rs
12| Salen 3 Bledur Vasigta Rhmr 4280 0 &80 M Hil Letoutinin | 100,00 Lakhs forfreaimentand  [Manch 2020
Vasksta fvar | @sposalof sullage water by Reed
Bed Filter Technolopy
Sullage walar | Dalailed projact repart hevs besn
Thamiraparani Leloulinto | prepared af an eslimated cost of Re
| 14 | Tulicorn £ Srvaikundam | River Siratch 1547 Gan Hil ki MWodhcanalof | 53.00 Lakhs for tnsalment and  Manch 2020
[Morth Canal) Thamimberani | disposal of sullage water by Reed
Fver Bed Filter Technology,
Detaded project =post have been
T E'L";E;::T arepaced &t an estimated cost of Re
15| Tuficonn i Avdhaor 10138 0.5800 kil il 10,00 Lakhs & reatmers ang  flarch 2020
Rive Shrelch Thamiratarani
e ds.pu‘?‘a!_u* suliage water by
Aeriation Technology,




Action Take 1 on Handling Liqu” 1 Waste-DTP

o Deeteils of
(7 Cuantity of | under ground | Status of Time frama’
5L |Namd ofthe | Sewage | Name of Town |Mama ofthe River| Presant BEWRGE drainage SEWADE Hodest s for |
No.| District | Outfall | Panchayat Stretchs | Population jpenorated in| cowerage | trastmant | OTPOSAICS Plsnof Aclion Compleilo|
Identified MLD | cystemwith | plant i p |
STP facility
Sulage waler Lag niaiind prcject TRP KRV bEo
‘ Thavimemad i prepaned o a0 estimated cost of Re :
18 | Tuticarin 2 Eral River Sireich 10595 0.600 Hil b Thamirabarar | 0020 Lakhs forfreatmentand  Mareh 2020
e disposal of siifape waler by Reed
Bod Filter Technology. |
Sullage waler Lal| Detated orojsct repot have been |
| _ Thamieaparar catin ko south | prégared at an esEmaled costof Rs |
17 | Tificodn 3 Atearihiunagar| o sy 2500 164 N Ml caral of T6.20 Lakhs for trestmentend  [March 2020
Thamirabarani | disposal of sultage-water by Eco
fiver Ozetex Tethnalogy.
Sulage waler Lefl  Detalled projact report have bean
_ _ | iaricidinn oulinto Town | prepaced &f an eslimafed cost of Rs
18 | Tuticarin 1 Then Thiruperal | oo o evoon 4934 0400 il Ni Fanchayalowr | 30.20 Lakhs fortresimentard  Manch 2020
land and Private| disposal of sullags waler by Eco
Langd Qzotex Technolagy.
Detefiad project repon have been
| Theiisesii Suliage water Lel] pregarad at an estmaled cost o Re [
| 18| Tiurebegli Z Mukkuaal Rivar Sirebch 15755 T Wi Nil outin bo Velodai] 30000 Lakhs for tregtmaniand  March 2020
: Chariral cisposal of zullege water by Eco
Czotex Technology.
J  Detailed propct sepor hiave bear
Sukage waler Le :
N : : ™ 1 prepared & a0 eslimated cosl of Rs
2| Trunebed 3 e 'aia“"m Hﬂ rswl:::: 11228 0.500 Hil Kl v':lg.mm 41,00 Lakhs for ireslmantand  Mamsn 2020
, Enwé fizposa ol sullage water by Eco
D2atex Tachrolagy,

12

3
\

i
|



Action Tak: 1 0on Handling Liqu' 1 Waste-DTP

Ditalls of
Mo of Quantity of | undor ground | Status of Mode of Time
5, |Nameofthe| Sewage |Mameof Tewn Nameof the Riverl Prasent | sewage drainage gewage AP : frame far
Ma. | - District Cutfall Fanchayat Strelchs Population generatedin| sewesage | lreatment Shsprosal of Plan of Action Completio
Idantified MLD | systemwith |  plant g i
STP facility
Gufiape weler | Delaifed project resor heve been
Cannadian Lefoutin i  |propaned at an estimated cost of Rs
21 | Tirunahveli 3 Fallidaikunchi | Imgation supply a8 0.350 | Ml Canadian 105.00 Lakhs for freatment and  fuarch 2020
channal Irrigation dispasal of sullage waler by Eco
Channgd Dzotex | Beristion Technaology.
Sullege water | Oetailed projec rapen have been
Cannadian Letoutnto  (prepared &1 an eslimatad cost of Rs |
22 | Tiewnehell 4 Cheranmahededd Irigationsupply | 18327 010 il Ml Canedian 45.00 Lakhs for treatrment and - BAarch 2020
ghanne Irigation disposal of sullape water by Eco
Channal Dratex Tachnology,
Sulagewaier | Dealied projest reoor have bean
Cienradian Lefoutinio  |preparedal anestmaled cost of Rs
21 | Tirureball 1 Vearavanallur | Imgstion supply 19585 0.250 Mi il Canadian 49.00 Lakhs for rogtmant and  [arch 2030
Channe| lmization disposal of £ulage wates by Eco
Channel Czotex Technology.
Sullage water | Cetailed prokect repod have been
Carnadian Leloutnto  |prepdred aian eslimated cosl of Rs
2 | Tironehed 3 Pathamacal | drigabion supely 17456 0250 Ml M Canadian 208,00 Lakhs for treaiment and  Panch 2020
Channed Irmigation disposal of sultage water 1y Eco
Ghanngl Ozotex Technolagy.
Sullagzwaier | Defaled project repor have bsan
Cannadian Letoutinio  |orepaned atan eslmatsd costof Rs
&3 [ Tiunebeel| 3 Melaseva | Irrigafion Supply 8435 il Wil Hil Canadizn 32.00 Lakhs for reatmentang  Maich 2020
Channel trigation disposal ot sullage vwater by Eco
Ghannel Czotex Technoleay.

i3



Action Takc 1 on Handling Liqu" 1 Waste-DTP

Details of ]
Ne of Guantity ofjunder ground| Status of Time
3L Mame of tha) Sewage [Name of Town| MNameofths | Present | sewage drainage | sewage .MH' i frame for
WNo.| District Outfall | Panchayat | River Stretchs |Population [generated| sawerage | treatment Aispasasof Plan of Action Completi
\dentified InMLD |systemwith | plant | SEWOd® on
STF Facility
Detailed project repert have baan
f
xR " Efﬂ?g;ﬁ' preparad a1 an estimatad cosl of
26 | oo 8 Kuhalam | *WhaEM | geqne | g 408 il Nl Kuthalam | 75 50.00 Lakhs for ireatment | March
m Irigation channel| intealion and disposal of sullage water by | 2020
B Eco Ozodation / Wat land
Channel
Technalogy.
Cauvery Rivar
: " (Mot :?:ﬂﬁc’rﬂd 1000 Litre of Sullage water is trealad by sand
27 | Thanjawyr 1 Thiruvaiyaru dirsctly 1o River 16164 Q.00 il Ni fitatation method and treated water dispesed in
Sirgsch) 1o Raja-nzgar B2 PWD Irmigaton cannal
28 | Thanjavur i Thirukatiupali Kudamurthi River| 12972 0.000 il il Mo sewage water e out from the households
| Mo discharge of
2% | Tuticorin { Arumuganar | sewageinmver | 27266 0.000 Nil MNi M sawage water let aut from the housshoids
siretch
14



Action Tal 'n on Handling Sol’ 1 Waste-DTP

—l
| Mo af |
R Quantity of | ‘Wheather Time |
| 51 ?‘vlatr:: e dumpln N_T_me o Mame of the | Present S MEW  [Treatment - o ) , frame for |
| Mo Bistrict E Polnts a D:"n x River Stretchs  (Pogulstion| genérated in sEgH:;th‘ method TRDERAR RSSO PRI Atton Completio
idennifie] 2" -12¥4 Tonnes [ day | at sourcs n
4 I
1, Coflection, I
= Wet Waste of 5,350 TPD are SEEregation,
precessed by Windréw Compast treatment, disposal
miethod. {Per Day) are under
Dry Waste — 4.150 TPD imalementation in '
ondaa F 2 Racycable watte [plastic, metal, accordancs with
Catring e & i rubbar etc., 1.700 TPD sold aut to the [Municipal Solid Wastsl
1 | Trichy il Musiel Mattiir Stretch 877 10,50 Y snd Farmi idantified vendor. menegement Rules 31177019
anipie * The Non Recycable waste af 0L270 201E,
TPD pericdically disposed to Arivalur |2 Work Order Izsyad
Lament Factary at an Estimate Cost of
e+ Inerts & Silt -2, 180 TPO Used in Filling] Rs.113.53 Lakhs for
Low Lying Arsas, Dispesal of Historical
Waste by Bio-Mining [
Keethod
> Wet Waste of 1,29 TPD are
processed by Windrow Compest Collection, [
methad. [Per Day) segregation
[ A SRt — EATT treatment !fIS-IZIrI:ISEJ
Windrgw | > Recycable waste (plastic, metal, T u;uier
2| Trichy Wil jSirsgamant i?tl:ﬁ:r:t:':::h |1 1GFa3 2.7k Yes E;T;T::::P g T;iij?::g:ﬂi:?t to:the implementaiion
composting) > The Non Recycable waste of 0840 a{'_l:l-:l-rleI'IEE: i
TPD perigdically dispasad. Punicipatald Vigst
P -
> Inerts & Silt -0.28 TPD Used in Filling | Tora#ement Aules
§ 2015
Lowe Lying Areas.
1%




Action Tal~n on Hand

ing Soli 1 Waste-DTP

| | 1 s | Quantityof | Whether e |
EL |Warre ofthe| dumping [Nameof Town| Nameofthe |  Present BASW WS Treatment | Precent mode of RASIA _ frame far |
| Mo District Points Panchayat |Ribver Strekchs| Populstion |generated in fregregated a method disposal Planof Action Completic |
| dentified Tonnes / day E4a T ] n |
Wt Waste of 1.453
TPD are processed as
manure by Windrow &
Warmi Compast method
and then sold to .
Farmers. Collection,
fegragation,
Dy =[0.687 TFD
r: H:-cs:renhle LAk treatment, disposal
Cauvery Rivar plastic, metal, rubber ImpI:::eTt‘i:ir:m -
. - Mettur Windraw  [etc, 0.240 TPD sold out
3 | Hamakkal L Mehan 15174 o ¥ '
J YT | Stretch Raja L i composting | to the identified NECQEISIILE Yeibl
Valkal T plunislipal Sold Wasto
= Tha Non-Recycable min“:::;r Fuins
waste of L.457 TPD )
periodically disposed.
* Inerts & 5ilt 0.900
TPD used for filling pre-
idantified low lyving
araas,
|
Yuet Waste of 5,33 TPD [
arg pracesied a3 sgu:fﬂ:?:r..
manune by Windrow & i h: i i [
ermi Compost methad| E"‘;;’E‘m :
nE Shan ol b impl::n:;ia:inn in '
F - |
i:;::r:.hﬁ !E;n,.- Wf:: accordance with
Cauvery River w:lastr [pﬂastﬁ?::ﬂal funicipal Solid Wast
- hattur Windrow : ! managemant I-'Iu:la-;al |
@ B kkal il i
amakka i Wiy Steatch Rala 25012 B.37 Yy ARSI ru ht;:*rd:;i.l EE;,”,TPD 2016, 30.05.2019
i
Valkad ideatified vendaors, The .
Mt Recyebls wasti.of ‘Wark arder mieed
1.510 7D perindically Tﬂ;n:';rr::;ﬁ :{hd
d?;::;ﬂlp;r:;fj{j:“ Carmpaund wall at ag ".Il Ekb
illing pre-identified low EHITHM “f": of R -3 )
hing armas 4.0 Lok, t J



Action Tal »n on Handling Sol: 1 Waste-DTP

Mo of RASW Guantity of | Whether Time I
{ 5l Mo reame of the| dumplng [Mame of Town| Name of the Prasant A5 MASL Treatmant |Precent mode of MEW s s irame far
U District Painty Panchayat [RiverStretchs| Population [generated inscgregated at] method dispozal il chen Completio
identified Tonnes [ day  source n
> Wet Waste of 3,70
TPD are processed by
Wind row Cormpost
method
Dry Waste - 2.95 TPD
= Recycable Waste | Work 'm_d" by
Plastic, Metal, Rubber [ #7 #3timate cost of
&y o |t s[5
5 Karur Ml [Punjai Pugalus Stretch {Raja 25835 .50 ez G tutll::ddir::Ifred Campound Wall snd 30.09,1a
Vaikal) compasting | The Non Recycabile ﬂn.i:dn:u;:r::h
Cois sl Resgurce Hem\':iw-
periodically disposed, park
> Inerts B Silt- 0.55 ity
TED Used In Filling Low !
Lying Argas, .
| = Wet Waste of 1.00
[ TPD are processed by
Windrow Compost
| method
Dry ‘Waste - 00820 TPD
> Recycable waste
{plastie, metal, rubber [Weork under prograss
:‘aﬁ"mﬁr Windrow 7 0.305 TPD sold ougst an estimate cost of 5105201
B Erode il Bhavanisagar u;““—‘ﬂﬂ |:| 7710 173 YES P i 1o the identified Rs 3600 lakhsfor |77 5'
"EET‘!" g wvendors Construction of
HImE » The hor Aecycable jcompound wall work
! waste of 0.415 TPD
periodicatly disposad.
= Inerts & Sikt -0.300
TPE Used in Filling Low
Lying Araas (__'\\
1] ﬁ »




Action Talk n on Handling Sol: 1 Waste-DTP

o of MEW Quantityof | Whether Time |
51 N Mame of thel dumping |[Mame of Townd Name of the | Presem SN ) Traatment | Present mode of MSW Pian of Actinn frame tar |
" District Paints Panchayat RwerStretchs| Population |generated inpegregated ay method dispasal ' Camgpletio
identified Tonnes f day|  sourcs n
> Wat Waste of 181
TPD are processed by
Wind rows Comgost
mathod,
S Solld waste Callected
ey Wasie= L3 T Doorta Door and the
> Recycable wasta i : q
lptastic; mets). rutiber Waste are processe |
Bhavani river Wircl gy ete. 0.50 TPD sold out F5 manure in
7 Coimbarora il Serumugal Siumogal to 18313 310 Vas :nmqustlnﬁ ta the identified deceirelzed F1.12.19
Kalingarayan and Warmi A method at three
sareteh composting - The Non & ; ble places. Action taken
waste of 0 SIITPD to Procured Land for
pericdically disposed, Hﬁnur:ziecm'ew
> |neris B 5ilt -0,38 o
TPD Usad in Filling Low
Lying Areas. :
|
* Wet Waste of 3.17 :
TED are processed by [
Windrow Compost
methad.
Oiry Waste — 2. 13 TPD
» Recyeable waste NIRRT Cp——
{plastic, metal, rubber E
Armarauathi | wWindrow stc. 050 TPD sold ot 5t ar estimate cost of
Madathukula River - compasting et R%.23.90 Lakh for .
R Tirwppaur il o Madathukila 08I0 5,19 l fag AT Al to t::rllddzr:-:ﬂud Fosnetiucikan ol 31.08.1"
m Stretch composting | .. Compaund Wall and
a Mon Racyrahle
[} ; rh.,
waste of 1.13 TPD Windro fol 3
geriadically dlsposed,
> Iners & S -0.57P0D
Used In Filllng Low
Lylng Araas.
1 . (.|




Action Tal ~n on Handling Soli 1 Waste-DTP

l

¥
$i % Name of 1he| it Marme of Tawn | Narme of the Prasani RS TS Treatment | Present mede af MSWS 3 g frame for
Cilstricl Priitiake Panchayar  (River Stretchs| Population |generated in gt method disposal ARG DL Camplatia
identiflad inries./ day source "
|
YWet Waste of 3312 TPD
are processed by Windeaw |
Compost methad. Wik under prograss
Dry Waste = L.628 TPD  jat &an estimate cost :.Jl
sarabanga 1} Recycable waste R5.110 Lakh for |
River - Windrow [iplastic, metal, rubber etc., | Froviding Protection |
¥ Thathayampa camposting | 0.300TPD sobd cut to the | Wall, Compound [31.12.201 ]
? el Ll el tty to = i e gnd Vermi Identified vendars. Wall, additional g I
T.Gonagapadi composting | 2] The Non Recycable Windrow Platform
Stretch waste af 1.828 TPD with Shed, and Big
perlodically disposed. Minlnkg for dispasal
3) Inerts & 510t 0500 TP | of Historical waste
Uzed in Filllng Low Lylng
Aregs.
= 0ut af 15 wards, & wards
are rural in nature, Many
of the househaolds are
doing home compoiting |
> Wet Waste of 1.30 TPD
tre grocessad by Micro
Composting [De- Collection,
Centralised} segregation,
51?::‘_3:' De- Diry Waste = 0,40 TPD treatment, disposal
Thathayaripg Cantralised > Recyclable waste are unber
10 Salam Ml Foaflampatiy g 10047 152 yEs5 windrow [(plastic, metal, rubber et Implementation in
Y iGonaganadl composting [ 0.300 TPD sold outfo the | accordance with
Ekritely method identified vendors Municipal Sodid
= The Won Becyclable | Waste management

waste of 0.10 TPD
periodically disposed
# Inerts & 5itt 0.02 TPC
used in Filling Lol Lykng
Areas

Rules 2016




Action Tak~n on Handling Solid Waste-DTP

Mo nf bW Quantity of |  Whether Tirma
&l po [Hemeofthe) dumping [Mame of Town) Name cfthe | FPresent MSW MSW Treatment |Present mode of MW Blanol Action | T2me for |
Cistrict Paints Panchayat  |Rhver Stretchs; Population |gererated inpegregated af  methad dinpasal Camplethal
identifiad Tornes / day|  source n i
» Wat Waste of 1.330 |
TPD are processed by
Windrow Compost
method,
> Dy Waste = Q.8915
i Work under prograss
> Recycable wasta | . Ll
{plastic, metal, rubber [ :;;%T::Eh :‘::ﬂ o
) ) |Pethansikapzal : Windrow  etc., 0,150 TPD sald cu oo 1312202
Il Saiem Mil ayam WASHTE River 17678 1.83 VEs copmpatting e thi i eniad Ern-ul-dlng Protection % |
NaRHARE: -._umll.uund Wall-znd
= The han Reeyeabls FICK Dot hfl.’_lndl::-w
wastenf 1330 Tpp | Platformwith Shed
periodicelly disposed,
& Inerts & 5 -0.530
TRD Used In Filling Low
Lylng Areas.
= Wet Waste of 1.670
TPD are processed by
Windrow Compost  |Work under progress
method. lat anestimate cost off
Dy Wacte = LOLO TPE|  A5.100 Lakh fas
WWindrow = Regyceble waste |Providing Protection
12 salem Nl Yethapur |Vasista®mer| 11625 2.80 Yes E:r:';':,::':r:‘:f ::E?ﬁ;";;‘;‘; ;’:Ei: "":,"‘:'::’L EEE‘.E:? 31.12.19
composting to the identified Windrow Platform
yendors with Shed, and Bio
> Iners & 5 -0420 [ Mininig for disposal
TPD Used in Filling Low| of Historical waste
Lying Areas.
2]




Act

il

' e |
AR

Tak

n on Handling Soli” Waste-DTP

= The Mon Recycablo
waste of 1.50 TPD
parigdically dispased.
= Ineets & Silt <020
TPD Used in Eilling Low
Lying &ress,

Mo of BSW Cuantityof | Whether Tima |
L of thel dumping Mame of Towrn| Neme af the | Present S RSV Treatrnent. | Present mode of BMSW Mo of Mthng frame for |
' Distiict Paints Panchayat |River Stretchs| Peopulation (gemerated insegregated aff method disposal ) Comgletio|
identified Tonmes / day|  source M I
Wet Waste of 1.75 TRD |
‘ are procassad by
[ Windrow Compost
method,
DOy Wasta — 0,300 TPD Coflection,
1) Recycable waste segregation,
(plastic, metal, rubber | freatmant, dispocs
Winidea ate, 0075 TPD sald st ars Lfdar |
13 Salem Ml Belur Vasista River 8260 1.75 e iatpRiing to the identified Implementaticn in
wendars. accordance with
2} The Mon Recycable Bunicipal 5alid
waste of 0.225 TRO | 'Waste management
perlodically disposed. Rules 2016,
3] Iners & Silt 0.410
TPD Used in Filling Low
Lying Araas,
> Wt Waste of 1,50
TPD are procassed by
Vermi Compost
method,
Diey \Wakte — 250 TPD [
» Becycable waste |
Thamiraparan Wind o Lpfs?';n”ﬁ;isgf;iﬁ Work under pmx.h:!nF
i) o
12 | Taticarin IE {Sruaikundin mrr::r:.ﬁ;nnru 15847 420 pes | SOMPINTR |y the identified [ e o ;ﬂmﬁ:tr" 310819
vendars, ey al
Canal) composting infra facility

%~

\

b=

)
=



Action Tak -n on Handling Soli¥ Waste-DTP

Yo of M3 Ouantity of | ‘Whather Tire =
g1 h [NEOE of the} dumiping MName of Town| Mame ofthe | Present RASWY RIS Trestment |Predent mode of MW Aot Keii frame for |
Digtricy Pririts Panchayat [River Stretchs| Population |geneérated inkegregated af  method drsposal SRR Comptetic|
ientified | Tonines f day| sousce i
= Weat Waste of 1.50
TPD are processed by |
vermi Compost
methad.
Dry Waste — 0,500 TPO|Work under progress
= Recycable waste [at an aitimale oot of
: |plastic, metal, rubber | H595.30 Lakk dar
Hharmirageran ;n::ir;::g ete, 0L20 TPD sald out| Construetion of
1% Tuticorin Mil Authoor | 10138 106 YeE s ta the ldentified Compownd wall, 310818 |
I River Stretch and Yarmi .
soposting VENGOrS Retaining wall, Shed,
= Tha Nan Recycable | Watth man Shed,
wirste of 030 TPD | Roads, LUghting and
pericdically disposed, | Toilet facilitic:
= |nertg BSil 000
TPD Waed in Filling Low
Lylng Areas.
= Wet Waste of 1.71
TFD-are processdd by
Vermi Compost
method.
Cire Waste - 0. 7E0 TPD
> Recycahle waste  |'Work under progress
T S Iplastic. metal, rubber B¢ an estimate cost afi
. jptc., 0300 TPD sold ouf]  R5.15.00 Lakh for
15 Tuticorin ] Eral Th.anmlmm!arnc 13594 185 WEL SeMAnEting to the idantified Constructionof | 31.08.18
F River Stretch e il vendors. Compound wall
COMposting .
> Tha Mon Recycable | Water Supply and
waste of 0,480 TPD Wermi Compost
periedically diepasad
> |nerts & 56t -0,38 \
TeD Used in Filling Low| 77 —
Lying Areas,




Action Tak n on Handling Soli” Waste-DTP

Fo of MG Guantity of H:;',:,EF Timea
51 e Marme of the| dumping [Neme of Townl Mame of the Aresent BAEW segregate Treatment | Present mode of MEW Pl S Abn frama for
il Disrriet Points Panchavat |Aiver Stretchs] Population jgenerated in Fyes method disposal Complatio
identifiad Tonnes / day sourc n
= Wit Waste of 0LEL TPD
are processed by Vermi
Compost method. .
Dry Waste = 0.56 TPD Soclesiin,
> Recycable waste {plastic, tna;l_:fzﬁa?::in;;:;al
retal, rubber ate., 0,20 = unl1der
: & Abwarthirurag [Thamiraparan Vermi TPD soid out 1o the i
H il . iy | Aiver Stf-ﬂth' s 157 o composting Identified wendors. Ir:::;:‘;;:tﬁ;;“
> ThaMon Recycable | o nicipal Solld
waste of 0.36 TPO
: WWatie management
pariodically dizpased. Bules 1A
» |nergs & Sl -0.13 TPD ’
Used in Flliing Law Lylng
ArEds,
Mearky 30 to 20% of
Heuiehold are practicing
home composting process,
| Town panchayats are also
gncouraging the home
composting =
Wet Waste of 0340 TPR |Work under prograss
are processed by Vermi [at an estimate cost of]
Compost method R5.41.40 Lakh for
IThamiraparan Warmi Dy Waste =0.310 TPD Construction of
i8 Tutitar Hil Thirugerai |i River Eﬁetu:ﬁh 4534 s i composting o Recycable waste [phastic,| windrows platform S
metal, mbber ete, 8300 | water supply and
TPD sold cut ta tha Vermi shod ang in
hdentified vendars, PTOErEE
» Thae Men Recycabie
waste of 0.250 TRD g
periedically disposed. "ﬁ.._r;" ;
» nerts & S8t -0.10 TPD 23 o
Used (n Filling Low Lying i ¥ U
Araac




" == DR | - Tre__ M 1]
sian Tilra ol T dlne SoliA Waste- VTP |
. Fio ol pESW Ouantity of I"Tﬁ;mt* Time I
&1 M Mama of the) dumping [Mamaof Town| Hame of the Prasent i Sl Traatrent Precent mode of BISW 3 '
District Paints Fanchayat |Rlwer Stretchs| Populatian |generated o segregat method digpakal Plas of Action Campletia|
identified Tonneas [ day #d at P
sourcE
+ Wt Wakte of 2.58 TPD Wiork under progresy
are processed by Windrow [ aﬁrISE]_EE?L:t:hE?n o
SONipcRE iEthad, Fru'.rui'rn Cﬂﬂ!ll‘j:ln]‘l [
Dry Waste — 1.72 TPD {5 it '
= Recycabbe waste (plastic, 3
Platform, Store Boom,|
L metal, rubber otc., 0.50 TPD
) Windraw sl ot b0 th Tdantified Watchman
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AIR QUALITY MONITORING COMMITTEE FOR
PREPARATION AND IMPLEMENTATION OF
ACTION PLAN FOR IMPROVING THE AMBIENT

AIR QUALITY IN NON-ATTAINED CITY




ABSTRACT

Envircnment - Constitution of Air Quality Monitoring Committes |[AQMC) for
preparation and implementation of acton plan for improving the ambient air quality in
non-allained city {Thoothukudi) as per the orders of Hon'hle Nationa! Green Tribunal
in O.ANo. 681 /2018, dated 08.10.2018 = Orders - Issued.

Environment and Forests (EC.Z) Department

G.0.[D).Ne.20 Dated : 10.01.2019
efflaminidl, inmiaf 26

Bmestgmeit oy -2048
Read

Orders of Hon'ble National Greenm Tribusial, Principal Bench,
New Delhi, in O.A No.681 /2018, dated: 08.10,2018,

ORDER

The Central Pollution Control Board (CPCH) in association with the State
Pollution Contrel Boards is executing Nationwide programme of Ambient Air Quality
Monitoring Programme [MAMPF). The objectives of the NAMP are to determine the
stutus and trends of ambient air quality to ascertain whether the prescribed ambient
mr quality standards are wviolated; to identify non-attainment cities’ to obtain
knowledge and understanding necessary for developing, preventive and carrective
measures. In Tamil Nadu, Thoolhukudi has been identified as Non-attainment
City based on the parameter PMjg which exceeds the National Ambient Air Quality

Standards (NAAQS) namely 100 pg/m? for 24 hours based on the five years
(2011-2015) data.

3, Action plans for the non attainment ity (Thoothukudi} are to be prepared

for bringing the air quality within the preseribed norms within six months from date of
fmalization of the action plans,

3, Based on the above, the Government after careful examination have
decided to Constitute the Air Quality Monitoring Committee (AQMC) under the
chairmanship of the Principal Secretary to Government, Environment and Forests
Department with the following members for preparation and implementation of action
plan for improving the ambient aér quality in Thoothuloadi :-

1. | Principal Secretary to Government, Chairman
Environment and Forests Department

4. | The Director of Environment, Member
Department of Environment

[ #4]

Commissioner,
Transporl Department

Member

(P.T.Q.)

o
)




s
A Cnnuﬁisainu&rf Director Member
Industries and Commerce
5. | Commizsioner = Member
Municipal Administration Department
&. | Director, Member
_ Agriculture Department
"7, | The Member Secretary ' Member /Convener

| Tamil Madu Poliution Control Board

(8Y ORDER OF THE GOVERNOR)

SHAMBHU KALLOLIHAR
PRINCIPAL SEECRETARY TO GOVERNMENT
To
The Chairman,
Tamil Nadu Pollution Control Board, Guindy, Chennai-32.
The Director of Environment,
Department of Environment, Saidapet, Chennai -15.
The Commissioner, Transport Department, Chepaulk, Chennai-5,
The Commissioner [ Director,
Department of [ndustries eand Commerce, Guindy, Chennai - 32
The Commussioner of Municipal Administration, Chepauk, Chennai-5
The Director, Agriculture Department, Chennai -5
The Member Secretary, Tamil Nadu Pollution Control Board, Guindy, Chennai 32.
Copy to:
The Additional Chief Secretary to Government,
Industries Department, Secretariat, Chennai-9
The Principal Secretary to Government,
Transport Department, Secretariat, Chennai-9
The Principal Secretary to Government,
Municipal Administration and Water Supply Department, Secretariat, Chennai-g
The Principal Secretary to Government,
Agriculture Department, Secretariat, Chennai = 9,
The District Collector, Thoothubudi Diatrict
The Special Personal Asaistant to Hon'ble Minister {Environment),
Secretariat, Chennai-9, +
The Private Secretary to Principal Secretary to Government,
Environment and Forests Department, Secretariat, Chennai-9.

8F/5C
§ [ Forwarded by Order // .
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MINUTES OF THE MEETING TO DISCUSS THE ACTION PLAN FOR ABATEMENT
OF POLLUTION FOR THOOTHUKUDI TOWN-NON-ATTAINEMENT TOWN HELD ON

6.12.2018 AT 12.00 NOON AT SECRETARIAT, CHENNAI-9

PRESENT:
ﬁ*{-: Designation Department
1 | The Principal Secretary to Government, Environment and Forest Department,
2 | The Joint Secretary to Government Municipal Administration and \Water
Supply Department
1_3 Additional Eer;retary to Government. Transport Department
4 | The Deputy Secretary to Government. Environment and Forest Department.
5 | The Deputy .'_ifec:re-tary to Government. Indusiries Department,
6 | The Deputy Secrelary to Government. Agriculture Department.
7 | The Member Secretary TNFC Board,Chennai-32
8 |The Ass.dstarlt Executive Engineer, Ofoa Director of Emnmn ment, ﬂhenraau-ﬁ
2 | Deputy Director(Labs)-I. TNPC Board E‘.hennal 32 _——
10 | Deputy Director (Labs)-Il. TNPC Board Chennai-a2

The Pnnmpal Eacretan,r to Guuemment Environment and Forest Department welcomed
the representative members of the Air Pollution Monitoring Committee formed to
dizcuss the action plan for the abatement of Air Pollution in Thoothukudi city and
instructed the Deputy Director (Labs)-l to present the power point presentation.

The Deputy Director (Labs), TNPC Board made the power point presentation to
the members on propased Action Plan for the abatement of air pollution in Thoothukudi
city based and the direction issued by Hon’ble NGT in its original application No 681 of
2018 dated 8102018,

The salient features of the presentations are as follows.

* In India there are 691 manually operated Air Quality monitoring stations in 303
cities under National Air Quality Monitoring (NAMP) project sponsored by CPCE
are in operation. Of the above 28 NAMP monitoring stations are in the state of
TamilNadu. These stations are located in the cities of Chennai, Coimbatore,
Cuddalore, Trichy, Salem, Mettur, Madurai and Thoothukudi,

* The above stations are operated on 24 hours basis for criteria pollutants twice a
week regularly and the results are uploaded in CPCB website.



Based on the analytical results for the period 2011-2015 the CPCB, Delhi has
identified the Thoothukudi city as a non attainment city based on the Pariculate
mafter of size less than10 microns (PM,g) values.

The general profile and the demography of the Thoothukudi city were presented.
Major activilies of the Thoothukudi city namely industrial, Port activities, Food
industries, Commercial and Tourism activities were pressnted

Origin of Non Attainment city and sources of activities which contributes to the
FMuo values were discussed,

A six member committee "Air Quality Monitoring Committee (AQMC)" comprising
of the following

1. Director of Environment.

2. Transport Departmenl.

3. Industnes Depantment.

4. Urban Development Department

5. Agriculture Department.

&. The Member Secretary, State Pollution Control Board.

is formed based on the arders of the Mational Green Tribunal (PB) Delhi to discuss the
action plan for Thoothukudi city.

The present air envirenment in the Thoothukudi city and the annual average
values of the PMyg values were presented

Sources of Air Pollution and inventory of vehicles based on the data of TNFCE
and the State transport Authority data base were presanled.

Present Activities to reduce Air Pollution level in Thoothukudi town was
discussed.

Installation of pipe lines by oil companies to transpor fuels reduces the transport
of the =ame in vehicles was presented.

Technological intervention to reduce poliution level was presented.

Achion plan for abating the pellution level in Thoothukudi city. Short term action
points (up to one year including the ongoing aclivities) were presented

Action plan for abating the pollution level in Thoothukudi city Long term action
points (One year and above including the ongoing activities)

Rased on the presentation the Principal Secretary to Government, Envirenment and
Forest Department has staled the followings.



g

* The reasons may be explored for the high value for PMig in Thoothukudi city and
also for the specific reasons behind classifying the Thoothukudi city as non
attainment city

* The Activities of the Port trust in the handling of items exported and imported are
lo be closely monitored to reduce pollution from non point sources.

= The inventory of the vehicles which are not registered in Thoothukudi city but
entering the city may be arrived utilizing the data from Highways toligates,

« The performance of the Air Pollution Control measures employed in Thermal
Fower plants and also in other Industries and the available data on industries
may be compiled and report should be drawn.

» The Principal Secretary lo Government, Environment and Forest Department
enquired about the status of previous action plan submitted to CPCBE.

« The time limit for the implementation of the action plan to be specificaily
menlioned,

» The Principal Secretary to Government, Environment and Forest Department
enquired about the Ambient Air Quality monitoring survey report of Porl Trust

« The Infrastructural development like construction of fiyovers, widening of roads,
six lane of Highways in Thocthukudi city is a long drawn process and instrucied
to draw necessary short term plan for reducing the PMig value.

« The development of green belt in the industrial area and in Thoothukudi city is
minimal and the green cover area has lo be increased.

= Itis also observed that vehicular pollution is a part in contributing the dust level in
the Thoothukudi city and others also contributes to the pollution level.

= |t is also emphasized that the stations which are issuing the Pollution Under
Control (PUC) certificate in the state of Tamil Nadu are not sufficient and has to
be increased. Letter in this regard has to be sent to the Transpor Department.

The Member Secretary, TNPCB has also insisted that the present compliance status
to the Air act by the industries is to be prepared and time limit to be fixed to ensure
the compliance.

Based on the above clarifications and suggestions raised by the Principal Secretary to
Government, Environment and Forest Depardment, the concemed officials has
answered the followings

« The Joint Secretary, MASWS has informed that the Corporation of Thoothukdi
city will be advised to increase the number of road sweeping machines in the city
to reduce suspended road dusl.

# The Deputy Secretary, Industries department informed that the wind pattern in
the Thoothukudi town s the main cause of air pollution and informed that the
number of industries which are in operation will be obtained from SIPCOT



= The Deputy Secretary, Industries department has also pointed that the AP
measures available in the Industnes and their compliance report shall
evolved.

o The Depuly Secretary, Agriculture department informed that the open buming o
biomass was not in practice in Thoothukudi city and necessary action will b
taken to prevent the same.

» The Deputy Director (Labs), TNPCB, Chennai has informed that all th
suggestions and the instruchions will be included in the revised action plan to
submitted to CPCB.

Alter the detailed discussions the following decisions were arrived.
# The Action plan has to include the action points in green bell developme
in the Thoothukudi town

« Time limit specifying the month and year of completion of aclion points ar
to be prescribed in the Action Plan.

With the thanks to the parficipants, the meeting came to an end.

(Sd)/-Principal Secretary,
Environment and Forest Department
Tamil Nadu.
fForwarded by Order/
Deputy Director (Labs)-Il

TNPCH, Chennai-32
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